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B.S. ENVI -TECH PVT. LTD. ANNEXURE-45(COLLY)

CONSULTANTS - ENVIRONMENT & ENERGY
JENVIADANI-AMCI2025 Date: 30 .05.2025

Krishnapatnam Port limited
(M), SPSR Nellore Dist.,

Andhra Pradesh,

Kind Attn. Mr. Kaushal Singh (HOD-EHS)

Sub:  Certified Six-Monthly Compliance Report for EC & CRZ Clearance, Consent for Establishment,
and Consent for Operation of Adani Krishnapatnam Port Limited, Muthukur Mandal, SPSR
Nellore District, Andhra Pradesh,

Ref:
1.

2
3
4,
-

EC Order MNo.10-222005-IA-ll dated 26.07.2006. No.10-08/2016-1A-lIl  dated
11.01.2021(Phase [)

. [EC & CRZ Clearance F. No. 11 - 62/ 2009 - LAIIl dated: 13th November 2009 (Phase ll)

EC vide Order No.10-08/2016-1A-1ll dated 11.01.2021(Phase Ill)
CFE vide no:63WAPPCBICFE/RO-NLR/HO2010 dated 25.02.2021
CFO vide no: APPCBNVJA/NLR/11344/CFOMHOI2019 dated 11.11.2022

With reference (o the above, we are submitting the cerfiied compliance reporis related to the
Envionmental Clearance (EC), Coastal Regulation Zone (CRZ) Clearance, Consent for Establishment
and Consent for Operation for M/s Adani Krishnapatnam Port Limited, located at Muthukur (M), SPSR
Nellore District, Andhra Pradesh, for the penod from October 2024 to March 2025,

These reports have been prepared and duly certified by B S Envi-Tech Pvl. Lid., a NABET-accredited
Category A EIA Consultant and NABL-accredited analytical laboratory,

We kindly
release of

request you to acknowledge recespl of the submilted documents and amrange for the prompt
the pending payment.

Thanking you,

Very truly yours,
For B S Envi - Tech Pyt Ltd.

Y- v —F
V. Vijay Kumar
Authorized Signatory

Encl: All above

4" Floor, "AMITY VILLE', Phona - +81 40 49783062 / 27016806

12-13-14

S1L Ann's Road, Tamaka, Email infoi@bsenvilech,com
Sacunderabad - 500017, Websile © www bsenvitech, com
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ANNEXURE-45(COLLY)


HALF YEARLY COMPLIANCE REPORT

on the Conditions Stipulated in
Environmental & CRZ clearance

ad3ni | ADANI KRISHNAPATNAM PORT
Ports and LIMITED

Logistics Muthukur (M), SPSR Nellore Dist., Andhra Pradesh

FOR THE PERIOD: October-2024 To March-2025
4 Ref: ECvide Order Mo10-22720050A-N dated 26072008 Mo 10-082016-1A-1 dated
11.01.2021(Phase I}
% EC & CRZ Clearance F. No. 11 - 62 / 2003 - 1Al dated: 13th November 2009 (Phase 11}
< vide Order Mo.10-08/2016-1A-1Il dated 11.01.2021(Phase Il

_________Project Proponent Environmental Consultant

Mis. Adani Krishnapatnam Port limited B.S. Envi - Tech Pvt. Lid.,

Muthukur (M), SPSR Nellore Dist, Andhra Pradesh #12-13-12707 1173, Amity Ville, 4thFioor,

- 524344 Beside Spencer Super Market, St. Ann's Road, Tamaka,
Phone: +91-891-23779%0 Secunderabad-500017

Fax; +91-891-237 7046 Accreditation No: NABET/ELA/Z326/RA 0302 (Rev .01)
NABL Certificate No: TC-5233 & MoEFCC Recognised
Laboratory
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INTRODUCTION

The Krshnapatnam Porl has its historical background. When Sri Krishnadeva Raya, the Vijayanagar
Emperor, used to operale the port, thus the name was given to it as Krishnapatnam Port & now the
name has been changed fo Adani Krishnapatnam Pord Limited (AKPL). AKPL, a private port operator
located on the East Coast of India, an all-weather worldclass deep-water port of international standards
and capable of handling Cape Size vessels round the clock throughout the year,

The port caters 1o land locked hinterland of South India with multimodal connectivity. Seamless
connectivity by road and rail with very close proximity fo Mational Highway 16 and Mational Rail
Netwark (Chennai = Kolkata Main Line).

AKPL has got State of Arl Infrastructure, Mechanized Handling Systems and dedicated storage yards
which provides clean and contamination free handling facilities for bulk and break-bulk cargo.

AKPL is AEO Certified Port and has Customs EDI Connectivity with Customs Office headed by Joinl
Commissioner which is localed within the port for faster custom clearance and quick assessment of
cargo and conlainers.

AKPL is an ISMS Cerlified Port in relation to Core Port Operations — Information Technology, HR &
Admin., Finance & Account, Safety & Environmenlt, Securily, Engineering Services, Dry Cargo
Operations, Dredging, Commercial & Stores, Container Operations, Marine Services, and Railway
Operations.

AKPL is an IS0 28000: 2007, 150 9001:2015, ISO 14001 2015, IS0 45001:2018, and IS0 S0001:2018,
Cerfified Port for providing Port facilities for berthing, double banking, handling of ships. bulk,
breakbulk, liquid and containerized cargos, ils storage and transporiation by road, rail, pipeline and
CONVEYOr.

As per the Environment Impact Assessment (EIA) Nolification dated 14% September 2006 and the
amendments thereof, Knshnapatnam port is classified under "‘Category A as schedule under achivity
Tle).

LOCATION OF THE PROJECT

Adane Krishnapatnam Port is located at 14"1510" N Latitude and 80"08'05" E Longitude in the SPSR
Nellore District, Muthukur Mandal, Andhra Pradesh, afong east coast of India about 180 km to north of
Chennai Porl. Fig - 1 shows the approved layout.

AKPL has easy access 1o the hinterlands in proximity covering Andhra Pradesh, Kamataka and North
Tamil Nadu by road, rail and air. It has bacome the |argest automated port in South Asia,

Page 1of 5
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FIG - 1 APPROVED LAYOUT
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STATUTORY APPROVALS
ENVIRONMENT & CRZ CLEARANCES FROM MOEFCC

= For Phase - | -received vide Order No, 10-22/2005-1A-ll dated 26th July 2006

= For Phase || - received vide F. Mo. 11 - 62 / 2009 - 1A dated 13th November 2009 and
extended vide Order even No, dated 18.08.2015 & 16.04.2018 and amended vide order dated
16.3.2016.

e Phase lll - received vide File No: 101872016-14.111 dated 11.01.2021.

Approval of Name Change from Krishnapatnam Port Company Limited to Adani Krishnapatnam

Port Limited

Date of Environment Project From To
MoEFCC Clearance
Approval dated
10.03.2021 11.01.2021 Expansion of Krnshnapatnam | Adani
Krishnapalnam Port | Port Company Krishnapatnam
{Phase - ) Limited Port Limited
08.02.2022 13.11.2009 Expansion of Knshnapatnam | Adani
Krishnapatnam Porl | Port Company Krishnapatnam
{Phase - I} Limited Port Limited
08.02.2022 26.07 2006 Expansion af Knshnapatnam | Adani
Krishnapatnam Porl | Port Company Krishnapatnam
L = (Phase - 1) Limited Port Limited

CONSENT TO ESTABLISHMENT (CTE) from A.P. Pollution Control Board

« Order No. APPCBNVJANLRGIIHO2004/9 - 467 di. 25.05.2004, The Phase - | facility was
commissioned during the year 2009.

¢ Order No. 633/PCBICFE/RO-NLRMHOZ010-390 dated 08.05 2010, Extended vide Order dated
02.07 2015 and amended vide Orders dated 14.03.2014, 02.07 2015, 10.02.2016, 04.01.2017
& 22.02.2018.

 Order No: 633/APPCB/CFERO-NLRMHOZ010 Dt 25.02.2021 and amended wide order dated
06.04.2021 and 16.07.2021.

CONSENT TO OPERATE (CTQ) from A.P. Pollution Control Board

« Order No. APPCBNVSP/VIANLR/GIZICFOMO009-582, dated 08.06.2009

s Order No. APPCBNVJANLRMN344/CFOMOZ08 dated 20.07.2018 & 30.08 2018 which is
valid fill 31st October 20:23.

e Order No: APPCBNVJAMNLRA1344/CFOMOV2019 dated 11.11.2022 valid tll 31.08.2027. This
CFO has supersaded all CFO, and its amendments issued by APPCB earfier.

Page 3of 5
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Presently, AKPL is operating 13 berths, with an approved cargo handling capacity of 78 MTPA of non-
container cargo and 2.0 MTEUs PA of container cargo.

OPERATIONS

The Cargo comprises mainly of Coal, Gypsum and Granite. The bulk Liquids are handled through the
ship's pumps. Fipelines have been provided for transportation of liquid cargo from berths fo tank farms
of users.

= AKPL is currently operating 13 No. of Berths.

#  Qut of which Berth No. N1 and N2 are Container berths, Berth No. N4, NG, N7, N8, NW1, NW2

& NW3 are fully mechanized berths.
= Berths N3, N5 & 54 are semi-mechanized berths. Berth no L4 is Liquid Jetty dedicated for POL
products.
APPROVED CARGO PROFILE AS PER EC & CRZ CLEARANCE OF MOEF & CC
Ca Capacity approved till Phase lll Proposed | Total after implementation
rgo Phase |l expansion of Phase il
Coal 51 MMTPA 88 MMTPA 139 MMTPA
lran Ore 8 MMTPA - 8 MMTPA
General Cargo 9 MMTPA 10.5 MMTPA 19.5 MMTPA
Liquid Cargo. - 51.7 MMTPA 51.7 MMTPA
Conlainer 2 MTEUsPA 1.1 MTEUsPA 3.1 MMTPA
No. of Berths 12 Berhs Approved 16 28 berths
(Inct. 3 Liquid Berths &
and 3 SBMs
Constructed 1 Liquid
Sty
Total - 68 MMTRA 1502 MMTEA 218.2 MMTPA (Non-
Capacly (Non- Container) (Non- Container) “onise)
+2 MTEUs PA +1.1 MTEUs PA
; 3.1 MTEUs PA
Containe Container &
D ¢ " l: ) (Containgr)

AKPL is presantly operating 13 Mo. of Berths.

S.No| NameoftheBerths | Type of Cargo handied | YP®°F L";;ﬁ”““‘""ﬂ
1 N1 i Container berth Mechanized
(2 | Container berth Mechanized
3. N3 _General Cargo berth _Semi-Mechanized
4 4 General Cargoberth | Fully Mechanized
B, N5 ~ Coal cargo berth Semi-Mechanized
' NG Coal cargo berth Fully Mechanized

Page 4 of 5
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S.No| NameoftheBerths | Type of Cargo handled | VP¢ °f "“?.:ﬂm“'““"“‘“
[ N7 = _Coal cargo berth Fully Mechanized
8. N8 _Coal cargo berth __ Fully Mechanized
o | nwi Mulipurpose Fully Mechanized
10, | wwe ron Ore Fully Mechanized
. N3 General Cargo Fully Mechanized
12 s4 Coal cargo berth Semi-Mechanized

13 L4 Liquid jetty for POL products Pipelines

Page 5 of 5
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EC & CRZ Clearance for Expansion of Krishnapatnam Port (Phase - I) at SPSR Nellore District,
Andhra Pradesh vide Order No.10-22/2005-1A-11l dated 26.07.2006.

Third-Party Six-Monthly Compliance Report (October, 2024 ~ March, 2025)

5. No |

MoEF Stipulations

]

| Compliance Status

Specific Conditions -

All the conditions stpulated by Andhra Pradesh
State Pollution Control Board in their letter Order
MNo. APPCBNVJANLRGIIHOMRZ004/9467, dated
25.05.2004 should be stictly implemented.

The conditions stipulated by Andhra Pradesh
State Pollution Control Board in their letter
Order Mo.
APPCENVJAMNLRSIIHOM2004/945

7, dated 25.05.2004 are being complied with.

Detailed plan for protection of the 9 acres of the
mangroves should be provided.

The fisherman and salt pan workers should be
rehabilitated as per the Rules of Government of
Andhra Pradesh.

Complied.

# 9 Acres of mangroves are under

profection.

Display boards and fencing have been

erecled to protect the mangrove area.

The Mangrove Mapping siudy was

carmied out by NIOT, Chennai in the year

201718, and 2019 and reported that no

adverse impact observed on the existing

m ;

A latest study for Mangrove Mapping and
carbon sequestration was carmied oul by
Falcon Resilient Infra Consuliants,
Hyderabad in the month of Cclober -

2024,

Complied.
= Rehabilitation (RER) of fishing wilages
was carried out by Government of Andhra
Pradesh (GoAP) as per Government

=

-

noms,

» R&R package to displaced families and a
Project  Affecled  families  were
implemented by the GoAP.

The fiotal number of 450 Fishermen
families Rehabilitaled by GOAP,

A copy of letter No. 2736/P.1 (142007
daled Copy atlached as Annexure 1

Adequale shore prolection measures, inchuding
construction of revetmenisirip-raps, should be
taken up based on the scientific studies. The
action plan for implementing the shore protection
measures should be submitted lo this Ministry
within & months from the date of receipt of this
lefler.

Compled.

# Hydro dynamic studies were conducled
by Mis. HR Wallingford, UK,

» M, Indian National Centre for Ocean
Information Services (INCOIS),
Hyderabad has been moniloring using
satellite imagery

» AS per the INCOIS Report for the period
October 2008 o January 2010, the
coasthine s found o be stable.

f_____."-?'
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5. No MoEF Stipulations Compliance Status

Long fime Shore line stability study was

conducted by NIOT, Chennai in 2017-18,

2019.

» Based on this study report coastal line is
found o be stable and “cause negligible
impacls on the environment’.

# AKPL appointed NIOT for shore line
stability study and same repord as
submitied on 16.04 2025 to APPCB, RO
Neliare.

= Letler vide no. AKPL/ECIENVIOO7/2025-
26 dated 09.04.2025, and the same is
attached as Annexure 7

V. Green belt area should be developed along the | Being Complied.

project and budget earmarked.

1[_|'

> At present Green belt of 21360 Ha

developed along the porl boundary,

around coal yards, avenue,

Budget spenl lowards green belt area

development for FY 23 -24 is 78.90

Lakhs & FY 24-25 is 82.41 Lakhs.

» List of the species planted Kadamba,
Badam, Tabebuia argentea, Polyalthia
longifoloa.  Spathodea  campanulate
Samanea saman, Mangifera indica,
Psidium guava, Bougainvillea, Pheonix
palm, Ixora chinensis rosea, Pendanus
Veitchi, Cocos Mucifera, Allamanda
nerfolia, Bougainvillea Pedilanthus,
Cassia fisiula, Peftophorum, Cassia
siamea, Delonix regia, Hibiscus rosa-
sinensis, Clitoria tematea, Casuarina
Equisetifolia,

= Latest Green Belt Drawing is attached as

_ Annexure C

Wi Noted & complied.

'q-n'

The R & B Department, Govemment of
Andhra Pradesh has accorded permission for
Rail and Road Connectivity vide letier
For rail and road connectivity of the project, | no 182K P PortATOME Dt.22.07 2005.
separate application shoukd be submitted to this
Ministry. The Road Connectivity was for forming a two-
lane road (extendable up to six lanes) from
the NH-16 to the krshnapainam Porl. The
Road infrastructure is developed by GoAP.
The

N copy is altached as Annexure 2

Vil The Bay is reported to be calm for most of the days | Being Complied.

of the year. Even on the day of the visit, having a
deep depression in South-West Bay of Bengal, the
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S. No

MoEF Stipulations

Compliance Status

basin was calm, though the Bay experienced high
waves, Hence, dredging operation in the esfuary
shoukd nol have any adverse impact on the
exigling mangroves blocks.,

i ——

During the rough weather, resulting in high flood
tides, dredging operation in the estuary should be
stopped.

= The Mangrove Mapping study was camed
out by NIOT, Chennai in the year 2017-18,
and 2019 and reported that no adverse
impact observed on the existing
mangroves,

# Dredging has been carmied out in a phased
manner withoul disturbing the existing
mangroves blocks.

# Studies were also conducted by NCSCM
during May 2022 & 2023 and reported that
this condition is compled with.

» NCSCM is Moniloring the Land, Air
quality, Moise, Water, Marine, Marine
sediment parameters and mangroves,
ones in four years.

» NCSCM report submitied in APPCB RO
Mellore with wvide letler no.
AKPUEC/APPCBM25/2024-25  dated
09.01.2025. The copy of the same is

___ aftached as Annexure 15

Moted & being Complied.

» No dredging activily is carried out during
high flood tides & during rowgh weather
conditions.

Regarding the location of stock yard in the sall pan
area o be acquired, the proponant should not take

up any developmental works in the mangrove area
and should ensure that no destruction of

mangroves lakes place.

Salt pan lands are yet to be transfered on
lease by GoAP.

The Mangrove area is lefl untouched and no
developmental activities is caried out in the
Mangroves area.

A disasler managemenl plan covening amergency
evacuation mechanism efc., to deal with natural
disaster events should be prepared and furnished
to the: Ministry.

Complied.

» DMP covering emergency evacuation
mechanisms eftc., o deal with natural
disasters was prepared and submitied to
the Ministry vide letier No. KPIMOEF275
dated 11,07.2008.

= The DMP was updated recently, and a
copy was submitted o the office of the
Dislrict Magistrate wide lelter dated
30.08.2024. The Copy of the same is
attached as Annexure 3

» The last update was on March 2024 and
submitted to RO, MoEF&CC along with
six monthly compliance repor {Oct'23 o
Mar24) vide letler No. AKPLEHS-
ECMOEF &CCM12/2024-25 dated
20.06.2024.

The company must take up and earmark adequate
funds for the socio-economic development and for
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& No

MoEF Stipulations

Compliance Status

welfare measures in the area including drinking
water supply, vocational Iraining, and fishery

= As parl of CSR socio economic
development schemes and welfare
measures in the form of Roads, Drains,
drinking waler supply by providing
tankers and overhead tanks, sanitafion
and public health, roads and sireet
lighting in the R&R Colonies, educational
assistance, women empowerment elc.,
are being taken up for the neighborhood
villages covering with adequate funds
earmarked for the same.

# Forthe FY 23-24 AKPL has spent 674,32

Lakhs towards CSR socio economic

development schemes and  welfare
measures.

= The details of the expendilure and
Fholographs are altached as Annexure
4

il The fishing activities by the fishermen living in the | Being complied.
settlement along the creek should not be hindered
and a mechanism may be evolved for the | > Mechanism for the movement of fishing
movement of fishing boals vis-a-vis shipping boals vis-a-vis shipping has evolved
activities. keeping in mind the safety, security, ISPS
and cusloms requirements and is being
followed to ensure no hindrance fo
fishermen,
Xii, The Relocation of the fishermen and local | Complied.
communities in the area should be done striclly in
accordance with the nomms prescribed by the State | » R&R package to the displaced families
Government. The relocated communifies should and a Project Affecled Families were
be provided with all facilities including health care, implemented by the GoAP.
education, sanitation and livelihood. = AKPL provided infrastructure facilities
under CSR activities al the Rehabslitation
Colony in the form of development of
Roads, Orains, drinking water supply,
supply of cooking gas. housing,
educational assistance, student hostels,
old age homes, financial aid, imparting
vocational frainings, WOmen
empowerment and public health, Malaria
Control measures, Medical and Health
camps. Expenditure along with photos of
C5R aclivities are atlached as Annexure
4
Xiv. The company shoukd take up green bell program | Being Complied.

in the project area including an ecological park and
the plan may be submitled to the Ministry within
one year.

= As of now, greenbelt developed in an

extent of 213.60 Ha
» Developed block plantation along paort
Imunda'g,r, lﬂﬂmwﬂﬂlmaﬂal plantation,
A EI'U'I..Il'Id coal yards
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S. No

MoEF Stipulations

Compliance Status

and avenue, median plantations all along
the internal road networks. Ecological
Park developed.

¥ Latest Green Belt Drawing attached as
Annexure C

The company may suitably modify the alignment of
channel entrance including its width, luming circle,
faking into consideration the wave fraversal, ils
intensily etc., fo faciitate smoother navigation of
ships.

Comphed.

»# The channel alignment for well-ordersd
ship nawvigation is designed based on
nawigation simulation studies dated
March 2004 by Mfs. HR Wallingford, UK.

i, The breakwater alignment and its design should | Complied.
be further modified based on relevant model
studies, borehole dala elc., keeping in view the | = The alignment and design of breakwaters
tranquility condition required for berthing and are finalized based on geotechnical
maneuvering of ships and subsequent cargo invesfigations,  stability  analysis,
handling operations. Numenical model studies undertaken by
Mis. HR Wallingford, UK.
# 30 model studies of tranguility conducled
at Lanka Hydraulic Laboratories, S
Lanka and Physical model studies of
breakwalers at IIT Chennai.
xvi. The height of dumping in the dumping site should | Complied.
be: resincted lo 30 cm against 90 cm proposed.
= The balthymetry of dumping site is being
monitored penodically to avoid build up.
xviil. The project proponent will nol undertake any | Complied.

destruction of mangroves during construction and
operation of the project.

Xix.

~ Existing mangrove areas are being
profecied and conserved with suitable
bamicading, erection of display boards
and ensuring the tidal flow exchange.

» Display boards and fencing have been
erected to protect the mangrove area.

# The Mangrove Mapping study was
carmied out by NIOT, Chennai in the year
2017-18 and 2019 and reporied that no

Sewage arising in the port area should be
disposed off through septic lank - soak pit system
of should be trealed along with the industrial
effluents o conform o the standards stipulated by
Andhra Pradesh Pollution Confrol Board and
should be utilized/ re-cycled for gardening,
plantation and irrigation,

adverse impact observed on the exssting
Mangroves.

~ A latest study for Mangrove Mapping and
carbon sequesiration was carmed out by
Falcon Resifient Infra Consultants,
Hyderabad.

Complied

# AKPL has been operating 2 No. of
Sewage Treatment Plants (STP) 1 X 500
KLD & 1 X 40 KLD for treatment of

sewage generated in the port.
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5. No MoEF Stipulations Compliance Status
» Treated wastewater from STP is being
utilized for the green belt within port
premses.
S.No | Month Treated Water (KL)
i OCT24 5533
2 NOV24 4071
3 | pecu 4632
4 JAN'ZS 4271
2 FEE25 4077
] MAR'25 47684
o 8 Adequale plantation should be carried oul along | Complied.
the roads of the Porl premises and a green belt
should be developed. # Development of Greenbell is a regular
process in AKPL.

= As of now, greenbell developed in an
exient of 213.60 Ha

# List of the species planied Kadamba,
Badam, Tabebuta ameniea, Polyalthia
longifoloa.  Spathodea  campanulate
Samanea saman, Mangifera indica,
Psidium guava, Bougainwillea, Pheonix
palm, bwora chinensis rosea, Pendanus
Veitchi, Cocos Nucifera, Allamanda
nerfolia, Bougainvilea Pedilanthus,
Cassia fistula, Peltophorum, Cassia
siamea, Delonix regia, Hibiscus rosa-
sinensis, Clitoria tematea, Casuarina
Equisetifolia.

» The Expenditure for maintenance of the
Green Belt during the financial Year
2024-2025 is 82 41 Lakhs.

# 150 No. of local manpower are being

engaged for the Development and
Maintenance of the Green Bell in the

Projecl. :
= Latest Green Belt Drawing attached as

Annexure C

i,

Project proponent should prepare and regularly
update the Disaster Management Plan from time
to time.

Being complied.

» DMP covering emergency evacuation
mechanisms efc., o deal with natural
disaslers was prepared and submitted to
the Ministry vide letter No. KPIMOEF/275
dated 11.07.2008 same as regulary
updated.

# Latest DMP update copy submitted lo
District Magisirate office on 30.08.2024.
~ The updated copy of the DMP was

submitted to office of the District

Magistrate, R Mellore Distric! office
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2. No MoEF Stipulations Compliance Status
vide letter AKPL/CORPORATE
AFFAIRSIOMPIOT1/2024-25 - daled
30.08.2024. The copy of the same is
| atachedasAnnexure3 =
XX, Fire Fighting arrangements are examined to the | Complied.

» Port has developed dedicated firefighting
system with required equipment and
trained professionals.

# Developed Fire confingency plan and
implemented the same.

# Port Tugs are also having firefighting
equipment,

» AKPL has obfained Fire NOC from
consent depariment for within  the
premises of the port.

» Copy of approvals are allached as
Annexure- 13

There should be no withdrawal of ground waler in
CRZ area, for this project. The proponent should
ensure that as a resull of the proposed
constructions, ingress of saline water into ground
waler does not lake place. Piezometers should be
installed for reqular monitoring for this purpose at
appropriale locations on the project sile.

Compled.

~ There is no withdrawal of ground water,

# The port is in operational Phase.

= AKPL is meeling waler requirement from
Makkala kalava & DSS Tankers.

~ Pigzometer (Automatic water level
monitoring system including temperalure
rmonitoring) has been installed al port and
reqular monitoring being camed out with
NABL Accredited Laboratory.

# Half yearly monitoring reports being
submitted to MoEFCC.

R

The project should not be commissioned fill the
requisite water supply and electricity to the project
are provided by the PWDVElectricity Department.

Comgplied.

» Porl has obtained necessary permissions [
like water supply from waler resources
department AP and electrical supply from |
APSPDCL, copy of the same is attached |
as Annexure 294, B& C

Specific arangements for rainwater harvesting
should be made in the project design and the
rainwaler so harvesied should be oplimally
utilized. Details in this regard should be fumnished
to this Ministry's Regional Office at Bangalore
within 3 manths.

Complied.

= 13 nos. of Rainwater harvesting ponds
developed at varipus locations in Port
premises. And the same is presented in
Annexure 5

b,

AAVIE,

The facilities lo be construcled in the CRZ area as
part of this project should be stictly in conformity
| with the provisions of the CRZ Notification, 1991
as amended subsequently.

The following facilities are constructed within
the CRZ facility and are permitted activily as
per the Notification 1981,

Green buffer zone should be provided all around
the project area in consultation with local fonest

Complied.
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S. No MoEF Stipulations Compliance Status
department and the report submitted to this | > Development of Greenbell is a reqular
Minisiry's Regional Office at Bangalore. process in AKPL.

» As of now, the greenbell developed 1o an
extent of 213.60 Ha

» Maintaining greenbelt of 100 m width along
the periphery.

» Developed 3.5 Ha of greenbell near liquid
jetty area in phase lll along the shoreline
boundary.

= Maintaining 20-meter width greenbelt
around the coal stack yards.

» List of the species planted Kadamba,
Badam, Tabebuia argeniea, Polyalthia
longifoloa.  Spathodea  campanulate
Samanea saman, Mangifera indica,
Psidum guava, Bougainvillea, Pheonix
palm, lxora chinensis rosea, Pendanus
Veitchi, Cocos Nucifera, Allamanda
nenfolia, Bouganvilea Pedianthus,
Cassia fistula, Peltophorum, Cassia
siamea, Delonix regia, Hibiscus rosa-
simensts, Clitoria  temalea, Casuarnina
Equisetifolia.

» Latest Green Belt Drawing attached as
Annexure C

ool | No product other than those permissible in the | Noted and being Complied.

Coastal Regulation Zone Notification, 1991 should
be slored in the Coastal Regulation Zone area.
' (B) General Conditions

1. Construction of the proposed structures should be | Complied.
undertaken meticulously conforming to the existing | > The construction designs fdrawings were
Centrallocal mles and regulations including in conformity to the detailed project reports
Coastal Requlation Zone Nolification 1991 & s approved by GoAP and consistent with the
amendments. Al the construction designs /|  CRZ Nofification.
drawings relating to the proposed consiruction | » Copy of Approved layout from Energy,
activities must have approvals of the concemed infrastructure & investment department.
Siate Government Departments | Agencies AP, and the same s aftached as

Annexure D B T T

2 Adequate provisions for infrastructure facilities | Complied.
such as water supply, fuel, sanitation efc., should | » Adequate provisions including water
be ensured for construction workers during the | supply, fuel and sanitation were ensured
consiruction phase of the project so as to avoid for workers at the time of construction.
felling of trees/mangroves and pollution of walter | » The construction of Phase-l development
and the surroundings. was completed on 01.09.2009 and

commercial operations starled after

oblaining CTO from APPCB vide Letter

dated

APPCBNSPIVJANLRGINCFOMOA09
3. The project authoriies must lake necessary

| amangements for disposal of solid wastes and for |
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S. No MoEF Stipulations Compliance Status
the treatment of effluents by providing a proper | Solid wasle has been collected, segregaled
waste water treatment plant outside the CRZ area. | and disposed as below
The quality of trealed effluents, solid wastes and | S, | Material Methods of
noise level etc., must conform to the standards laid | No Disposal
down by the competent authorities including the 1 | Biodegradable | Canleen waste:
Central / State Pollution Control Board and the waste Composting & used
Union Ministry of Environment and Forests under as manurefsand o
the Enl.'lmnmant (Protection) Act, 1986, whichever pig-farms
are more stringent. 5 T Tion Di | o
Bindegradable appropriate
wasle recyclers B
3 Used ‘Batteries are
Qils/Used procured on  buy
Batteries back basis and
Used oil is being
disposed b
approved  vendors
of APPCB

> Operating 2 No. of STPs (1 X 500 KLD & 1
X 40 KLD) outside the CRZ area.

= Appointed an third party NABL accrediled
agency to camy-out Temestrial & Marine
Monitoring and STP inlet & outlet sample
analysis,

» Submitting the report to SPCE on monthly
basis & on Half-yearly basis to MoEF &

CC.
#~ Trealed water is being used for Green Bell
deﬁrelnmmnt
Month Treated
M-n Water (KL)
1 OCT 24 I
2 NOWV24 4671
3 | oecH 432
4 JAN2S 4271
5 | FEB 4077
3] MAR'25 4764
» Copy of form 4 is altached as Annexure
A
4, The Flﬁlmls should provide for a regular | Complied.

monitoring mechanism so as to ensure that the
treated effluents conform to the prescribed
standards. The records of analysis reporls must be
properdy maintained and made available for
inspection 1o the concemed State / Central officials
during their visits.

# AKPL has been Operaling 2 Mo. of STPs
(1 X 500 KLD & 1 X 40 KLD) oulside the
CRZ area.

~ Environmental Monitoring is being carried
nut Ehrmgh a third party MABL accredited
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5. No

MoEF Stipulations

Compliance Status

Resulis of monitoring conform to norms
and periodical Monitoring Reports are
being submitted lo APPCB regularly.
Latest Monitoring submitted to APPCE in
the Month of April25. Copy of same is
attached as Annexure 24

» Trealed water is being used for Green

Belt development.

S.No | Month Treated Water (KL)

1 OCT24 %533

MOV24 44T

DEC M 4532

JANZS 4271

FEB'2S 4077

& oen A e

MAR'ZS 4764

~ Records are being maintained and made
available for statulory inspection during
thedr visits.

en|

In arder 1o carry out the environmental monitoning
during the operational phase of the project, the
project  authoriies  should  provide an
environmental laboratory well equipped with
standard equipment and facilities and qualified
manpower to camy out the lesting of vanous
environmental paramelers.

Compled.

= AKPL has in-house laboralory and
proposed  upgradation with  latest
equipment  is  under  progress.
Pholographs of the same is attached as
Annexure E.

# Reqular monitoring is being camied out by

a third party NABL Accredited Laboratory
and reports are being submitted fo
N L. statutory bodies.
B. The sand dunes and mangroves, if any, on the site | Noted and being Comiplied.
| should not be disturbed in any way. = .
T A copy of the clearance ketter will be marked to the | Compled,
concemed Panchayatlocal NGO, if any, from
whom any suggestion/ representation has been | » Copies of Emvironmental Clearance
received while processing the proposal, leflers were submitted lo Sarpanch,
Krshnapatnam Grama  Panchayal,
Meliore,
~ The letter was submitted fo the President,
Meflore District Mechanized Fishing Boat
Operalors Association vide.
8. The Andhra Pradesh Pollution Control Board | Noted
should display a copy of the clearance letler at the
Regional Office, District Industries Centre and
Colector's Office/Tehsildars Office for 30 days.
9. The funds earmarked for environment prolection | Complied

measures should be maintained, in a separate
account and there should be no diversion of these
funds for any other purpose. A year-wise

expenditure on environmental safequards should

» The Funds & Expenditure earmarked for
environment prolection measures are
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Office at Bangalore as well as the Ministry the date
of financial closure and final approval of the project
by the concemed authorities and the date of start
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S.No MoEF Stipulations Compliance Status
be reported Io this Ministry's Regional Office at Statement and Submitting the same to
Bangalore and the State Pollution Control Board. APPCB regularly.
# Last FY 23-24 AKPL has spent 20.82 cr.
towards environment protection measures.
# Latest submission is on 28.009.2024 for the
period 2023-2024.
= Copy of Form - V is attached as Annexure
6
10. Full support should be extended to the officers of | Noted the condition and being complied with.
this Ministry's Regional Office at Bangalore and
the officers of the Central and State Pollufion
Controd Boards by the project proponents during
their inspection for mondloring purposes, by
furnishing full details and action plans including the
action taken reporis in respect of miligative
measures and other environmental profection
activities.
11. In case of deviation or alteration in the project | Noted the condition
including the implementing agency, a fresh
reference should be made lo this Minisiry for
modification in the clearance condiions or
imposition of new ones for ensuring environmental
protection.
12. The Ministry reserves the right fo revoke this | Noted the condition
clearance, if any of the conditions stipulated are
nol complied with to the satisfaction of this
Ministry. N
13 The Ministry or any other competent authority may | Noled the condition
stipulate any other addiional conditions
subsequently, if deemed necessary, for
environmental protection, which should be
complied with.
14, The project proponent should advertise in at least | Complied.
two local newspapers widely circulaled in the
region around the project, one of which should be | > Advertisemen! was published in Local
in the vemacular language of the locality Mewspaper Andhra Jyothi  dated
concemed, informing that the project has been 11.08.2006.
accorded environmental clearance and copies of | = A copy of the advertisement was submitted
clearance letlers are avallable with the State to the Regional Office, Bangalore of MoEF
Pollution Control Board and may also be seen al vide Lelter NoKPMOEF/346 dated
Website of the Minisiry of Environment & Foresis 23.08.2007.
at  hitp:lfwww.enviomic.in.The advertisement |
should be made within 7 days from the date of
issue of the clearance letler and a copy of the
same should be forwarded fo the Regional Office
| of this Ministry at Bangalore. .
15. The project propanents should inform the Regional | Complied.

| Financial Closure for the Phase - | of the
| Krishnapatnam Port Project was completed
on 16.10.2006.
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16.

The above-mentioned stipulations will be enforced
among others under the Water (Prevention and
Control of Pollution) Act 1974, the Air (Prevention
and Control of Pollution) Act, 1981, the
Environment {profection)

Act, 1986, the Hazardous Chemicals
(Manufacture, Storage and Import) Rules, 1989,
the Coastal Regulation Zone Notification, 1991
and is subsequent amendments and the Public
Liability Insurance Act, 1991 and the Rules made
there under from time fo fime. The project
proponents should also ensure thal the proposal
comphes with the provisions of the approved
Coastal Zone Management Plan of Andhra
Pradesh State and the Supreme Courl's order
dated 18" April, 1996 in the Writ Petition Mo.664 of
1993 to the extent the same are applicable to this

proposal,

Details were fumished to the MoEF&CC,
Regional Office, Bangalore, vide our letter no.
KPMOEF /60 dated 16th Feb, 2007

Approval of the Project by GoAP: 17.09.2004
Commencement of the of Land Development

- June, 2006,
Moled and being complied.

(Lot



1223 1109

Compliance Status of MoEFCC EC & CRZ Clearance F. No. 11 - 62 / 2009 - [A.ll dated: 13%
November 2009 (Phase Il)

(SNo | MoEF Stipulations Compliance Status
1, All the conditions as stipulated by the Forests & | Noted and baing complied.

Environmenl Department, Govl. of Andhra
Pradesh vide letterNo 2286/CZMAZ00S, daled
11.05.2009 shall be sirictly complied.

The APCZMA recommended the project proposal
o MoEFCC in this letter.

All conditions stipulated therein are being sinclly
complied.

All the detaits / information submitted by the
project proponent vide letter No KP/MOEF/PH-
174, dated 17.08.2009 shall be sircily

complied.

Complied.

» Southemn Boundary of proposed dredge
disposal area of Phase-ll has been moved
towards MNorth o coincide with MNorthem
Boundary of Phase-| dredge disposal area.
Belt Conveyors and Road Bridge crossings
have no impact on Mangroves. Railway
Bridge Location is reworked to avoid
disturbance to mangroves.

M/s. Indian Mational Cenire for Ocean
Information Services (INCOIS) was engaged
for coastal monitoring. As per their Report for
2008-10, the port development has nol
impacted the coasl.

Runoff from coal storage yards is routed
through peripheral drains, collection pits and
guard (Dump) ponds with facility to recycle
the water for dust suppression.

AKPL appoinied NIQT for shore line stability
study and same report as submitted on
16.04 2025 to APPCB, RO Neflore.

Letter vide no. AKPLEEC/ENVIOOT/2025-26
dated 09.04.2025. The copy of the same is
attached as Annexure 7

The hydro-dynamic studies shall be undertaken
lo ascertain the impact to the shorefing in the
strefch and ecologically sensitive areas and the

Complied.

Hydro dynamic studies were conducted by Mis.

report shall be submitted to the Minisiry. HR Wallingford, UK.
Copy of the same is enclosed as Annexure - F
Shoreline monitoring & Marine  biodiversity
sludies are being carried out requiarly for share
protection.

Ministry has taken a decision that the plantation | Complied.

of mangroves shall be undertaken on an area of

50 ha. as the Phase-1| of the project spreads over

800 ha.

Mangrove's development in 50 Ha. has been
Jard -.r.-'rﬂiinlhepm_
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Phatographs are altached as Annexure - 8

Si monthly monitoring shall be carried out and
a comparative analysis shall be made fo
examine for any mitigative measures requined.

Being complied.

Submitting the half yearly NABL Accredited 3rd
Party Compliance Reports for the period from
October'24 to March'25 along with Temestrial &
Marine Moniloring reports to MoEF & CC and
APPCB on 20.06.2024.

Self-certified Half yearty compliance report for the
period of Apr2d to Sep’24 along with monitoring
reporis submitited MoEFCC and APPCB on
30.11.204

Copies of the acknowledgments are altached as
Annexure-3

The lemperature, safinity and tdal inflow shall be
monilored weekly.

Complied.
~ AKPL appoinied a NABL Accredited SV enviro

Laboratory to conduct Environmental
Monitoring  i1e., Temestnal & Marine
paramelers.

# Moniforing is being carried oul on a weekly
basis.

» Summary analysis lables and trend analysis
graphical representations are attached in
report.

| The greenbelt of 100 m. width shal be
developed around the coal stack yard as per the
request in the public hearing.

Complied.

AKPL submitted a letter to MoEF&CC vide letter
No.: KPIMOEF/113 dated 29.08.2012 to modify
this condition and developed 100 m width Green
belt along the port boundary, coastal area and 20
m wide green bell around coal stack yards instead
of 100 m width greenbelt development around the |
coal yards as requested during public hearing.

Copy of the letter is aftached as Annexure-10

Impact on the drawl of the waler from the
Kandalery Creek shall be regularly monitored
and report submitied to the Ministry.

Complied

AKPL is not withdrawing water from Kandaleru
Creek. Complying with the condition, the quality of
water is being monitored and the reports are
being submitted to APPCE on manthly basis and
MoEF&CC on half-yearly basis.

Oct'24 1o Mar2d consolidated Reports are
enclosed as Annexure 30

Continuous monitoring on disposal of dredged
material shall be put in place for both pre and
post monsoon paniods.

Complied.
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Bathymetry of the disposal area of dredged
malerial i.e., the dumping grounds are being
monitored periodically for both pre and post
maonsoon penods.

10. | No construction work other than those permitied | Being complied.
in Coastal Regulation Zone Naotification shall be
carried oul in Coastal Requlation Zone area.
1. Qil spills if any shall be properly collected and | Complied
desposed as per the Rules,
# Qil Spills are being managed as per the
approved Od Spill Conlingency Plan.
# AKPL has provided Cil Boom, Skimmer and
chemicals 1o atiend any accidental oil spills.
= Slaff was frained 1o meet Teer-1 Oil spills.
~ As per Disaster Management Plan, Indian
Coast Guard will be alerted to coordinate.
# Details were fumished to the MoEF&CC
Regional Office, Bangalore, vide our lelier no.
KPMoEF/PH-IL20 dated 02.02.2010.
Latest OPR drll was conducled at the port on
19.02.2025.
| Copy of the same is attached as Annexure- 11
12. | The approach channel shall be properly | Complied.
demarcaled with BGghted buoys for safe
navigation and adequate traffic conlrol | > The approach channel has been marked with
guidelines shall be framed. The fishermen shall lghted buoys for safe navigation.
be suitably educated and informed about the | = Adequate traffic conitrol guidelines were
traffic guidelines. framed, and copy was submitted lo the
Fisheries Depariment to suitably inform
fishermen.
13. | The project proponent shall set up separale | Compled.
environmental managemenl cell for effective
implementation of the stipulated environmental | A separale Environmental Management cefl was
safequards under the supervision of a Senior | established headed by Vice President &
Executive. supporting staff for effective implementation of the
shipulated environmental safequard.
14. | No destruction of mangrove is permitted. The | Noted

project proponent shall take up mangrove
plantation / green bell in the project area,
wherever possible. Adequate budgel shall be
provided in the Environment Management Plan
for such mangrove development.

As per the EC of Phase-ll development, the
mangroves have been developed in the port for
an area of 50 Ha, in the aneas suggested by GoAP
since the mangroves are highly sensitive to the
soil conditions and grow only in specific areas. As
per the Environment Health and Safety Plan for
mangrove development, the annual budget
allocated for the mangrove protection is about Rs.
6.80 lakhs for the year 2018-19,

15

The funds eamarked for environment

| managemen! plan shall be included in the

Being complied.
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budget and this shall nol be diverled for any
other purposes.

AKPL eamarked dedicated funds for
environment management plan, Please find the
last three years dedails.

FY 2023-24- 2.41 Cr.
FY 2022-23- 17.38 Cr.
FY 2021-22- 4.36 Cr.

16.

There shall be no withdrawal of groundwater in
Coastal Regulation Zone area, for this project. In
case any groundwater is proposed lo be
withdrawn from outside the CRZ area, specific
pricr permission from the concemed Stale |
Cenfral Groundwater Board shall be oblained in
this regard.

Compled.
Na Ground water is extracted for port operations.

17.

The Hazardous wasle generated shall be
propery collected and handled as per the
provisions of Hazardous Wasle (Managemenl,
Handling and Transboundary Movement) Rules,
2008,

Complied.

Hazardous wasle ke used oils [ grease and
batleries are being coflected and handled as per
the provisions of Hazadous Wasie
{Managemen!, Handiing and Trans boundary
Movement) Rules, 2016 and their amendments.

18.

The wastewater generated from the activity shall
be collected, treated and reused properdy.

FEREE Y 8 mereasy

Complied.

# AKPL has been operating 2 No. of Sewage
Treatment Plants (STP) 1 X S00 KLD & 1 X
40 KLD for treatment of sewage generated in
the port.

= The Treated water is being reused for the

___green belt within port premises.

accordance with the CRZ Notification.

Complied.

Mo solid waste will be disposed of in the Coaslal
Requlaton Zone area. The solid waste shall be
properly collecled, segregated and disposed as
per the provision of Sobid Wasle (Management
and Handling) Rules, 2000.

Baing complied.

# AKPL has provided solid waste collection
bins of 120 numbers at different locabons
within the Port.

= Reqular collection arrangements have been
made from the bins provided.

Solid wasles are being collected, Segregated and

disposed as per the Solid Waste (Management
and Handling) Rules, 2016 and their amendment,

21,

Installation and operation of DG set if any shall
comply with the guidelines of CPCE,

Being complied.

There shall be no reclamation [ dredging of
areas.

This condition was deleted by MoEF & CC wide
letter no. F. No. 11-622008-1A00 dated
02.03.2010. The Copy of the same is attached as
Annexure-12

23,

Air quality mcluding the VOC shall be monitored
reqularly as per the guidelines of CPCB

reported.

This condition was deleted by MoEF&CC vide |
letter F. Mo. 11-62/2009- [A_IIl dated 02.03.2010.
The Copy of the same is attached as Annexure-

12 T
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24, The project proponent shall undertake green belt | Complied,
development,

» Development of Greenbelt is a regular
process in AKPL.

» As of now, greenbett developed in an extent
of 213.60 Ha

» Maintaining greenbell of 100 m width along
the periphery.

» Developed 3.5 Ha of greenbelt near liquid
jetty area in phase |l along the shoreline
boundary.

» Maintaining 20-meter width greenbell around
the coal stack yards.

25. | Necessary clearances from all the concemed | Noled.
agencies shall be obtained before initiating the
proect.
26, Project proponent shall install necessary oll spill | Being Complied
mitigation measures in the shipyard. The details
of the faciliies provided shall be informed fo this | > Ol Spills are being managed as per the
Ministry within 3 months from the date of receipl approved Od Spill Conlingency Plan.
of this letter. » AKPL has provided Oil Boom, Skimmer and
chemicals to atlend any accidantal oil spills.
~ Slaff was trained to meet Tier- Oil spills.

» As per Disaster Management Plan, Indian
Coast Guard will be alerled to coordinate.

# Delails were fumished to the MoEF&CC
Regional Office, Bangalore, vide our letier no.
KPIMoEF/PH-11120 dated 02.02 2010.

Copy of Mock drill is attached as Annexure-11.

27, No hazardous chemicals shall be stored in the | Noted
Coastal Regulation Zone area.
28. The project shall not be commissioned fill the | Complied.
requisite waler supply and electricily to the
project are provided by the PWD [ Electricity
__ |Depatment. |
29, Specific amangements for rainwater harvesting | Complied.
shall be made in the project design and the
rainwaler so harvested shall be opbmally | = Rainwaler Harvesting pits of 13 nos. are
utilized. avaiable within the Port premises.

# The availability of waler is in the rainy & winter
seasons. Percolation is faster due o sandy
soil.

» The water is being ufilized for dust
suppression o the extenl possible
Phatographs lo be atlached Annexure 5

30. | The facilities o be constructed in the CRZ area | Being complied.

| buildings which do not require waterfront and

as part of this project shall be sinclly in
conformity with the prowisions of the CRZ
Motification, 1991 and its amendment. The
faciliies such as office building and residential

All the construchion acltivibes are as per
requlations including Coastal Regulation Zone
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foreshore faciliies shall nol be constructed
within the Coastal Reqgulation Zone area.

General Conditions

Adequale provision for infrastructure facilities
including water supply, fuel and sanitation must
be ensured
for construction  workers  during  the
consiruction phase of the project lo avoid any
damage lo the environment

ey —

Complied,

Appropriate measures must be taken while
undertaking digging activities to avoid any likely
degradation of water quality.

Being Complied.

.

Bomrow siles for each quarry sites for road
construction material and dump sites must be
identified keeping in view the following:

a No excavation or dumping on privale
property is camed out without written consent of
the owner,

Mo excavabon or dumping on privale propery
was carmied out,

b, No excavation or dumping shall be
allowed on wellands, forest areas or other
ecologically valuable or sensitive locations.

Complied.

[ Excavation work shall be done in close
consultation with the Soil Conservation and
Walershed Development Agencies working in
the area, and

Complied during construction.
Mow port is in operational phase.

W,

d Construction spoils including bituminous
material and other hazardous materials must not
be allowed to contaminate waler courses and the
dump sites for such materials must be secured
The construction material shall be obtained only
from approved quarmies. In case new quamies
are to be opened, specific approvals from the
compelent authority shall be obtained in this

regard.

Complied.

| it does not affect the environment adversely.

Adequate precaulions shall be laken during
franspartation of the construction material so thal

Comphed.

Full support shall be extended 1o the officers of
this Ministry / Regional Office at Bangalore by
the project proponent during inspection of the
project for monitonng purposes by furmishing full
details and action plan including acton taken
reports in respect of mitigation and other
environmental protection actvibies.

Being Complied.

Ministry of Environmen! & Forests or any other
competent authonty may stipulate any additional
conditions or modify the existing ones, if in the
interest of environment and the same shall be
complied with.

Moted the condition.
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The Ministry reserves the right o revoke this
clearance if any of the conditions stipulated are
In the event of a change in project profile or
change in the implementation agency, a fresh
reference shall be made to the Ministry of
Environment and Forests,

Nated the condition.

T s

The project proponents shall inform the Regional
Office as well as the Ministry, the date of financial

closure and final approval of the project by the
concemed authorities and the dale of start of

land development work.

Complied.

Financial Closure was completed on 16.10.2006.
Details were fumished to the MoEFACC,
Regional Office, Bangalore, vide our letter no.
KPMOEFSD dated 16th Feb, 2007. Approval of
the Project by GoAP: 17.09.2004 Start of Land
Development June, 2006.

Al

Andhra Pradesh Pollution Control Board shall
display a copy of the Clearance letler al the
Regional Office, District Industries Centre and
Collector's Office | Tehsildar's Office for 30
days.

Complied.

APPCE has displayed the copy of Environmental
Clearance at Regional Office, District Industries
Cenire and Collector's Office / Tehsildar's Office.

X1

These stipulations would be enforced among
others under the provisions of Water (Prevention
and Control of Pollubion) Act 1974, the Air
(Prevention and Control of Pollution) Act 1981,
the Environment (Protection) Act, 1986, the
Public Liability {Insurance) Act, 1991 and EIA
Notification 1994, including the amendments and
rules made thersafter.

Noted the condition.

Al

XV,

All other statutory clearances such as the
approvals for siorage of diesel from Chief
Controller of, Fire Department, Civil Aviation
Department, Forest Conservation Act, 1980 and
Wildiife (Protection) Act, 1972 efc., shall be
oblained, as applicable by project proponents
from the respactive compelent authorities,

The project proponent shall advertise in at least
two focal Newspapers widely circulaled in the
region, ane of which shall be in the vemacular
language informing that the project has been
accorded Environmental Clearance
and copies of clearance letters are available
with the Andhra Pradesh Siate Pollution
Control Board and may also be seen on the
website of the Ministry of Environment and
Forests al  hiipdiwww.envfornicin - The
advertisement should be made within 10 days
from the date of receipt of the Clearance letter
and a copy of the same should be forwarded lo
the Regional Office of this Ministry at
Bangalore.

Compled.

Statutory clearances are obtained for storage of
Diesel from Chief Controller of Explosives (CCE),
Fire Department, Civil Aviation Depariment, and
Forest Conservation Acl,

Copy of approvals are attached as Annexure-13.

Complied.

Advertisemen! was given i Twoe Local
Mewspapers viz., Deccan Chronicle dated
22.11.2009 and Andhra Jyothi dated 22.11.2009.
A copy of the advertisement was sent to Regional
Office, Bangalore of MoEF vide Lefler
No. KPMOEF/PH.I0B dated 18.01.2008.
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XV

Environmental Clearance is subject to final order
of the Hon'ble Supreme Courl of India in the
matter of Goa Foundation Vs Union of India in
Writ Petition (Civil) No.460 of 2004 as may be
applicable to this project.

Moted the condition.

XV,

Any appeal against this Envionmental
Clearance shall lie with the MNational
Environment Appellate Authority, if prefemred,
within a period of 30 days as prescribed under
Secion 11 of the National Environment
Appellate Act, 1997,

Noted the condition.

A copy of the clearance lefter shall be sent by the
propanent to concemed Panchayal, Zilla Parisad
{ Municipal Corporation, Urban Local Body and
the Local NGO, if any, from whom suggestions
frepresentations, if any, were received while
processing the proposal. The clearance letier
shall also be put on the website of the

Company by the propanent.

Complied.

AVIIL

The proponent shall upload the stalus of
compliance of the stipulated EC conditions,
including results of monitored data on their
website and shall update the same periodically.
It shall simultanecusly be sent to the Regional
Office of MoEF, the respective Zonal Office of
CPCB and the SPCB. The criteria pollutant level
namely, SPM, RSPM, S0z, NOx (ambient levels
as well as stack emissions) or critical sectoral
paramelers, indicated for the project shall be
monitored and displayed al a convenient locaton
near the main gate of the Company in the
public domain.

| Annexure- 9

Being complied.

Submitting the 6 Monthly Self Cerfified & NABL
Accredited 3rd Party Compliance Reports for the
period from April to September & respectively
along with Terrestrial & Marine Monitoring reports
to MoEF & CC on 20.05.2024,

Self-certified Half yearly compliance report for the
period of Apr24 to Sep'’24 alang with moniloring
reports submitted MoEFCC amd APPCE on
30.11.2024.

AKPL has eslablished display at Zero-point
location at Main gate of the Company.

Copies of the Acknowledgements are altached as

XX

The project proponent shall also submit six
monthly reports on the status of compliance of
the stipulated EC conditions including results of
monitored data (both in hard copies as well as by
e-mail) lo the respective Regional Office of
MoEF, the respective Zonal Office of CPCB and
the SPCB.

Being complied.
Submitting the 6 Monthly Self Certified & NABL

Accredited 3rd Party Compliance Reports for the
period from Aprl to September & Oclober lo
March respectively along with Termestrial & Marine
Menitoring reports to statutory bodies.

The environmental statement for each financial
year ending 312 March in Form-V as &
mandated to be submitted by the project
proponent fo the concemed Stale Pollufion
Control Board as prescribed under the
Environment (Prolection) Rules, 1986, as
amended subsequently, shall also be put on the

| website of the Company along with the status of

Being complied.

Form - ¥V Emvironmental Statement submitted 1o
APPCB.

Latest submission is on 28.09,.20:24 for the period
2023-2024.
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compliance of EC conditions and shall also be
sent ko the respective Regional Offices of MoEF
by e-mail.

Copy Attached as Annexure - 14

Specific Conditions vide MoEF&CC order F.No. 11-62/2009-14.111 (Pt) dated 16.03.2016

Construction activity shall be camied out sirictly
according to the provision of CRZ notification,
2011. Mo construction work olher than those
permitted in coastal Regulation Zone Nolification
shall be camed oul in Coastal regulation Zone
area.

Being complied.

No construction works other than those permitted
in Coastal Regulation Zone Notification is being
camied oul in CRZ Area.

Al the mecommendations and conditions
speciied by AP Coastal Zone Management
Authority  (APCZMA)  vide letter No.
J60/EnviCIMAS2014 dated 14.08.2014 shall
be complied with.

Moted the condition & being complied.
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EC & CRZ Clearance for Expansion of Krishnapatnam Port (Phase - IlI) at SPSR Nellore District,
Andhra Pradesh vide Order No.10-08/2016-1A-1Il dated 11.01.2021.

Third-Party Six-Monthly Compliance Report (October, 2024 - March, 2025)

S.No

Conditions

Compliance |

' Special Conditions

The Environmenial and CRZ Clearance to the
project is primarly under provisions of EIA
Nolification, 2006 and CRZ Nofification, 2011, It
does not amount o approvalsiconsent
permissions efc., required to be obtained under
any other ActRulefrequiation. The Project
Proponent is under obbgation to obtain approvals
{ clearances under any other Acts/ Regulabions

Moted the condition and duly complied with
during the implementation of the Project.

The project proponent shall abide by all the
commitments and recommendations made in the
Form-1l, EIA and EMP report, submissions made
during Public Hearing and also thal have been
made during their presantation o EAC.

Being complied

Construction activity shall be carried cut strictly
according %o the provisions of the CRZ
Notification, 2011. No construction works other
than those permitted in Coastal Regulation Zone
Molification shafl be camed out in Coastal
Regulation Zone area.

Being complied

Wi,

All the recommendations and conditions
speciied by the Andhra Pradesh Coastal Zone
Management Authority (APCZMA) vide letter
202/CRZNND201930 dated 21.05.20:20 shall be
complied with.

The Project proponent shall ensure thal no
creeks or rivers are blocked due to any activities
al the project site and free flow of waler is
maintained. Creek water monitoring program
shall be implemented during the consiruchon

_phase

Noted the condition & being complied.

The Compliance of the recommendations and
conditions specified by the Andhra Pradesh
Coastal Zone  Management  Authority
(APCIMA) vide letier 202/CRZANDI201930
dated 21.05.2020 are altached as Annexure
23,

Being complied

Development of green bell by native species with
consultation with state forest department shall be
ensured.

Complied

e AKPL is developing a lush Green Bell
within the Project with Native Species in a
todal area of 213.60 Ha. (As on March 2025
Total Green Belt area in Phase - 1, 2 & 3).
The Project Layout with the planned Green
Bell is altached as Annexure C.

= As on March 2025, AKPL has successiully

developed 213,60 Ha of Green belt along
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S.No

Conditions

Compliance

port boundary, around coal yards, avenue
& median plantations.

=« The Project is maintaining greenbelt of 100

m width along the periphery.

= The Project has developed a green bell in

an area of 3.5 Ha near liquid jetty area in
phase ||| along the shoreline boundary.

* The Project is maintaining greenbelt of 20-

meter width around the coal stack yards.

= The Expenditure for mainlenance of the

Green Belt during the financial Year 2024-
2075 is B2 41 Lakhs.

« 150 No. of local manpower are being

engaged for the Development and
Mainlenance of the Green Belt in the
Project.

vil.

The proposed expansion entails 60 million cum
of dredging in soft soll. As proposed, the PP
shall utilize 26 milon cu m of dredged sand for
reclamation of low-lying areas of port, slock pile
2 million cu m on the coast north of north
breakwater for long term coaslal protection as
recommended by NIOT and disposal of balance
32 million cu m of dredged spoil in the identified
dredge disposal area of 56 Km2 beyond (-) 20
m contour. The impact of dredging on the
marine environment should be monitored and
necessary maasures shall be taken on priority
basis if any adverse impact is observed. NIOT
will oversee the work as scientific body and
continue to monitor #s Impactbeneafits for al
leasl 5 years post project  completion.
Necessary financial assistance to be provided
by project propanent to NIOT, The report of the
same to be submitted to regional office of
MoEFCC by project propanent.

o AKPL

has obtained Consenl o
Establishment (CTE) for the Expansion of
the Krishnapainam Port Project (Phase -
)y from APPCB vide Order No. B3V
APPCB/ CFE/RO-NLRHOM0 dated
2502.2021. Copy of the CTE Order is
attached as Annexure 16

« The impact of dredging activities has been

monitored by NIOT for 5 post completion af
the Phase — Il of the project.

» AKPL appointed NIOT for shoreline stability

study, the study was carried out during the
period 2021 to 2024 and report as
submitted to APPCB, RO Nedlore vide lefter.
no. AKPLEC/ENVI07/2025-26 dated
09.04.2025. (Copy altached as Annexure
T.

wilt.

Marine ecological monitoring and its mitigation
measures for prolection of phytoplankton,
zoopianktons, macrobenthos, estuanes, sea-
grass, algae, sea weeds, Crustaceans, Fishes,
coral reefs and mangroves elc. as given in the
EIA-EMP Report shall be complied with in letter
and spirit with the help of repuled organization
or individuals of nalional repute having
knowledge in the said subject Necessary
financial assistance to be provided by project
proponent.

Being complied

= AKPL camied out study on Comprehensive
Biodiversily Assessmenl, Impact
Assessment and Managemenl Plan
through M/s. Suganthi Devadason Manne
Research Insfitute (SDMRI), Thoothukudi
during the period 2022 to 2023 and
submitled the report APPCE and AP slale
biodiversity board with vide lefter No:
AKPLECENV/126/2024-25 dated
(9. Di EUES {Cw,r attached as Annexure
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Conditions

Compliance

» In additon, National Centre for
Sustainable  Coastal  Managemeni
{NCSCM), Chennai is Monitoring the Land,
Air quality, Noise, Water, Marine, Marine
sediment paramelers and mangroves,
ones in four years.

» NCSCM carried out the latest study during
the perod 2022 1o 2023 and the repor was
submitted to APPCEB with vide letter no.
AKPLEC/APPCEBM28/2024-25  daled
09.01.2025 (Copy attached as Annexure
15)

= The Marine monitoring reporis are being
submitted to APPCB on monthly basis and
MoEF&CC on half-yearly basis.

Confinuous online monitoring of air and waler
covering the fotal area shall be carried out and
the comphance report of the same shall be
submitted along with the 6 monthly compliance
reports to the regional office of MoEF&CC.,

Complied.

AKPL was earlier operaling Three (3) Nos. of
Continuous Ambient Air Quality Monitoring
stations and linked to APPCB website, AKPL
has now added two additional Continuous
Ambient Air Quality Moniloring stations since
Seplember 2024, and these are also linked o
APPCB website.

In addition, AKPL appointed a third-party
agency M/s 5 V Enviro Laboratonies, an NABL
Accredited Laboratory to  conduct
Environmental Monitoring ie., Teresirial &
Marine paramelers.

The monitoring reports are being submitied o
APPCB on monthly basis and MoEFRCC on
half-yearly basis. Copies of the lalest
Submission letters are altached as Annexure
24,

The aclions shal be in accordance wilh
proposed landscape planning concepts o
minimize major landscape changes. The
change in land use pattern shall be limited to the
proposad port limits and be carmed oul in such
away as lo ensure proper drainage by providing
surface drainage systems including storm water
network

Suitable preventive measures be taken lo trap

spillage of fuel / engine oil and lubricants from the

construclion sile. Measures should be laken to
contain, confrol and recover the accidental spils
of fued during cargo handling.

Being comphed

Being complied

Port has existing Tierd ol spill response
equipment lo combat any oil spill and
coordinate with Indian Coast Guard o contain,
conirol, and recover the accidental spills of fuel

LaREFEIe T,

during caing b
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All the mitigation measures submitted in the EIA
report shall be prepared in a matrix format and
the for each mitigation plan shall be
submitted to the RO, MoEF & CC along with half
yearly compliance repodrt.

Complied

Emvironmental Monitoring Plan & prepared in
malrix format for the Expansion of the
Knishnapatnam Port Phase-lll and the same is
being implemented at site. (Copy attached as
Annexure 20)

KL,

The company shall draw up and implement
Corporate Social Responsibility Plan as per the
Company's Act of 2013,

Being compied

The CSR Plan s drawn up as per lhe
Company's Act - 2013 (Copy attached as
Annexure 4)

As per the Ministry's Office Memorandum F. No.
22-65/2017-1A11I dated 30th September, 2020,
the project proponent shall abide by all the
commitments made by them fo address the
concems raised during the public consullation.
The project proponent shall initiate the activities
proposed by them, based on the commitment
made in the public hearing, and incorporaie in
the Environmental Management Plan and
submit ko the Ministry, All other aclivilies
including poflution  control,  emvironmental
protection and conservation, R&R, wildlife and
forest  conservationprofection  measures
including the NPV, Compensatory Afforestation
elc., either proposed by the projec! proponent
based on the social impact assessment and
R&R achon plan camied out duning the
preparation of ELA report or prescribed by EAC,
shall also be implemented and become part of

Being complied

e The Public Consultation for Expansion of
Krishnapatnam Port Phase-Ill was exempied
as the expansion was proposed o be
developed within the existing fand area of
6800 Ac.

« Al the commitments made in the public
consullation for Phase-ll during 2009 were
complied with,

= All the aclivities proposed in the EMP for
Phase-ll along with the Phase -lll EMP
including Pollution conimd  measures,
Environmental protection and conservalion,
R&R, Wildiife and forest conservation/
protection measures including the NPY,
Compensatory Afforestation, efc., are being
implemented.

EMP. . PH Minutes altached as Annexure G
| STANDARD CONDITIONS :
| Statutory Compliance - B
i. Construction activity shall be carried oul strictly | Being complied

according lo the provisions of CRZ Nolification,
2011 and the State Coastal Zone Management
Plan as drawn up by the Stale Govemmenl. No
construction works other than those permitted in
Coastal Requiation Zone Notification shall be
caried out in Coastal Regulation Zone area.

A cerificale of adequacy of available power

from the agency supplying power to the project
along with the lpad allowed for the project
should be obtained.

A certificale of adequacy of available power |
agreemenis  oblained from  consent
departmenis. (Copy atlached as Annexure 25
BA&C

All other statutory clearances such as the
approvals for storage of diesel from Chiel
Controller of Explosives, Fire Depariment,
Coast Guard, Civl Awation Department shall
be obtained, as applicable by project

Compliad

AKPL has oblained a license from Chief
Confroller of Explosives to store petroleum
class A & B as a relail oullet within the premises

of the port.
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S.No

Conditions

Compliance

proponents  from the respective competent
authorities.

Copy of approvals are altached as Annexure-
13.

Ahr Quality Monitoring and Preservation

The project proponent shall install system lo
carryoul Ambient Air Cuality monitoring for
common/criterion parameters relevant lo the
main pollutants released (e.g. PM10 and PM2.5
in reference to PM emission, and SO2 and Nox
in reference to S02 and Nox emissions) within
and oulside the project area at least at four
locations covering upwind and downwind
directions.

Being complied.

AKPL was earlier operating Three (3) Nos. of
Continuous Ambient Air Quality Monitoring
stations at the following locabons to monitor the
parameters viz., PMiw, PMzs, S0z, NO, NO;,
CO and linked to APPCB website.

a. CVR Amenities Complex
b. Thamminapatnam Village
c. Krishnapainam Village

AKPL has now added two additional
Continuous Ambient Air Cuality Monitoring
staions al the following locations since
Seplember 2024 to monitor the parameters viz.,,
PMi, PMes, and these are also linked fto
APPCE website,

a) CAAGMS 4 North side of the slation
b} CAAQMS 5 South side of the station

= Envionmental Monitoring has  been
rendered by NABL accredited laboratory
ainng with Mﬂ munill:m'ng at 7 mlims

Appropriate Air Pollution Control (APC) system
shall be provided for all the dust generating
points including fugitive dust from all vulnerable
souUrces, so as 1o comply prescribed emission
slandards.

mmmam' ]

Being complied.

Port has adopted & implementing the following
measuras for the control of fugitive emissions
during handling of bulk & non-bulk carge and
vehicular movement;

i. Established mechanical conveyor system
for handling coal & Iron ore.

il. Provided closed hoods for the conveyor
system.

ii. Stacker cum re-claimers is being used for
loading and unloading the coal,

. The rallway wagons are being lpaded
mechanically.

v. Installed fully mechanized coal handling
systems with gantry grab lype ship
loadersiunioaders.

vi. Provided hooded conveyor belt for cargo

e from ship o the
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S.No

Compliance

=,

iil.

il

i,

Xix,

XX,

designated stack yard by means of
closed hopers and transfer lowers.
Established closed warehouses for
starage of weather sensitive cargoes.
The loading and discharge points of the
conveyor carmying matenal are covered
with exhaust hoods fo prevent the
formation of dust clouds.

All the conveyor galleries are covered Lo
ensure zero dust emission during cargo
transfer.

Provided water sprinkling sysiem at
transfer lowers fo amest the dust
spreading into the atmosphere.

Provided semi mechanized faciliies for
truck farpaulin covering sfations 1o
ensunng all the oulgoing cargos by trucks
are covered with larpaulin.

Ensuring all the oulgoing Railway Rakes
are covered with Tarpaulin,

Mist Canon syslems provided for
walering avenue plantations and road
wedting on haul roads

Operating Mechanical dust suppression
systemn comprises of 248 canons,
Deploying DSS Tankers of Cannon
mounted for sprinkling water on haul
roads and yards to amest the dust
causing by the vehicular movement

The Cargo stocksiheaps are covered with
tarpaulin.

Provided 8 No. tractor mounted hydraulic
broom sweeping machines for cleaning
the roads and jetty areas,

.3 Mo of Heavy-Duty Sweeping Machines

are being deployed at operational areas
and all internal roads.

Erected & maintaining wind breaking wall
of height 14 mirs to prevent any dust
nuisance ftowards habitaion supported
with high density greenbeit.

Greenbelt in an extent of 213.60 Ha
Developed & maintaining green belt
along the port covering, yards, roads and
all operational areas.

Pholographs are attached in EMP as
Annexure 5,

‘Shrouding shall be carried out in the work site
enclosing the dockiproposed facility area. This

Being compled.
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decongestion plan shall be drawn up 1o ensure
that the current level of service of the roads
within a 05 kms radius of the project is
maintained and improved upon after the
implementation of the project. This plan should
be based on cumulative impact of all
development and increased habitation being
carried out or proposed 1o be carred out by the
project or other agencies in this 05 Kms radius
of the site in different scenarios of space and
time and the traffic management plan shall be
duly validated and certified by the State Urban
Development depariment and the P.W.D.J
competent authority for road augmentation and
also have ftheir consent o the

1238 1124
S.No Conditions Compliance
will act as dust curtain as well achieving zero | « Erected & maintaining wind breaking wall of
dust discharge from the site. These curtain of height 14 mirs to prevent any dust nuisance
shroud will be immensely effective in restriching lowards habstation supported with hagh
disturbance from wind in affecting the dry dock density greenbell.
operations, prevenlting wasle dispersion, |« Covered the operational area with rows of
improving  working  condiions  through plantabion which are acling as wind
provision of shade for the workers. bamicades.
« Ensuring water sprinkiing on haul roads.
Photographs  attached in EMP  as
Annexure 5
v, | Dust collectors shall be deployed in all areas | No blasting activities involved in the Port
where blasting (surface cleaning) and painting | operations.
operations are to be camied out, supplemented
by stacks for effective dispersion.
v. | The Vessels shall comply the emission norms | Being complied.
prescribed from time o time,
| M 1 — ___| Please find MARPOL circular in Annexure 26.
vi. Diesel power generating sets proposed as | Being Complied.
source of backup power shoukd be of enclosed | 1. The Port is being supplied with power grid
type and conform lo rules made under the & Non-conventional source of energy
Environment (Protection) Act, 1985. The height through Power Gnd for uninterrupled power
of stack of DG sets should be equal 1o the height supply. (BLYTH Wind Park Pt Ltd.,
needed for the combined capacity of all Ananthapur Dist., Andhra Pradesh)
proposed DG sets. Use of low Sulphur diesel. | i, The DG Sets are being operated as back
The location of the DG sets may be decided with up for emergency lighting & safety during
in consultation with State Pollution Control power breakdowns.
Board. ii. Refrofiting certification was camied-out for
the DG Sets during 2022 (Copy attached as
Annexure 27)
iv. The emissions from the DG Sels are being
monitored ones in 6 months through a 3%
Party NABL Accredited Laboratory and the
analysis reports are being submilted the
. Authorities.
vil, |A detailed traffic management and traffic | Complied

AKPL appointed M/s. FP Project Management
to study and prepare a Traffic Management and
Decongestion Plan.

Report submitted to the R & B Dept and NUDA
vide letler no. AKPUEC/EHSI3Z dated
03.07.2024.

Copy of the Acknowledgement is altached as

Annexure 21,
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Conditions

implementation of components of the plan
which involve the parlicipaion of these
departments.

Compliance

uality monitoring and preservation:

The Project proponent shall ensure that no
creeks or rivers are blocked due lo any activiies
at the project site and free flow of waler is
maintained.

Baing complied

No creeks or rivers are blocked in the port
premises and the Project is ensuring free llow
of water.

Appropriale measures must be faken while
undertaking digging activities to avoid any likely
degradation of water quality, Silt curtains shall be
used to contain the spreading of suspended
sediment during dredging within the dredging
area,

Being complied

Mo ships docking at the proposed  project  sile
will discharge its on-board
wasle waler untreated in o

the estuary  channel. All such wastewater load
will be diverled o the proposed Effluent
Treatment Plant of the project site.

Being complied

The ships are not allowed to discharge on board
wastewater into the Sea.

Measures should be taken to contain, control
and recover the accidental spills of fuel and
cargo handle.

Being complied.

Port has ewsting Tier-l oil spill response
equipment to combat any oil spill supported by
Indian Coast Guard to contain, contral and
recover the oil spill.

The Last Cd Spill Preparedness & Response
(OPR) drill was conducted al the port on
19.02.2025.

OPR Mock drill being conducted once in every
& months.

Copy attached as Annexure-11.

The project proponents will draw up and
implement a plan for the management of
temperature differences between intake waters
and discharge waters.

Wi

Spillage of fuel / engine ofl and lubricants from
the construchion site are a source of organic
pollution which impacts marine life. This shall be
prevented by suitable precautions and  also by
providing necessary mechanisms to trap the
spillage.

involved in the Port operations.

Mot Applicable

There i5 no intake and discharge of water

Compled

» Qil Spills are being managed as per the
approved Oil Spill Contingency Plan.

« AKPL has provided Qil Boom, Skimmer
and chemicals lo attend any accidental od
spills.

« The Operating Staff are trained to handle

with Tier-l Qi




shall be made without prior permission from the
Ministry of Waler resources.
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S.No Conditions Compliance
penodical mock drills are being organized
for the work force at workplace,

s As per Disaster Management Plan, Indian
Coast Guard will be alerted to coordinate
in case of any oil spills

o [etails were fumnished lo the MoEF&CC
Regional Office, Bangalore, vide our letter
no. KPMoEFPH-IIF20 dated 02.02.2010.

= The last OPR drill was conducted al the port
on 19.02.2025.

Copy attached as Annexure-11.
vi | Total freshwater use shall nol exceed the lepﬁad with
propased requirement as provided in the project
details. Prior permission from  competent
authority shall be oblained for use of fresh
wiil. Sawage Treatment Plant shall be FII'D-'tl'HiE{I lo |« AKPL has been operaling 2 no, of Sewage
treat the wastewater generated from the project. Treatment Plants of 1 X 500 KLD STF at
Treated water shall be reused for horticuliure, CVR Amenities Complex & 1 X 40 KLD STP
flushing, backwash, HVAC purposes and dust Adrmin, Building.
SUppression.

» Treated wastewaler from STP is being
utiized for the green belt within port
premises.

= Seplic tank and soak pit systems are being
followed at offices and isolated buildings
which are far from STPs.

« The trealed waler details for the lasl six
months are as below:

Treated
| s¥o o H!t!:.il'!i.u..].
[ OCT'24 5533 |
| 2 NOV'24 4971 |
3 DEC'24 4632
4 JAN'Z5 4|
5 FEB25 4077
B ) 6 MAR'25 4764
. | A cerfificale from the compelent authorily for | AKPL is nol dischamging any treated effluent/
discharging frealed effluent/ untreated effiuents | unireated effluent inio the public sewer.
into the public sewerl disposal' drainage
systems along with the final disposal point | The trealed wasle water i being ulilized for
should be obtained. greenbelt development.
x| No diversion of the natural course of the river | Being complied

%i.

All the erosion control measures shall be taken | |

at waterfront facilities. Earth protection work shall
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be camed out 1o avoid erosion of soil from the
shoreline/boundary line from the land area info
| the maring water body.
Noise Monitoring and prevention
i. | The noise level survey shall be carried as per the | Being complied
prescribed guidelines and report in this regard
shall be submitted to Regional Officer of the | AKPL appointed M/s § V Enviro Labs a third
Ministry as a part of sie-monthly compliance | party NABL Accredited Laboratory to monilor
report. Noise quality at the following locations:
1. Zero Point
2. Thamminapatnam
3. CVR Building
4. (Gopatapuram
5. Chalivendram
6. Krshnapatnam
7. Krshnapatnam Village near Light House
AKPL is submitting the monitoring reports 1o
APPCB on monthly basis and to MoEFCC on
Half yearly basis.
i, | Moise from vehicles, power machinery and | Being complied
equipment on-sile should nol exceed the
prescribed limit. Equipment should be regularly
serviced. Aftention should also be given fo
muffler maintenance and enclosure of
noisy equipment.
il. | Acoustic enclosures for DG setfs, noise bamiers | Baing complied
for ground-run bays, ear plugs for operating
personnel shall be implemented as mitigation
measures for noise impact due fo ground
SOurces. ——. e e o et e —
iv. | The ambienl noise levels should conform o the | Being complied.
standards prescnbed under E(P)A Rules, 19856
viz. 75 dB(A) during daytime and 70 dB{A) during
night ime.
| Energy Conservation measures =
i. | Provide solar power generation on roof tops of | Being complied
buildings, for solar fGight system for
all common areas, streeflights parking around The Port has a be up with Mfs BLYTH Wind
project area and maintain the same reguiarly | Park Pvi. Lid., Ananthapur Dist, Andhra
Pradesh for supply of non-conventional energy
through Power Gnd for uninterrupted power
supply.
The Porl has installed Solar Panels on the poles
erected for installing CCTV cameras within the
Port premises.
Copy attached as Annexure 5.
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i. | Provide LED nghls in their offices and port | Being complied

areas. All the office buildings and
other operation buildings within the Port
Premises are provided with LED lights.

L _Copy attached as Annexure 5. :
Waste Management -
I Dredged material shall be disposed of safely in | Being complied.
the designated areas.
i. | Shoreline should nol be disturbed due lo | Being complied

dumping. Periodical study on shorefine changes

shall be conducted and mitigation camied out, if | « AKPL appointed NIOT for shore fine

necessary. The details shall be submitted along stability study, the study was camed out

with the six-monthly monitoring reports. during the peried 2021 to 2024 and report
as submitted to APPCB, RO Nellore vide
letter. no. AKPLECENVIO0T/2025-26
dated 09.04.2025. (Copy attached as
Annexure T)
il. | Necessary arrangements for the reatment of the | Being complied

effluents and solid wastes must be made and it

must be ensured that they conform fo the | Two STP's of 500 KLD and 40 KLD are

standards laid down by the competent authorities | provided within the port Premises for treatmeni

including the Cenfral or State Pollution Control | of domestic wastewater generaled in Port,

Board and under the Environment (Protection)

Act, 1986, Solid Waste being segregated and shredded by
using shredder and baler machine and being
disposed to APPCB authorized vendor,

. | The solid wastes shall be managed and Ehamg complied.
disposed as per the nomms of the Solid Waste

Management Rules, 2016.

v. | Any wastes from conslruction and demolition | Being complied.

activities related thereto shall be managed so as

o sfriclly conform o the Construction and

Demolition Waste Management Rules, 2016, |

v, | A cerificate from the mnpectenl aulmm'_u Being complied

handiing municipal solid wastes should be

obtained, indicating the existing civic capacities | Solid waste being disposed 1o APPCB

of handling and their adequacy to cater to the | Authorized recyclers.

M.5.W. generated from project.

vii, |Used CFLs and TFLs should be properly | Being complied

collected and disposed offfsent for recycling as

per the prevailling guidelines/ rukes of the | The CFL's and TFL's are collected and stored

regulatory authorty 1o awoid mercury | propery in the Covered Shed. The same are

contamination. disposed to Approved Agency.
vill (hl spill contingency plan shall be prepared and | Being complied
part of DMP fo tackle emergencies, The
equ'q:mantmd recovery of il from a spill would | = Port has tha&n maintaining Oil Spill
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Shipping Acts for oil spill management would
be followed. Mechanism for integration of |« Porl has Tier-l Oil Spill response equipment
terminals oil contingency plan with the overall for recovery of oil spill in coordination with
area contingency plan under the co- ordination Indian Coast Guard, Krishnapatnam and
of Coast should be covered. follows the guidelines given in MARPOL
and Shipping Acts,
» The last OPR drill was conducted at the port
on 19.02 2025,
» Copy attached as Annexure-11.
Greenbelt
I. | Green belt shall be developed in area as | Complied.
provided in project details with a native iree
species in accordance with CPCB guidelines. | « AKPL is developing a lush Green Belt
within the Project with Nalive Species in a
tolal area of -213.60 Ha. (Total Green Bell
area in Phase - 1, 2 & 3). The Project
Layoul with the planned Green Belt is
altached as Annexure C.
= As on March 2025, AKPL has successhully
developed 213.60 Ha of Green bell along
port boundary, around coal yards, avenue
& median plantations.
= The lolal plantation for the FY 2024-25 from
Oct24 to Mar'25 is 93107 saplings.
# The Expenditure for maintenance of the
Green Belt during the financial Year 2024-
2025 i 82.41 Lakhs.
= 150 No. of Local Manpower being engaged
for the Development and Maintenance of
e the Green Belt in the Project.
i, Top soil shall be separately stored and used in | Being complied.
the development of green bell.
AKPL is using coco peat, red soil and vermi
..... . compos! for eniching the top soil
Marine Ecology .
L. | The dredging schedule shall be so planned thal | Being complied
the furbidity developed is dispersed soon
enough lo prevent any stress on the fish
population.
i. | While camying out dredging, an independent | Being complied
monitoring shall be camed oul through a
Government Agency/institute to assess the | AKPL has appointed Government agency of
impact and necessary measures shall be taken | Annamalal university team to assess the impact
on prorty basis if any adverse impact is | and necessary measures.
observed. Pre, during & post dredging monitoring samples
collected, Data compilation is under prograss.
S The final report s yet to be received.
i, A detailed marine biodiversity management
plan shall be prepared through the NIO or any




1244

1130

ot im s o o

Compliance

water authority. The report shall be based on a
study of the impact of the project activities on
the imtertidal biotopes, corals and coral
communities, molluscs, sea grasses, sea
weeds, sub- tidal habitals, fishes, other marine
and aquatic micro, macro and mega flora and
fauna incleding benthos, planklon, turtles, birds
elc. as also the productivity. The data collection
and impact assessment shall be as per
standards survey methods and include
 underwater photography.

Comprehensive Marine Biodiversity Impact
Assessment and t Plan was
prepared by SDMR| and the report was
submitted to APPCHB, Andhra Pradesh State
biodiversity Board and APCZMA vide
AKPLIECTENV 26/20:24-25 dated 09.01.2025,
AKPLECIENVI12712024-25 dated 09.01.2025
respectively.

Copy attached as Annexure -19

Marine ecology shall be monitored regularly
also in terms of seaweeds, sea grasses,
mudfiats, sand dunes, fisheries, echinoderms,
shrimps, turiles, corals, coastal vegetation,
mangroves and othermamne biodiversity
components including all micro, macro and
mega floral and faunal companents of marine
biodiversity.

Being complied

AKPL Appointed a third party NABL Accredited
Laboratory for Monitoring the Temestrial &
Manine parameters viz., Marine waler quality,
Marine sedimeni quality, Surface Waler
Quality and ground water quality al regular
ntervals

Copies of the Analysis reports for the Period
from Qct'24 to Mar'25 are aftached as
Annexure 30.

The project proponent shall ensure thal water
traffic does not impact the aqualic wildlife
sanctuanes thal fall along the stretch of the
Mver.

Being compleed.

= There are no aqualic wildlife sanciuaries in
the vicinity of the Port.

= AKPL has been ensuring that the water
raffic does nol impact the marine
ecosystem for port operations.

| Public hearing and human health issues

The workspace shall be maintained as per
international standards for occupational health
and safety with provision of fresh air
respirators, blowers, and fans fo prevent any
accumulation and inhalation of undesirable
levels of pollutants including VOCs.

Being compiled.

AKPL is providing and maintaining the Wark
Space to match the standards of Occupational
Health and Safety.

Workers shall be strictly enforced to wear
personal protective equipment’s like dust mask,
ear mufls or ear plugs, whenever and wherever
necessary/ required. Special visco-elastic
gloves will be used by labour exposed fo
hazards from vibration.

Being complied.

AKPL strictly enforcing all the workers,
employees, stakeholders to wear PPEs al
operational areas.

fil.

Safely training shall be given to all workers
specific to their work area and every worker
and employee will be engaged in fire hazard
awareness fraining and mock drills which will
be conducted regularly. All standard safety and

occupational hazard measures shall be

Being complied.

« AKPL is providing work related Safety
Training to all its workers and employees.
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implemented and monitored by the |e All the employees, workers & contraciors
concemed officials to prevent the occurrence of are given daily toolbox talks, monthly
untoward incidents/ accidents. review  meelings  with  employees
engaged in vanous activities of the Porl.

« Port implemented and monitoring all
standard safety and occupational hazard
measures 1o prevent unloward incidenis.

iv. | Emergency preparedness plan based on the | Being complied.
Hazard identification and Risk Assessment
(HIRA) and Disaster Management Plan shallbe | > DMP covering emergency evacuation
implemented. mechanisms etc, lo deal with nafural
disasters was prepared and submitted to
the Ministry vide letter No. KPMMOEF/275
dated 11072008 same as reguiarly
updated.
» Latest DMP update copy submitied to
District Magistrale office on 30.08.2024.
» The updated copy of the DMP was
submitted to office of the Disinct
Magistrate, SPSR Nellore District office
vide letter AKPLICORPORATE
AFFAIRSIOMPIOT1/2024-26 -  datled
30.08.2024. Copy altached as Annexure
3
' Provision shall be made for the housing of | Being complied.
construction labour within the site with all
necessary infrastructure and facilities such as
fuel for cooking, mobile toilets, mobile STP,
safe drinking waler, medical heaith care,
creche elc. The housing may be in the form of
temporary structures fo be removed afler the
completion of the project. :
vi. | Occupational health surveillance of the workers | Being complied,
shall be done on a regular basis.
Environmental Responsibility - .
i The company shall have a well laid down Bemg mmpﬂed
environmental policy duly approved by the
Board of Directors. The environmental policy | AKPL has a laid down Environment Policy duly
should prescibe for standard operaling | approved by the board of direclors.
procedures lo have proper checks and
balances and to brng into focus any | Copy altached as Annexure 22.

infringements! dewiation/ violation of the
envionmental [ forest /wildlife noms/
condiions. The company shall have defined
system of reporting infringements / deviation [
violation of the environmental / forest | wildlife
norms / conditions and { or shareholders | stake
halders. The copy of the board resolution in this




1246

S5.No Conditions Compliance —
regard shall be submitted to the MoEF&CC as
2 part of six-monthly repon. N
ii. A separate Environmental Cell both at the project | Being complied.
and company head quarter level, with qualified
personnel shall be sel up under the control of | AKPL has formed Environment Cell Headed by
senior Executive, who will direclly report to the | HOD & supporting staff at port level. Copy
head of the organization. altached as Annexure 28,
AKPL has also formed Environment Cedl
Headed by Vice president at Head Cuarter
level. Copy attached as Annexure 28A
ii. |Acton plan for implementng EMP and | Being complied
environmental  condilions with
responsibility matrix of the company shall be | The Funds & Expenditure earmarked for
prepared and shall be duly approved by | environment protection measures are being
compelent authority. The year wise funds | reported in Form - V Environmental Statement
earmarked for environmental protection | and submitting the same lo APPCB & MoEF&
measures shall be kepl in separate accounl | CC.
and nat 1o be diverted for any other purpose.
Year wise progress of implementation of acion | Latest submission is on 28.00.2024 for the
plan shall be reported to the Ministry/Regional | period 2023-2024.
Office along with the Six-Monthly Compliance
Report. The Expenditure incurred during the period
April, 2023 to March 2024 are attached as
Annexure 6.
iv. Self-environmental audit shall be conducted | Being complied.
annually. Every three years thind parly
environmental audit shall be carried out. AKPL has submitted the & Monthly Self
Cerfified Compliance report for the Period
April, 2024 to September, 2024 to MoEFCC on
30.11.2024,
AKPL has now submitting the & Manthly Third
party NABET Accredited Consultants report for
the Period October, 2024 to March, 2025 ko
MoEFCC.
Himlhnm
i | The project proponent shall make public the | Complied.
environmental clearance granted for their
project along with the environmental conditions | Advertisemen! was published in  District
and safeguards at their cost by prominently | Newspapers namely "Vartha® in local language
advertising it at least in two local newspapers | & “The New Indian Express® in English
of the District or State, of which one shalibe in | language dated 21,01.2021.
the vernacular language within seven days and
in addition this shall also be displayed in the | Copy altached as Annexure-18.
o project proponent's website permanently.
i, The copies of the environmental clearance | Complied.
shall be submitted by the project proponents to
the Heads of local bodies, Panchayals and | A Eﬂpj‘ of the Environmental clearance is
Municipal Bodies in addition o the relevant athig [Distnict Colleclor vide our letter
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Conditions

Compliance

offices of the Government who in tum has to
display the same for 30 days from the date of

receipl.

The project proponent shall upload the stalus of
compliance of the stipulated environment
clearance conditions, including results of
monitored data on their website and update the
same on half-yearly basis.

dated 03.02.2021 and local Panchayats vide
letter dated 01.02.2021.

Copy attached as Annexure-17

Complied,
Self-certified Half yearly compliance report for
the period of Apr2d to Sep'2d along with

monitoring reports were submitted MoEFCC
and APPCE on 30.11.2024

The project proponenl shall submil six- monthly
reports on the status of the compliance of the
stipulated environmental conditions on the
website of the ministry of Environment, Forest
and Climate Change al environment clearance
portal,

Compliad.

Submitting the & Monthly Self Certified
Compliance Reports for the period from April 24
to Seplember 24 respectively along with
Temestial & Marne Monifonng reports
submitted on 30.11.2024 o MoEF & CC and
APPCB.

Copies of the acknowledgments are attached
as Annexure-9

The project proponent shall submit the
emvironmental statement for each financial year
in Form-V 1o the concemed State Pollution
Control Board as prescribed under the
Emvironment (Prolection) Rules, 1986, as
amended subsequently and put on the website
of the company.

Wi

The critena pollulant levels namely, PMZ5,
PM10, 502, NOx {ambient levels) or critical
sectoral parameters, indicated for the project
shal be monitored and displayed at a
convenient location near the main gate of the
company in the public domain.

Baing complied

Form = V Environmental Statement for the
perod 2023-2024 was submitted to APPCB &
MoEF& i vide letter
AKPLEHS/APPCB/FORM 5/082/2024 dated
26.09.2024. Copy attached as Annexure 6.

Latest submission is on 28.09.2024 for the
perind 2023-2024

e
Port has installed digital display boards al the
main gate indicating the AAQ concentrations.

Pholographs atlached as Annexure 29,

The project proponent shall inform the Regional
QOifice as well as the Minisiry, the date of
financial closure and final approval of the
project by the concemed authorities,
commencing the land development work and
start of production operation by the project.

Phase IIl development is under progress.

Details of Financial Closure for the Phase - Il
project ko be fumished

AKPL obtained CTE from APPCB for Order No.
63WAPPCBI/CFE/RD- NLRMHO2010 dated
25.02. 2021
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The project authorities must strictly adhere 1o
the stipulations made by the State Pollution
Control Board and the State Government.

ix.

The pl’DﬂEt proponent shall abide b].l all the
commitments and recommendations made in
the EIAEMP reporl, commitment made during
Public Hearing and also thal during their
presentation to the Expert Appraisal
Committea.

Nated the condition.

| Being Complied.

No further expansion or modifications in the
port area shall be camied cut without prior
approval of the Ministry of Environment,
Forests and Climate Change (MoEF&CC).

Noted the condition and will be complied with.

Concealing factual data or submission of
falseffabricated data may result in revocation of
this envirenmental clearance and atiract action
under the provisions of Environmeni
The I-'I'msh'y' majr ‘revoke or su&paru:l the
clearance, if implementation of any of the
above conditions is not satisfactory.

Noted the condition and will be complied with.

Noted the condition.

The Ministry reserves the right lo stipulate
additional conditions if found necessary. The
Company in a lime bound manner shall
implement these conditions.

MNoted the condition,

The Regional Office of this Ministry shall
monitor compliance of the sbpulated

conditions, The project authorities should
extend full cooperation to the officer (s) of the
Regional Office by furnishing the requisite data
/ information/ moniloring reporls.

Moled the condstion and will be complied with.

The above conditions shall be enforced, inter-
dlia under Ihe provisions of the Waler
{Prevention & Control of Pollution) Act, 1974,
the Air (Prevention & Control of Polluion) Act,
1881, the Environment (Protection) Act, 1986,
Hazardous and Other
Wastes (Management and
Transboundary Movement) Rules, 2016 and
the: Public Liability Insurance Act, 1991 along
with their amendments and Rules and any
ather orders passed by the Honble Supreme
Court of India / High Courts and any other Court

of Law relating to the subject matter.

Moled the condition and will be complied with.
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GOVERNMENT OF ANDHRA PRADESH
ABSTRACT

Development of Krishnapatnam Port in Nellore District Rehabilitation &
Resettlement  Package -Affected Zonme covered under the project

Implementation of R&R Package — Administrative Sanction — Accorded -Orders
- [ssuwed.

TRANSPORT, ROADS AND BUILDINGS (PORTS-1) DEPARTMENT

G.0.Ms.No 250 Dated: 31-8:2007.
Read the following::

1. G.OMsNo.68, Imgation & CAD (Project Wing-LA-IV-R&R)
Department, dated: B-d-2005.
2. From the Joint Collector, Nellore, Letter Ko, Ro.G5.5864) 2006,
dated: 17.2.2007.
3. From M/s KPCL, Leter dated 14.3:2007.
4. From the Collector, Nellore, Letter No. Re.G5.5864/ 2006,
dated: 30-6-2007,
5. Govt. Lr No2736/P.1( 12007, TR&B(Ports) Dept.dt. 9-7-2007.
6. From M/s KPCL, Lr.No KP/TR&EB287 du 11-7-2007
7.G.0.Ms No.243, TR&B(Ports) Dept.. d1.25-8-2007,

i

ORDER:

The District Collector, Nellore has reported that the R&ER project repon
for implementation has been prepared in accordance with the guideclines 1ssucs
vide GO Ms No .68, Irrgn. & CAD (PW) Department. dated £.4.2005 and thai the
villages covered under the Project are 1) Basin  Ramalingapuram,
Adalaprabhakar Reddy WNagar Colony Padarthipalemn H'o Krshnapatnam (v)
of Muthukur {M), 2) Midderevu, H'o Tammmaptanam of Chillakur Mandal are
the habitation that are going to be affected due to the developmenm of
Krishnapatnam Port

Z, A suitable land for Rehabilitation of the displaced families has been
identified in Muthukur village located at a distance of about 4 Kms from the area
from which the families are getting displaced. The Collecior has stated that the
tentative requirement of fund for R&R as per the guidelines prescribed in the
policy is Rs. 258500000/~ which may vary after a detailed survey.

3 Mis KPCL in their Letter third read above, have reported that various
works relating o development of Krishnapatnam Port are in brisk progress
including construction of Berths, Reclamation, Morth & South Break Waters, elc,
and that the commercial operalions are scheduled to commence from March /
June 200E, They have also stated that under Phase-l Dredging and other
impartant construction works are to be started immediately by which activity the
four villages will be affected and hence requested the Government for early
implementation of R&R package to enable shifiing of these villages.

(FIL)
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4. Mis KPCL have come forward with a proposal to meet the entire
expenditure towards RER initially, reimbursable by Government, in view of
urgency. Also they have swated that they are taking up certain constructions like
Hospital and School ete, on their own. They hove also requested that the
construction works of R&R package may be entrusted to M/s KPCL (CVR
group) o expeditiousty complete the work keeping in view the Company’s
expertise and also due to fact that agencies like Housing Board are busy engaged
in equally imponant assignments. They have also suggested that a Monitoring
Officer from Government of the rank of Superintending Engineer / Execulive
Engincer be nominated to oversee the progress and quality of work on day 1o day
basis.

5. The Collector in his letter 4™ read above, has reported that the number of
displaced families would be 450 and number of affected families would be 1190,
The requirement of funds for R&R package put forth by the Collector is Rs 25.85
crares approximately and the Methodology and procedure will be adopted as per
the guidelines issued in R&R policy 2003 issued vide G.0.Ms.No.68, Irrigation
& CAD (Project Wing-LA-1V-R&R) Department, dated:8-4-2005 and the
instructions issued by the Govermment from time 1o time depending upon the
releaseorl budget for implementation of R&R packape.

. Government after careful examination of the matter hereby accord
administrative sanction for Rs.25 85,00,000/- duly accepting the proposal of M/s
Krishnapatnam Port Company Lid. for incurring expenditure towards R&R
package initally which is reimbursable by Government without interest in three
equal annual installments commencing from the date of remittance of the full
amount to the Government.

y Government also hercby order that the Civil Works relating 1o R&R
package shall be executed by M/s KPCL (CVR group) Company as proposed by
M/s KPCL in the interest of the Project. The Collector shall appoint @ Monitoring
Officer at the level of Superintending Engineer/Executive Engineer to monitor
the progress as well the quality of works being executed by M's CVR Group on
day to day basis cnd repon Lo the Collector.

B, The D rict Collector, Nellore shall accordingly take necessary action in
thie matier.

9. This ord - issues with the concurmence of Finance Depanment vide their
U.0.Ne.1974-E/804/ AL Expr. PWDV0T, di.24-7-2007,

(BY ORDER AND IN THE NAME OF THE GOVERNOR OF ANDHRA PRADESH)

LYV SUBRAHMANYAM
PRLSECRETARY TO GOVERNMENT

Ta
The Collector & District Magistrate, Nellore.
int Collector & Administrator (R&R), Nellore.
¢ Chairman, M/s Krishnapatnam Port Ltd., Hvderabad.
The Director of Ports, Kakinada.
The Prl. Accountant General, AP, .Hyderabad.
The Director of Treasuries and Accounts, AP, Hyderabad,

Copy 10 Finance (ExX.PW) Department.
Si5e

/! forwarded by order //

. ba H,.__..JIL-'._,
SECTION OFFICER
-
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GOVERNMENT OF ANDHRA PRADESH
TRANSFORT, ROADS AND BUILDINGS (PORTS-1) DEPARTMEN

Letier No 2736P.0{ 1 ¥2007, ; Dated: 31-8-2007

From

The Special Secretary 1o Government,
TR&R Department,

A P Secretariaf,

Hyderahad

T

* The Direcior, «
M/s Knshnapatnam Port Company Lid.
Hyderabad

Sir.

Sub:- Development of Krishnapamam Port in Nellore District
Implementation of R&R Package -Reg.

Refi- 1.From M/s KPCL Lr.dt.14-3-2007
2.G.0 Ms No.250, TRE&R(Ponts) Depr. du31-8-2007.
= HH-

| am 1o inform that in the G.O.cited, Government have issued orders =«
according administrative sanction for Rs.23.85,00,000/- duly accepung ihe
proposal of M/s Krishnapatnam Port Company Ltd. for incurring expenditure
towards R&R package initially which is reimbursable by Government without
interest in three cqual annoal installments commencing from the date of
remittance of the full amount with the Government.

You are therefore, requesied to pay the amount 1o the Government 1o
facilitate carly completion of R&R in connection with the developmem of
Krishnapatnam Port.

Yours faithfully,

e,

for SPL.SECRETARY TO GOVERNMENT

!1""“: Iﬂ'

The Collectar & Disirict Magistrate, Nellore.
The joint Collector, MNellore.

The Director of Poris, Kakinada
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Annexure 2
sl

e ROADS & BUILDINGS DEPARTENT |

From

Scl v.Surya RaoM.B. ,MIE, he Chalrman,

Executive Enginesr. (R&B) Krishnapatnam Port Company Ltd.,
Hellore Division, Wellora. HYDERABAD o

Lr oNos 182K, P, Port/AT0 /04 DE.22-7-05,

8ir,

Subi= Providing road cemmectivity te Megs Prejects pf Ports & alr
Ports by Gevt. - kead connectivity frem Venkatachal am te -
¥rishnapatnam Pert = Al lgnment plans of wlase propesed rail
ogun road carrider = Regs = Rege

Rlafi~ G,0.Ma.M0,166T (REB)Ports Depl. dt.18-11-04,

-

It is te inform that, the Geverment have accoerded adminis-
trative sanction for the werk of "Ferming of two~lans read from Venkata—
chalam t® Krishnapatnam Port from km.0/0 te 23/325 with provisien for
expansion of read to 6 lane in future® for an amount of F5,29.02 crores
in G.0.Ms.82.166 T (R&R) Ports Department dt.18-11-04, The Chief Zngl-
near (R&B) Reoads, Hyderabad in fax Memo,No,20051/TA3/AEE2/05 dt.21-6-05
has given instructlions to submilt detalled estimates fidr the above werk
duly cenddeting the detalled survevy.

v

%
In this connectio it ia alse inf tha the varn-
e T N-;ﬁ-&lkv\ A 'L‘q]"‘iim

ment @f Andhra Pradesh has handedover ';.he)_ﬁishnagatnm Port Company Lid., ™
Hyderabad under He0u84T, Schema In G,0.M3.N0,48 T (R&R) Ports Department
dt.9~3-96. The W/ s.Krishnapatnan Port Company Ltd., Hyderabad has proposed
te form a rail cum road carrider from Venkatachalam to Krishnapatnam. Fer
this purpose, 70,00 Mts. width of land 18 to be acguired aleng the proposed-
rall cum read carrider and te form a twe lane read. As per Memorandum of
underastandings entered with M/s.Krislnapatnam Pert Cempany Limited, Gevern-
ment of Addhra Pradesh has to acquire land fer a width eof 70.0QMts.,

In view 2f tha abave Facts ,f0r preparing a detalled estimate
af the read, rallway alignment is i@ be finalised. Hence, I reguest you
to please depute Cthe concerned staff aleng with the aligrment planz ef
prepased rall cum read carrider indieating the gurvey numbers and village
combined plan of each village through which the allgnment passes at an
early date 50 as te conduct detailed survaey for preparation oFf Jdetailed
estimates te form twe-lane read,

Yours faithfully,

JLMJ";W"’{'(

l’!/ EXBCUTIVE ENGINESR (R&B)
H
’W’['” ELLOR E
Copy submitted Lo the Superintending Engineer (R&B)Mellere fer Favour
of Informatlon and taking necessary actioen,
Copy submltted o the Chlef Engineer (R&B)Reads,Hyderabad for Favour

of information with refeorence te th Fax Memo JHio., 200581 /nad
2005 di, 21=-5=05, . Sra3 AERSS

Copy submitted to the Director(R)Dept. eof Lighthousea& Lighting Shi
Kakinada for infermation. * ; LR o

Copy to D.E.E. (R&8)Neller

e with r r; k Y -
in the matter. ] TR PR @,1;.,5.15@1-1;_ anther,

o ;, S

by, 7
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adani e
Ports and
Logistics
Lr. No. AKPL/CORPORATE AFFAIRS/DMP/071-2024-25 30 AUGUST 2024
To

The Collector & District Magistrate,
SPSR Nellore District.

Sir,

Sub: Submission of Revised Disaster Management Flan of Adani Krishnagatnam Port Ltd, -
Regarding.

In line with our regular practice of updating our Disaster Management Plan (DMP) in order to
make Adani Krishnapatnam Port Limited Disaster resilient, achieve substantial disaster risk
reduction significantly decrease the losses of the life, livelihoods assets — economic, physical,
social, and environmental - by maximizing the ability to cope with disasters at all levels of
administration as well as among departments, we herewith submit the revised DMP for your kind

perusal,

Sincerely yours,

For ADANI KRISHNAPATNAM PORT LIMITED.,

HEAD - CORPORATE AFFAIRS.

"?fr.ufal E'Jf m“?flﬂm Ay ("('J

3a:

if&'u ;ﬁ:i'cﬁ&m

e >0 o thike
‘j;. a'g = ™

o
-

Adani Krishnapatnam Port Ltd Tel +91B61237 7999
PO Bag Mo 1 Fax +91B&1237 7046
Muthukur Mandal winw.adaniparts.com
SPSR Nellore 524 344

Andhra Pradesh, India

CIN: L45203GJ1996PLC12R230

FF - T
RE;-E.I'.urEd Dffice: Adani |::I:II'|Z.|I':II'-:I|'.|:‘I House, Snnnhgram_ Near Vaishng Dewi Cirele, 5 G quh'\-‘n’a‘r'. th‘dwaf. ﬁlhfﬁP-‘JEpU.‘Jn‘ 382 421, Guiarat Wnidla
=1, jarat, o
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adani

Parts and
Logistics

adani

Ports and
Logistics

Disaster Management Plan

(Rev-06)

ADANI KRISHMAPATNAM PORT LIMITED.
MUTHUKUR MANDAL, SPSR NELLORE
ANDHRA PRADESH.

DISASTER MANAGEMENT PLAN

Prepared by: | Reviewed by: Reviewed by: Reviewed by: Approved by:
4 {, Verified by:
|
Signature } & l
Lo 4L y ~
Capt. Major.
Mr. G. Venu Capt Rajat
Name Bibhupada Venkatesh Mr. Rajan Mr. G. J Rao
Gopal Reddy Garg
Sahoo Bhaskar Babu
Designation | HOS Marine | Head Security Assucé:‘tg GM - | 10D -Marine coo CEO
Date 20/08/2024 20/08/2024 20/08/2024 20/08/2024 20/08/2024 20/08/2024

,
e

e [i‘e?E;T!‘F C .;*__L

anuﬁabgiﬁm”m“

Lo Hbabtoen

GO UUUILLOLLIOVLIULIULILUWLWOLWULWLWUUWLWULDWLUODL WO WD uwWdWuvuduvwewuweuwaeaowooe

Adani Krishnapatnam Port Limited

aq TR O OO ]
§ &4 §oinw Sopd A



1 256 Ann‘e!xu'lreq.2

ADANI FOUNDATION - KRISHNAPATNAM
(BUDGET AND EXPENDITURE)
S. Verticals 2020-21 2021-22 2022-23 2023-24 2024-25
No. Budget Expenditure | Budget | Expenditure | Budget | Expenditure | Budget Expenditure | Budget | Expenditure
1 Education
988.10 322.87 147.46 | 135.46 106.98 | 79.22 29.60 65.80 86.92 | 86.92
2 Community
Health 381.01 154.61 529.80 | 146.17 430.68 | 257.85 192.83 96.97 67.10 67.10
3 Sustainable
Livelihood 24.03 12.92 169.02 | 146.04 91.63 53.49 87.17 32.85 114.54 | 114.54
Development
4 Community
Infra 100.00 - 20.67 3.96 65.04 61.44 44,57 151.83 87.67 87.67
Development /
Community
Development
5 Climate Action
- - - - - - 1,686.38 | 1,527.62 256.77 | 256.77
6 General
Administration | 91.50 48.60 56.83 27.74 50.44 49.09 65.84 59.22 61.32 61.32
7 Previous - -
Liabilities - - - 190.00 | 2.31 - -
Total
1,584.64 | 539.00 923,78 | 459.37 934,77 | 503.40 2,106.39 | 1,934.29 674.32 | 674.32

Photographical Evidence

Health Awareness Camps:

Health Camp at Health Camp at Krishnapatnam Health Camp at
Chalivendram Gummalladibba
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Education:

1257

Health Camp at
Anganwadi Centre
Arcotpalem

General Health Camp at Adani
Chikistalayam

Health Awareness Programme
at AVMK

1143



1258

Inauguration programme EM
Anganwadi Centre at
Arkatpalem

Independence Day Parents Meeting ZP HS -
Programme EM Anganwadi Krishnapatnam
Centre at Arkatpalem

ULIC Centre - Doruvulapalem

AEEC - English Class / CEO Sir visit at ZP HS
Communication skills at ZP Krishnapatnam
HS Krishnapatnam

SOl Dol B O L o0 DO

Bl G5

Women Group Training at
R & R Colony

1144



Training on Livelihood
activities

S e

1145

R/0 Filter Water at
Gummalladibba

——
Y e

Sports Activities

R/O Filter Water at R & R Colony, Muthukur

Interaction with Youth

Girls Cricket Match at ZP
HS Krishnaaptnam
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Sanitation Program:




Annexure 5

ENVIRONMENTAL MANAGEMENT PLAN
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Adani Krishnapatnam Port Limited

Muthukur (PO & Mandal)
Mellore District.

Andhra Pradesh



Sangeeta
Stamp


Introduction

The port has its historical back ground. When Sri Krishnadevaraya, the Vijayanagar Emperor, used
to operate the port, thus the name was given to it as Krishnapatnam Port & now the name has been
changed to Adani Krishnapatnam Port Limited (AKPL).

AKPL, a private port operator located on the East Coast of India, an all weather world class deep
water port of International standards and capable of handling Cape Size vessels round the clock
throughout the year. The port caters to land locked hinterland of South India with multimodal
connectivity. Seamless connectivity by road and rail with very close proximity to National Highway
16 and National Rail Network (Chennai — Kolkata Main Line).

AKPL has got State of Art Infrastructure, Mechanized Handling Systems and dedicated storage yards

which provides clean and contamination free handling facilities for bulk and break bulk cargo.

AKPL is AEO Certified Port and has Customs EDI Connectivity with Customs Office headed by Joint
Commissioner which is located within the port for faster custom clearance and quick assessment of

cargo and containers.

AKPL located at 14° 15’10” N Latitude and 80° 08’05” E Longitude in the state of Andhra Pradesh,
SPSR Nellore District, Muthukur along east coast of India about 180 km to north of Chennai Port.
AKPL has easy access to the hinterlands in close proximity covering Andhra Pradesh, Karnataka and

North Tamil Nadu by road, rail and air. It has become the largest automated port in the South Asia.

Considering the topographical & atmospheric conditions, AKPL is adopting and implementing the

required environment measures as per the statutory requirements to prevent the dust pollution and



https://en.wikipedia.org/wiki/Sri_Krishnadevaraya
https://en.wikipedia.org/wiki/Vijayanagar_Emperor

to ensure the pollution parameters are within the permissible limits stipulated by statutory

departments.

We are allocating & spending of huge amounts reveals the commitment of the Management

commitment & dedication towards Environment Sustainability & mitigation measures.

Terrestrial Monitoring

S.No

Parameter

Frequency of
Monitoring

Locations & No. of samples

Air Monitoring

12 Parameters:

PM10, PM2.5, SO2, NO2, NH3,
Ozone (03), Lead (Pb), Carbon
Monoxide, Benzene,
Benzo(a)pyrene- (BaP)

Arsenic (As), Nickel (Ni)

Monthly Once - 24
Hours basis

7 Locations
(i)  CAAQMS station 1 -
at Amenities
Complex
(i)  CAAQMS station 2 —
at Thamminapatnam
Village (South Port)
CAAQMS station 3 -
at  Krishnapatnam
Village
(iv)  Gopalapuram Village
(v)  Chalivendram
Village
Port Main Gate (“O”
Point)
New Light House

(iii)

(vi)
(vii)

Noise Levels covering day and
night noise levels in dB (A)

Monthly-24 Hours
basis

7 Locations

I Krishnapatnam
Village

Il Gopalapuram
Village

[ Chalivendram
Village

v Port Main Gate (“O”
Point)

Vv Amenities Complex
\ New Light House
Vi Thamminapatnam
Village (South Port)

Sewage Treatment Plant Inlet
and Outlet

6 Parameters:

pH, Total Suspended Solids,
Total Dissolved Solids, Oil &
Grease, COD, BOD.

Monthly once

2 Locations
STP (Outlet)
500 KLD-1 unit
40 KLD-1 unit




Ground Water Quality Half Yearly Port surrounding Site
Monitoring South Side of the Port
Gopalapuram Village
Krishnapatnam Village
Soil Sample Collection Half yearly 1. Storage area towards
west

2.Buckingham Canal

DG Stack Emissions Half Yearly As per CTO.

Monitoring

Marine Monitoring

S. Frequency of Location & No. of

Parameter .,
No. Monitoring Samples
Marine Water monitoring

(Low Tide and High Tide)

Physical Analysis:
pH, Temperature, Salinity,
Density, TDS, TSS & Turbidity
Chemical Analysis:
Potassium, COD, BOD, Oil &
Grease, DO, Nitrates, Nitrites,
Ammonia, Phosphates,
Chlorides, Sodium, Sulphates,
Silica, Reactive Silica, Total
Phosphorus, Total Nitrogen
Heavy Metals:
Lead, Cadmium, Copper, Zinc
Biological Analysis:
i.Primary Productivity
ii.Chlorophyll
iii.Phytoplankton
iv.Numerical Abundance
v.Diversity
vi.Zooplankton
vii.Diversity
iii.Biomass
ix.Coliforms
x.Fecal coliforms
Marine Sediment:
Physical:
Sediment composition, Silt +
Clay, Sand, Org matter, pH
Chemical:
Nitrogen, Phosphorus,

4 Locations

1. Portentrance

2. Turning circle

3. Coal berth

Weekly Once every 4. Reclamation

month/monthly once area

2 locations

1. Buckingham
canal (creek)

2. Kandhalerru
(creek)

4 Locations
Weekly once every 1. Port Entrance -
month Approach
channel
Turning circle




Parameter

Frequency of
Monitoring

Location & No. of
Samples

Potassium, Sodium,
Biological, Bentho
Communities, MacroBenthos,
Epifauna numerical
abundance, Infauna
numerical abundance

Heavy Metals:
Lead, Cadmium, Copper, Zinc.

3. Near to Coal
berths
4. Reclamation

Marine Water Turbidity
Monitoring

Turbidity, Total Dissolved
Solids and Total Suspended
Solids in low tide, high tide
and medium tide

Weekly once every
month

4 Location

1. Port Entrance —
Approach
channel
Turning circle
Near to Coal
berths
Reclamation
Area

Environment Management Programme, Sustainable Measures & Activities

1. Ambient Air Quality Monitoring:

AKPL has been operating 5 No. of CAAQM stations of Beta Ray Attenuation technology to measure the
parameters PM 19, PM 55, NO2, NHs, SO;, CO, at the following locations and data connected to APPCB

website.

Station code

Location

Direction
w.r.t.

Project site

Coordinates
Latitude &

Distance

. from Port
Longitudes

CAAQMS -1

CAAQMS -2

CAAQMS -3

CAAQMS -4

CAAQMS -5

At CVR Building

Thamminapatnam
Village
Krishnapatnam
Village

Towards North side

Towrads South side

WNW

14°16'33.45"N

80° 5'54.46"E
14°13'39.25"N

80° 6'5.84"E
14°16'47.69"N
80°6'23.17"E
14°16'0.36"N & 80°
4'36.95"E
14°14'2.49"N & 80°
6'34.63"E

1.4 KM

2.5KM

3.0KM

2.93 KM




CONTINVOUS AMBIE)
AIR QUALITY MONITORM
STATION2

Station-1 Station -2 Station-3

CVR Amenities Complex Thamminapatnam Village Krishnapatnam Village




' .~‘~ o h-h,,m.c-
.\\.r SAndhra Pragesh

North West direction of the port
Latitude : 14°16'0.36"N
Longitude : 80° 4'36.95"E.

South direction of the port
Latitude : 14°14'2.49"N
Longitude : 80° 6'34.63"E

The Port appointed an NABL accredited SV Enviro Laboratories to monitor the air quality and submitting

the Monitoring reports to APPCB on monthly basis along with the Compliance reports & to MoEF & CC

on Half-Yearly basis.




Station

code

Al

A2

A3

A4

A5

A6

Location

At Zero Point

At Thamminapatnam
Village
At CVR Building

At Gopalpuram Village

At Chalivendram

At Krishnapatnam

At Light House

Direction
w.r.t. Project
site

W

#  AKPLCAAGMS Lotasions
Distance fom Port Operatons

@ redtaron VMeges

@ MARL ARO Montoring Locatons
Port Oparations Aren

Coordinates
Latitude &
Longitudes
14°16'2.44"N
80° 4'26.66"E
14°13'39.25"N
80° 6'5.84"E
14°16'33.45"N
80° 5'54.46"E
14°16'41.22"N
80° 6'24.46"E
14°16'38.40"
80°5'11.84"
14°16'47.69"N
80° 6'23.17"E
14°17'37.33"
80°7'49.46"

Distance

from

Port

2.5KM

2.5KM

1.4 KM

2.5KM

2.5KM

3.0KM

2.5KM




Table 1 : CAAQM Stations Technical details

Details

Station -1

Station-2

Station-3

Station-4

Station-5

Location

CVR Amenities Complex

Near & towards
Thamminapatnam Village

Near & towards
Krishnapatnam Village

Towards North side

Towards South side

Model No.

PM10 & PM2.5 (5028i),
CO (48i), SO2 (43i), NH3-
NOx(17i)

PM10 & PM2.5 (5028i),
CO (48i), SO2 (43i), NH3-
NOx(17i)

PM10 & PM2.5 (BAM 1020),
CO (48i), SO2 (43i), NH3-
NOx(17i)

PM10 & PM2.5,
CO, SO2, NH3-NOx

PM10 & PM2.5,
CO, SO2, NH3-NOx

Thermofisher Scientific (All
analyzers)

Thermofisher Scientific (All
analyzers)

Thermofisher Scientific & BAM
1020 is MET One)

Thermofisher
Scientific (All
analyzers)

Thermofisher Scientific
(All analyzers)

PM10-2.5: - Betta ray
attenuation.

CO: Infrared radiation
S02: Ultraviolet
NH3-NOx:
Chemiluminescence

PM10-2.5: - Betta ray
attenuation.
CO: Infrared radiation
SO2: Ultraviolet
NH3-NOx: Chemiluminescence

PM10-2.5: - Betta ray
attenuation.
CO: Infrared radiation
SO2: Ultraviolet
NH3-NOx: Chemiluminescence

PM10-2.5: - Betta
ray attenuation.
CO: Infrared
radiation
SO2: Ultraviolet
NH3-NOx:
Chemiluminescence

PM10-2.5: - Betta ray
attenuation.

CO: Infrared radiation
SO2: Ultraviolet
NH3-NOx:
Chemiluminescence

Parameters

NOx NH3

SO, 0)

PM10 PM 2.5

PM10 & PM2.5

PM10 & PM2.5

Nitrogen

A .
Oxide mmonia

Carbon

Sulfur di-oxide Monoxide

PM — Particulate Matter

PM — Particulate
Matter

PM — Particulate Matter

Standards

0to 80
ug/m?3

0 to 80 ug/m3

0 to 80 ug/m3

0to 4.0 mg/m?

100 ug/m? |60 ug/m3

100 ug/m?3

60 ug/m?3

Supplier/AMC

Th

ermofisher Scientific

Installed on

24.06.2023

24.06.2023

24.06.2023

March’25

March’25

Calibrated on

16.12.2024

17.12.2024

18.12.2024

Server

NK

Square Solutions

Connectivity

APPCB website http://aprtpms.ap.gov.in

The CAAQMs are being calibrated periodically



http://aprtpms.ap.gov.in/
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Calibration Certificate

Station 1 — CVR Amenities Complex

Calibration Certificate

Station 2 — Thamminapatnam Village




SWAN TECHNICAL SERVICES PVT. LTD,,

SWAN

- Envirotech

’ et

Calibration Certificate

Station 3 — Krishnapatnam Village

2. The environment monitoring measures implemented at Mechanized and semi mechanized operations in
AKPL.

I. Coal Handling:
» The Coal cargo is usually unloaded by mechanical means using Grab unloaders which are extremely
versatile, mobile cranes and grabs used are equipped with ECO control system (100 % closed grabs).
The coal is transported from berth by conveyor belts to destination in case of neighboring thermal
power plants and to storage yards in respect of remaining volume.
The stackers will be used for stacking coal by mechanical means, Reclaimers will be used to reclaim

and transport wagon loader by conveyor.

Coal is transported by roadways (trucks) as well as waterways (ships or barges) for which the transport

is done by conveyors and trucks and loading by mechanical means into the ships.




All conveyors are covered, and transfer houses are provided with cladding to avoid transit spillage.
All the outbound railway wagons and trucks are fully covered. The Spillage at loading station will be
very nominal as wagon loading stations are electronically controlled with PLCs.

Mechanized dust suppression systems are provided for coal storage yards, conveyors, wagon loading

stations. Heavy duty atomizers for other areas augmented with mobile sprinkler systems.

Il. Iron ore Handling:
AKPL has the infrastructure to handle iron ore, operating as per consented quantity. AKPL has introduced a
groundbreaking containerized bulk handling system for iron ore, revolutionizing efficiency and environmental
sustainability. The below four stage process ensures seamless transportation from stockpile to ship.
Containers are filled at the stockpile, transported to Berth and then unloaded into the vessel through a
Mechanical container tippling system. Advantages of containerized bulk handling gives Flexibility in cargo
handling, reduces congestion at port, improved supply chain management, Increased cargo security.
A cutting-edge mist spray system minimizes dust pollution during tipping process, ensures environmental

compliance, enhances worker safety Optimizes cargo handling, reducing the environmental impact.

. Fertilizer Handling:
The fertilizers will be unloaded from ships by mechanical means with Grab unloaders. Transport from berth by
covered conveyors to covered warehouses as cargo is hygroscopic. Reclaiming will be done by reclaimers and
transported to wagon loader by conveyor and loading into wagons by continuous wagon loader, in case of bulk
transport. In respect of bagged transport, conveyor transports the bulk fertilizer to mechanized bagging plant
and transports bagged fertilizer by wagons and trucks.
All conveyors are covered and transfer houses are provided with cladding. All outbound Railway wagons and

trucks are fully covered.

IV.  Cement Handling:

» The cement in bulk form from grinding unit to berth will be transported by means of closed conveyor.
The loading of ships will be done by mechanical means. Transport of bagged cement by trucks to berth
and loading will be by means of ships gear or shore crane. Conveyors and warehouses are fully covered
as the cargo is hygroscopic.

All conveyors are covered, and transfer houses are provided with cladding. All outbound Railway
wagons and trucks are fully covered.

Unloading/loading from/to ships will be by mechanical means with Grab unloaders. Transport from
berth will be by covered conveyors/trucks to covered warehouses as the cargo is hygroscopic.

In respect of bagged transport, conveyor transport of bulk cement to mechanized bagging plant and
bagged cement transported by wagons and trucks. All the outbound railway wagons and trucks are fully
covered.

Existing Bag filters prevents cement dust escape to the open atmosphere and filtered cement dust will

be return to cargo hold.




V. Granite and other dry cargo Handling:

» Transport of Granite & other dry cargo to storage yards will be done by railway wagons and trucks. The
transport from storage yards to berths will be by trucks and loading into ships will be by ships gear or
shore cranes.

> All railway wagons and trucks are fully covered. Nominal spillage, if any, will be very less and will be
reclaimed and deposited in the warehouse.

» Mechanized dust suppression systems for storage yards, with heavy duty atomizers augmented with

mobile sprinkler systems have been provided.

VI. Edible Oil/Crude Oil, POL & other Liquid Cargo Handling:

» The cargo will be unloaded from ships through ship pumps. It will be then transported to refineries
/storage by pipelines.
» The liquid cargo will be unloaded by means of ships pumps and loaded by means of pumping at source

and conveyance by pipeline.

VIl. Container Cargo:
Containers transit will be done by specific/separate vessels, and the containers were lifted using cranes i.e
gantry cranes, mobile harbor cranes. By using spreaders, they were stored in designated yard areas. And
scrutiny will be done by visual inspection, X-ray scanning, weighing to verify cargo weight, seals verification
will be done for integrity. Stacked in designated areas under block stacking, row stacking and stacking is done

by automat system.




3. The environment monitoring measures adopted by AKPL are summarized:

a. Dust Suppression — Mechanical Dust Suppression System (MDSS) :

AKPL has Established Mechanical Dust Suppression System with 248 no’s of water cannons at stack
yards for dust suppression. The water cannons at 50 -100 metres intervals which covers a horizontal
radius of approx.. 50 meters and reaches a height upto 15 metres and rotates in 180 degrees.

The water is sprayed from various points by water cannons at pressure of about 2-4 Kg/cm2 to form a
mist over the cargo stacks and other places and the mist attracts the dust to settle it down without

spreading along the wind.

Dust suppression system at south side of the Port

b. Dust suppression through Tankers

Water sprinkling is being carried out on the general cargo berth and in other areas viz. Roads and yards

through water tankers of 26 nos. to arrest the dust pollution causing by the vehicular movement in the port.

AKPL is spending around Rs. 7 lakhs per month on an average towards water charges and maintenance.




Deployed 12 Nos. of Truck mounted sprinklers for roads and transit areas & stock piles.

Dust suppression system through Atomizers
AKPL being operated 4 heavy duty atomizers as innovative technology in dust suppression system.

These Atomizers helpful to efficient water distribution in uniform spray patterns through pressurized

nozzles. It reduced water consumption also.




As part of sustainable development activities, using these special devices ensure to prevent the dust pollution

and to ensure the pollution parameters are within the permissible limits stipulated by statutory departments.
d. Truck/Wagon Tarpaulin Covering facilities:

AKPL established 27 No. of truck tarpaulin covering stations at various locations within the Port to facilitate and
ensure all the outgoing cargos by Trucks are covered with tarpaulin.

AKPL ensuring that the tarpaulin is covered in all sides of the truck and tightly tied with rope to avoid transit

spillages till the truck reaches the destination.




» Ensuring all the outbound cargo rakes are covered with tarpaulin and tightened with rope to avoid
transit spillages.

e. Deployment of Road Sweeping Machines

e
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» 3 No of Heavy Duty Vacuum Sweeping Machines are being deployed at operational areas and all

internal roads.
> Provided 8 No. tractor mounted hydraulic broom sweeping machines for cleaning the roads and jetty

areas.
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Truck Tyre washing facilities:
Provided 2 no. of automatic sensor-based truck/tyre washing facilities at north side and south side of

the port to ensure of all the outgoing vehicles to avoid dust passage on to outside roads.

Truck tyre washing facility wheel washing facility is established with advanced technology which having

cleaning water recycling & reusing system with oil skimmer facility.

South Side of the Port North Side of the Port

Specific measures towards Habitation:
Erected wind breaking walls towards Krishnapatnam village and Arketpalem to prevent any dust
transfer to habitation and a thick green belt developed supporting to the wind breaking wall to arrest

the dust emissions to the villages.




» AKPL maintained 100 m width of plantation towards port periphery and 20 m width around the coal

stack yard zones as per the CTO condition.

Green Belt — South Shore Green Belt — North Shore




Green Belt — West side of the Port

Avenue Plantations towards berths

Greenbelt Protection to Buckingam Canal inside the port premises




Green Belt — Coal sidings

VIIl. Mechanized Operations:

The State of art mechanical dust suppression system is provided at various critical points i.e., equipment
(Hopper & reclaimer), hooded conveyor belts and the storage yards have been functioning well throughout
the system. Ensuring these measures, the Port can mitigate all the dust that is being generated during the
operations. The other berths are being used to handle other cargos such as Project cargo, fertilizer (Urea),
Sugar etc.

» AKPL using Grab ship unloaders and conveyers with water sprinkling system for handling coal from
berths to storage yards and also to nearby power plants which reduced dust generation, compared
to dumpers for transporting coal.

AKPL operating silo facility with telescopic chute system for loading the cargo in railway wagons.
After those entire rakes covered with tarpaulin covers to avoid the fugitive spillages.
Established fully mechanized and closed operations associated with mist sprinkling system to
prevent fugitive emissions.
Provided Dust suppression systems at Hoppers, discharge/feeding points of belt conveyors at each
transfer tower.

Provided and operating Stacker cum re-claimers for loading and unloading the coal. Dedicated mist sprinklers

are provided to prevent fugitive emissions.




Silo with Swing Chute system

Usage of Mechanical equipment for handling of Cargo




Mechanized Cargo Handling System Electric Operated Cranes

Closed Cargo Sheds
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Periodical Environmental Monitoring

Environment Sustainability Measures:

a. Weather & Meteorological monitoring:
Installed Weather station on the top of Port Operation Control for weather forecasting & meteorological
data generation.
b. Water Conservation Measures:
Rainwater harvesting pits are provide across the port premises for recharging the ground water.
Settling ponds provided at yards for collection of yards runoff and the supernatant water is being used for
dust suppression.
Rainwater harvesting pits around the buildings are being maintained.
Rainwater drains are being maintained periodically & pre-monsoon season to avoid stagnation & free flow

of water and the water is using for dust suppression to the possible extent.




SEDIMENT COLLECTIONPIT
RAIN WATER

ESTING TANK

Sewage Treatment Plants:

STP Domestic sewage collected from office buildings from different locations of Port is being treated with FBBR

technology in STPs of 500 KLD & 40 KLD and being used for greenbelt development.

500 KLD STP 40 KLD STP
The STP inlet & outlet water is being analyzed through a 3rd party agency on fortnight basis and as per the

analysis reports, the values are meeting the prescribed standards of APPCB.
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Inlet and outlet sample collection

Details of Green belt in Adani Krishnapatnam Port
Development of greenbelt is a continuous process in AKPL. Up to the Financial year 2024-2025, the total
plantation in the Port is about 213.60 Ha.

e Green cover needs to reduce the pollution levels

e Improve the standard of Ambient Air Quality




e Meet the statutory requirements & compliance.

e Reduce the carbon emissions
The environment department is fixing its own targets besides statutory requirements and achieving the targets
from time to time.
The land available in AKPL is mostly sand dunes and salt pans which are not supportive for plantation.
AKPL developed a good plantation with saplings suitable for the available land and achieved good results. To
achieve good and dense plantation, AKPL adopted Miyawaki plantation on the advice of APPCB
High Density Plantation (Miyawaki)
Miyawaki afforestation / plantation involves several different types of native plants closely just to form a Green
Wall and a completely chemical free forest in an organic way that sustains itself, supports local biodiversity, and
attracts birds and insects. In 'Miyawaki' forests, the trees grow more quickly and absorb more CO2 than
plantations grown for timber.
Its benefits include lowering temperature, making soil nutritious, supporting local wildlife and sequestration of
carbon.
With the spirit of Miyawaki type plantation, AKPL continued further plantation in Miyawaki method in the other
locations, viz., LC3 location and Chalivendram boundary.

Below details show the periodical development of Greenbelt during the last 3 years: Table

AKPL: Periodical Development of Greenbelt during the last 3 years

S.no Financial year Target Achieved Survival

1 2021-2022 100000 103890 85 %

2 2022-2023 100000 103242 89 %

3 2023-2024 200000 220953 89%

TOTAL 400000 428085

Nursery:

AKPL Established an exclusive nursery in an extent of 4.5 Acres within the Port premises and maintaining about

1.9 Lto 2.0 L saplings of Avenue, Ornamental & Fruit bearing species viz., Badam, Tabebuia argentea, Polyalthia
longifoloa. Spathodea campanulate Samanea saman, Mangifera indica, Psidium guava, Bougainvillea, Pheonix
palm, Ixora chinensis rosea, Pendanus Veitchi, Cocos Nucifera, Allamanda nerifolia, Bougainvillea Pedilanthus,
Cassia fistula, Peltophorum, Cassia siamea, Delonix regia, Hibiscus rosa-sinensis, Clitoria ternatea, Casuarina
Equisetifolia, etc.

The captive nursery played a significant role in restoration / reforestation after series of cyclones.




Photographs of Nursery & Greenbelt:







Mangrove Conservation In AKPL:

Protecting and conserving the existing mangrove areas with suitable barricading, erection of display
boards and ensuring the tidal flow. As a part of Phase | EC compliance, and area of 9 acres (3.64 ha) of
mangroves are being conserved in the port areas since its inception.

Mangrove restoration is to be considered as a viable option for enhancing the green belt cover.

The proponent shall continue to restore mangroves in the suggested sites with species like Avicennia

marina, a resilient and common species along the creek.

Afforestation of mangrove cover along the creeks shall be continued and intensified.

Raise awareness in the local community about the importance of mangroves and their importance.
Measures should be taken for desilting the creeks for easy tidal water flow which will enhance the
natural flushing leading to healthy growth of mangroves.

Illegal cutting of mangroves during the construction and operation phase of port should be prevented.
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AKPL Concern Towards Public Health & Education
Adani Foundation has taken community developments Programs in area of Health, Education, Sustainable
developments and provided infrastructure facilities in surrounding villages.

Health Awareness Camps:

**» 5000 Community Families with 25000 family members living in 5-gram panchayat project villages of

Adani Krishnapatnam Port Limited have been access to health care facilities at Village threshold level
by means of Mobile Health Camps once in a fort night at every village.

6000 rural patients with general health ailments were diagnosed and the patients were given basic
medication for their ailments on the spot.

Frequent health recovery checkup is be done by team of Arrjawva Warriors in the 10 project villages

of Total Health based on gravity of the ailments.




+» Rural health camps are organized 4 times a month in association with the local Govt., Health

Authorities as per availability the feedback from the patients is found to be more than satisfaction and

paving the way to brand image of Adani Foundation at nook and corner of every village.

+*» The District Govt., Health Authorities as well as local administration feel happy to support community

families while working with Adani Foundation on health care management.

Health Camp at

Chalivendram

Health Camp at Krishnapatnam

Health Camp at Anganwadi

Centre Arcotpalem

General Health Camp at Adani
Chikistalayam

Health Awareness Programme at
AVMK

Education:

++ Identified the bottle necks of lack of science laboratory at the govt. schools, students not attaining the
minimum learning level at the govt. schools being faced by 2500 rural students studying in Govt.,

Primary, Upper Primary & High Schools in project village of Adani Krishnapatnam Port Limited and




Adani Foundation planned to supplement the ground level requirements of academics and lab

material.

1496 pupils of 32 govt. primary schools in 4 nos. of mandals stood behind in their academic subjects

were identified by our ULIC and AEEC Educators and get clarified their academic doubts before closing

of the schools.

Special care is being paid to more than 600 students of 4 Govt. schools to develop speaking, writing
and reading of English Language among community wards studying in Anganwadi Centers, Primary,
Upper Primary & High Schools and cultivated the habit of English News Papers aloud and develop the
literature.

Adani Foundation supported the school children of 2 govt. schools to overcome the drinking water

problem by means of providing water storage bubbles as well as dispensers.

Inauguration programme EM Independence Day Programme Parents Meeting ZP HS -
Anganwadi Centre at Arkatpalem EM Anganwadi Centre at Krishnapatnam

Arkatpalem

— A

ULIC Centre — Doruvulapalem AEEC - English Class / CEO Sir visit at ZP HS
Communication skills at ZP HS Krishnapatnam

Krishnapatnam

Sustainable Livelihoods:
< New as well as 500 progressive farmers in peripheral villages of Adani Krishnapatnam Port Limited are
awakened by means of conducting training sessions in association with Krishi Vignana Kendra as well

as local Govt., Agriculture Officers and motivated them to cultivate agriculture on organic methods




and putting an end to chemical fertilizer application to protected soil from erosion and pesticidal
effect.

100 Village cattle owners have been identified and motivated them to bring the cattle for medical
checkup being done by Adani Foundation in association with Local Govt., Veterinary Department staff
and preparing the cattle owners to feed their cattle nutritious food for giving good amount of milk and
keep cattle health good.

Promoted skill development among 100 economically backward community women and imparted
them training how to make pickles, nutritional food items, handwash liquid, organic floor cleaner,
traditional basket making and train them to make business plans, organize small scale business units,
marketing profit and loss assessment etc., in order to generate income to meet the livelihood of their

family members.

A

-

Women Group Training at
R & R Colony

FPC Board Directors and Farmers Meeting Training on Livelihood activities

++ Greater attention and care are being taken by Adani Foundation to redress the chronic problems
being faced by the community families for drinking water in peripheral villages of Adani
Krishnapatnam Port Limited.

A close watch and supervision are carried out over the functioning of R/O water filter plants in
community villages and striving to keep all plants premises in spic and span. 25000 villagers are being
provided with filtered clean and safe drinking water on a daily basis.

10000 villagers were given mosquitoes free and water logging pits free ambience in and around their

houses by diverting the discharge water from the R/o water filter plants to the mainstream of public




drainage system through manholes erection and covered pipelines in 10 peripheral villages of AKPL
and Adani Foundation at Krishnapatnam site.

500 village youths and girls were given sports training and given opportunities to take part in cricket,

volleyball and Kabaddi tournaments for their behaving positively and remain physically fit.
i o 3.

e

R/O Filter Water at Sports Activities

Gummalladibba

R/O Filter Water at R & R Colony, Muthukur Interaction with Youth Girls Cricket Match at
ZP HS Krishnaaptnam

Cleaning and Sanitation Program

N




Clean and Green in Krishnapatnam :
Efforts 1o protoct the ¢ ironmaont

A Saya Pvakant

oD FoBHS. §PHE,0 HoCHS
Boasngorm 25 0ob 85

Cleaning & sanitation Program at Krishnapatnam Village

Sanitation Program:

Adani Foundation is supporting the Sanitation Program in all 8 community villages to enable to provide safe

health environment to the community families.

e
D e T

Plantation and Environment Protection Program




New Initiatives for effective Environment & Sustainability:

e Completed Electrification of Cranes & Compressor from diesel Cranes
e Usage of EV 4 — wheelers for Employee transportation
e Started plantation program ‘Each One Own One Plant’ with "Geotagging".
Converted 9 no’s Liebherr cranes from diesel operated to Electrically operated.
Converted 1 diesel operated oil compressor to electrically operated.
All Marine tugs provided with shore power 100% while at jetty.
Established hooded conveyor belts to mitigate dust emission into the atmosphere.
Provided Fire hydrant system for Wagon loading station.
Provided facilities for truck tarpaulin covering stations of 27 nos. at various transit locations to

facilitate and ensure tarpaulin coverage to all the outgoing cargo trucks.

Provided facilities for Railway Rake to ensure tarpaulin coverage to all the outgoing cargo rakes.




EV vehicle

We installed CC TV cameras and operating by trapping solar energy through panel installed on

CCTV pole and Provided LED lights in their offices and port areas.

— ‘

LED Lights
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| . Annexure 6
adani
Ports and

Logistics
AKPL/EHS/APPCB/Form-5/082/2024 Date: 26.09.2024

To

The Environmental Engineer
A.P. Pollution Control Board,
Regional Office,

SPSR MNellore District,

Sir,

Sub: -  Adani Krishnapatnam Port Limited, Krishnapatnam (PO) Muthukur
(M), SPSR Nellore Dist. - Environment Statement - FORM - V -
Submitted - Reaq.

Ref: - CTO & HWA Order No. APPCB/VJA/NLR/M1344/CFO/HO/2019, dated
11.11.2022, valid up to 31.08.2027.

eEE

In compliance with the Consent & HW Authorization Condition No.6 stipulated
in Schedule - A of CTO & HWA Order vide reference cited, and as per Rule
No.14 of E(P) Rules,1986 & amendments thereof, submitting herewith the
Environment Statement in Form V for the year 2023-2024.

Kindly acknowledge receipt of the same,

Thanking you.

Yours faithfully,
for Adani Krishnapatnam Port Limited.,

Vice President/Environment

Encl: Copy of Form - V — Environment Statement along with attachments.

Adani Krishnapatnam Port Ltd Tel +91 861237 7999
PO Bag No 1 Fax +91 B&1 237 7046
futhuwkur Mandal Wi adaniparts,cam

SPSR Mellore 524 344
Andhra Pradesh, India
CIN: U45203G)1996PLC128239

Registered Office: Adani Corporate House, Shantigram, Near Vaishno Devi Circle, S G Highway. Khodiyar, Ahmedabad 382 421, Gujarat, India


bset24
Typewritten Text
Annexure 6
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adani

Ports and

Logistics
AKPL/EHS/APPCB/Form-5/082/2024 Date: 26.09.2024

To

The Environmental Engineer
A.P. Pollution Control Board,
Regional Office,

SPSR Nellore District,

Sir,

Sub: -  Adani Krishnapatnam Port Limited, Krishnapatnam (PO) Muthukur
(M), SPSR Nellore Dist. — Environment Statement - FORM - V -
Submitted - Reg.

Ref: - CTO & HWA Order No. APPCB/VJA/NLR/11344/CFO/HO/2019, dated
11.11.2022, valid up to 31.08.2027.

eee

In compliance with the Consent & HW Authorization Condition No.6 stipulated
in Schedule - A of CTO & HWA Order vide reference cited, and as per Rule
No.14 of E(P) Rules, 1986 & amendments thereof, submitting herewith the
Environment Statement in Form V for the year 2023-2024.

Kindly acknowledge receipt of the same.

Thanking you.

Yours faithfully,
for Adani Krishnapatnam Port Limited.,

Vice President/Environment

Encl: Copy of Form - V - Environment Statement along with attachments.

Adani Krishnapatnam Port Ltd Tel +91B61237 7999
PO BagNo 1 Fax +91B61237 7046
Muthukur Mandal www.adaniparts.com

SPSR MNellore 524 344
Andhra Pradesh, India
CIN: U45203GJ1996PLC128230

Registered Office: Adani Corporate House, Shantigram, Near Vaishna Devi Circle, 5 G Highway, Khodiyar, Ahmedabad 382 421, Gujarat, India



1303 1189

ENVIRONMENTAL STATEMENT
FORM -V
(See Rule - 14)

The Ministry of Environment & Forest vide its notification dated 13" March 1992
directed all industries which need to have consent under Water (Prevention &
Control of Pollution) 1974 and Air (Prevention & Control of Pollution) 1981 to file
the Environmental statement every year. This is to be filed for the period ending
March by September 30" every year. The format for the same is as follows:

ENVIRONMENTAL STATEMENT FOR THE YEAR ENDING 315T MARCH 2024

Name and address of the
owner / occupier of the
industry, operation or
process.

Corporate Office

Site Office

Operation or Process

PART - A

M/s. Adani Krishnapatnam Port Limited
Adani Corporate House, Shanti gram,
Nr Vaishno Devi Circle,

S.G Highway, Khodiyar, Ahemdabad-
382421, Gujarat.

M/s. Adani Krishnapatnam Port Limited
Post Box No. 1, Krishnapatnam Village
Muthukur Mandal

Sri Potti Sri Ramulu Nellore District
Andhra Pradesh - 524 344

Port - Services

IV. Industry category Primary-  :  ------
(STC Code) Secondary- (STC
Code)
V. Production category. Units Services
VI. Year of establishment 2009
VII. Date of the last 30.09.2023 for the period of 2022-2023

environmental
Statement submitted

PART - B

Water and Raw Material Consumption

Water consumption in m?/d

Process:
Cooling:
Domestic:

Please refer Annexure A

Name of Products

Process water consumption per unit of products

During the previous
financial year

During the current financial
year
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ii. Raw Material Consumption : Please refer Annexure B

Name of raw

Name of Products

Process water consumption per

materials* unit of products
During the During the current
previous financial financial year
year

Being a port activity, no raw material handling involved.
Only handling various cargo is being carried out at AKPL.

*Industry may use codes if disclosing details of raw material would violate contractual
obligations, otherwise all industries must name the raw materials used.

PART - C

I.  Pollution Discharge into Environment /unit: Please refer Annexure C
of output (Parameter as specified in
the consent issued)

Pollutants | Qty. of pollutants Concentration of Percentage of
Discharged (Mass/day) | pollutants in variation from
discharges(mass/volume) prescribed
standards with
reasons
A. Water - - -
B. Air - - -
PART-D
.  HAZARDOUS WASTE Please refer Annexure D

(As specified under Hazardous Wastes
Management & Handling Rules, 1989).

Hazardous Wastes

Total Quantity (Kg)

During the Previous During the current
Financial year financial year

1. From Process
2. From Pollution Control
facilities
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PART - E

. SOLID WASTES:

1191

Solid Wastes

Total Quantity (Kg)

During the previous FTY 22-23 During the current FY23-24

a. From process | From port operation i.e., handling | From port operation i.e,
and storage of cargo: handling and storage of cargo:
e Plastic waste, iron, aluminium | ¢ Plastic waste, iron,
& cardboard etc. are disposed aluminium & cardboard etc.
to authorized recyclers/ re- are disposed to authorized
processors permitted by recyclers/ re-processors
Andhra  Pradesh  Pollution permitted by Andhra
Control Board. Pradesh Pollution Control
Board.
- 3916.6 Tons of scrap
was sold to authorized - 235737 Tons of
vendors for the FY scrap was sold to
2022-2023. authorized vendors
- Sludge generated from for the FY 2022-
sewage treatment plant 2023,
is being used as manure - Sludge generated
for development of from sewage
green belt within the treatment plant is
port premises. being used as
manure for
e 991 Tons is used as manure development of
during the FY 2022-2023. green belt within the
port premises.
e 7.16 Tons is used as manure
during the FY 2023-2024.
b. From - -
Pollution
Control
Facility
c. Quantity - -
recycled or
utilized within
the unit.

PART - F

1. Please specify the characteristics (in : Not Applicable
terms of concentration and quantum) of
hazardous as well as solid wastes and
indicate disposal practice adopted for
both these categories of wastes.
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PART - G

1. Impact of the pollution control/
measures taken on conservation of
natural resources and conseqguently on
the cost of production.

PART - H
1. Additional measures/investment
proposal for environmental protection
including abatement of pollution.

Not Applicable

Please refer Annexure E

1192

PART -/

MISCELLANEOUS:

Sl

Any other particulars in respect of environmental protection and abatement of
pollution.

1.

World Earth Day 2024 on 22.04.2023.
Awareness campaign on

Environment sustainability, Protection measures to be adopted to save the
environment

Significance & need of plantation

Discharging usage of single use plastic

Water conservation & Rainwater harvesting

Adopting Reduce, Reuse, Recycle method

Celebrated World Environment Day 5" June 2023, Adani Krishnapatnam Port
actively participated in the green rally organized by the Andhra Pradesh
Pollution Control Board - Nellore, in collaboration with the Nellore Municipal
Corporation.

The green rally commenced at VRC Grounds in Nellore and culminated at Shri
Kasturbha Kalashetram Nellore. The event was honored by the M Hari
Narayanan IAS, Collector and District Magistrate of SPSR Nellore, who graced
the occasion as the chief guest and delivered a motivational speech to the
participants. To raise awareness about the environment, the APPCB
organized stage plays, and the district collector and magistrate flagged off
the green rally.

Adani Krishnapatnam Port, in association with the Adani Foundation,
conducted a sapling plantation drive in Krishnapatnam Village at various
locations of the village, including in the houses of villagers. The functional
heads from Adani Krishnapatnam Port and Adani Foundation guided kids in
sapling plantation in the village at various places and raised awareness
among the villagers about the significance of sapling plantation and the
importance of avoiding products which are made of plastic.

An awareness session was conducted for field staff on plastic pollution and
its effects on the environment. The session emphasized the significance of
avoiding single-use plastics and explored alternative options for various
purposes. The objective was to increase understanding among the staff
about the detrimental impact of plastic on the environment and encourage
them to adopt sustainable practices. The session aimed to raise awareness
and promote the adoption of eco-friendly alternatives to single-use plastics.




Celebrated World Oceans Day 8" June 2023, Adani Krishnapatnam Port has
organized an Ocean cleanup program.

S World Environment Day - 2023

Theme : Beat Plastic Pollution
Topic  : Solutions to Plastic Pollution

Five fiber boats were flagged with adequate manpower, along with full safety
measures and the required equipment, to clean up the ocean within the port
limits.

In 3 mass gathering event in the evening session, employees made a pledge to
avoid plastic products. In addition, awareness sessions were conducted by the
Environment Cell.
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Celebrated World Ozone Day,16™" September 2023, AKPL took a commitment
pledge for ozone protection.

e 500 saplings planted at Dr. APJ Abdul Kalam Garden & other locations in port
premises

l?.‘"i'\'~;"-
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AKPL has celebrated Global recycling day 2024 on 18™ March, with the theme

of " #Recycling Heroes".

e Promoted the importance of recycling

e Encouraged the employees to implement recycling & reuse at the house also
to the extent possible.

e Discourage the utilization of single use plastic covers or things.

e Implement 3R’'s at home i.e. Reduce, Reuse, Recycle.
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Celebrated International Day of Forests on 21.03.2024.
EHS team AKPL conducted “NATIVE TREE PLANTING CAMPAIGN” supporting local
biodiversity.
e On this occasion, AKPL organized a massive plantation programme and planted
2000 saplings involving all the departments.

=
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Celebrated World Water Day on 22.03.2024 with theme of “Leveraging water for peace”.
The sustainable water management generates several benefits to individuals and
communities, including:

- Health

- Food & energy security

- Protection from natural disasters

- Education & improved living standards and employment.

- Economic development and a variety of ecosystem services.
ADANI KRISHNAPATNAM PORT LIMITED adanl 5
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8. | Promotion of Environment sustainability activities:

Ganesh Chaturthi, distributed Clay Ganesh Idols among AKPL Employees & associates to
promote environment sustainability.
E g XV, ol
*Y- -.\I ; < L“-"m-‘ . i . 4
= g . Yi31° +A
Y N

. & )

£

ANNEXURE - A
Water Consumption details as per CTO:
Month Water Consumption Details
Industrial Domestic
Usage Usage Total KLD
(KL) (KL)

23-Apr 70410 19780 90190
23-May 65420 19220 84640
23-Jun 64650 19450 84100
23-Jul 46500 18200 64700
23-Aug 53580 20100 73680
23-Sep 53250 19300 72550
23-Oct 51700 18700 70400
23-Nov 47700 17500 65200
23-Dec 31843.11 10220 42063
24-Jan 55885 13170 69055
24-Feb 60030 17560 77590
24-Mar 60820 18030 78850

Total Average

Consumption (KLD) 1808.2 577.1 2385.3

Consent Qty/KLD 2350 650.0 3000
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Month During the Financial Year During the Financial
2022-2023 Year 2023-2024
STP Treated water (KL/Month)
April-23 6539 6501
May -23 4437 6073
June-23 4692 5408
July- 23 4075 5654
August-23 6121 5904
September-23 7864 6016
October-23 5488 6082
November-23 6494 6322
December-23 5895 6419
January-24 6474 6359
February-24 6731 6637
March-24 7120 5941
Average KL/Month 5994.17 6109.67

Annexure - B

Cargo Handled at Adani Krishnapatnam Port - (April 2023 - March 2024)

Total Quantity (Kg)
Details of Cargo Consented Quantity Commodities Handled
MMTPA in MMTPA
a) Coal 46 42.98
b) Iron Ore 8 5.05
c) General Cargo (Fertilizers,
granites, Edible Oil and Lube oils, 14 8.58
Others)
d) Liquid Cargo (POL, LNG, LPG,
Chemical Products) 10 0.77
e) Container Cargo (MTEUSsA) 2.0 0.1
Total 78 MMTPA + 57.38 MMTPA+
2 MTEUSA 0.11MTeUs
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Annexure - C
Water:

AKPL being operated Sewage treatment facilities 500 KLD STP (1 X300 KLD & 1 X
200 KLD) at CVR Amenities Complex 40 KLD STP near Admin. Building.

STP influent source Treatment Quantity | Mode of final disposal
Technology

Domestic Fluidized Bed Bio 540 KLD | Treated water is used for
Reactor technique green belt within port
(FBBR) premises.

The inlet and outlet wastewater are being monitored regularly as per the statutory
regulations and the treated water is well within the statutory limits. The treated water
is being used for green belt development only. AKPL is utilizing the Storm water for
dust suppression purposes.

Air:

The facility has provided 3 no. of Continuous Ambient Air Quality Monitoring stations
(CAAQMS) at CVR Amenities Complex, towards Thamminapatnam Village and towards
Krishnapatnam Village for the parameter PM2.5, PM10, SO2, NOx, CO and NH3.

The CAAQM Stations are calibrated by CPCB authorized agency.

Annexure - D
. E-Waste in Form-lll :  AKPL has submitted on 25.06.2024 for the
financial year 2023-2024.
(Copy of Acknowledgement attached)

Il. Hazardous Waste in Form-IV :  AKPL has submitted on 25.06.2024 for the
financial year 2023-2024.
(Copy of Acknowledgement attached)

lIl. Battery returns in Form-VIII :  AKPL has submitted used on 25.06.2024
for the financial year 2023-2024.
(Copy of Acknowledgement attached)



COST OF ENVIRONMENTAL MEASURES FOR THE FY 2023-2024
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ANNEXURE - E

1199

Nsc; Facility Details Description Cost in Rs.
. DSS system  Maintenance  with
1 Dust Suppression including Vacuum sweeping machines
system . . 7,962,638.00
& and Broom sweeping machines
STP maintenance with includes
2 | STP maintenance Manpower and equipment repairing 1.002,200.00
works.
500 KLD & 40 KLD
3 | power consumption STP power consumption cost 2642.623.00
cost
4 Power consumption Nakkala kaluva pump house power
cost consumption cost 620,974.00
5 Water Cost - Nakkala Water _ consumption for Dust 1746,360.00
Kaluva suppression system
6 Power consumption All Zones DSS pump houses Power
Cost consumption cost 668,329.00
Sapling purchasing, JCB, Transport,
7 | Green belt Development | nio oo "Fertilizers, Vehicle bills cost 7,890,389.00
8 South Truck Wheel Establishment of South Truck Wheel
wash facility wash facility 868,000.00
9 | CAAQMS Maintenance of existing 3 CAAQMS 339,148.00
10 Water Sampling & Marine, Drinking, Sewage water
Analysis sampling & analysis cost 900,000.00

Total Amount

24,640,661.00
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ANNEXURE B
Environmental measures in the Adani Krishnapatnam Port Limited

M/s Adani Krishnapatnam Port is a multi — purpose port located in the east coast
of SPSR Nellore district of Andhra Pradesh. Krishnapatnam is @ major economic
gateway that caters to the land locked southern hinterland of India with
multimodal connectivity.

Commenced commercial operations in March 2009, as an all-Weather Port with
Deep Draft Capable of Handling Capsize and Panamax Vessels, Round-The-Clock
Navigation and provides Two Way Traffic for both Onshore & Offshore Logistics.

AKPL is presently operating with 13 berths and with consented cargo handling
capacity of 78 MMTPA for variety of Cargos of bulk and break bulk including
coal, iron ore, Multi Cargo (Agri products, Slag, Limestone, Steel products etc.,),
Fertilizer, Gypsum, & 2MMTPA Container cargo with state-of-the-art cargo
handling systems, mechanized storage facilities, railway sidings etc.,

Out of which Berth No. N1 and N2 are Container berths, Berth No. N4, N6, N7,
N8,NW1, NW2 & NW3 are fully mechanized berths.

Berths N3, N5 & S4 are semi-mechanized berths. Berth no L4 is Liquid Jetty
dedicated for POL products.

AKPL is handling dry cargo such as coal, iron ore through mechanized system to
the maximum extent possible and the Fertilizers, Food grains, Sugar, Cement &
Cement Clinker, barites, Feldspar, Edible Oils are being handled through semi-
mechanized system.

Mechanical dust suppression system is provided at various critical points i.e.,
equipment (Hopper & reclaimer), hooded conveyor belts and the storage yards
have been functioning well throughout the system. By using these measures, the
port can mitigate all the dust that is being generated during the operations. The
other berths are being used to handle other cargos such as Project cargo,
fertilizer (Urea), Sugar etc.

The Pollution Control System is implemented, as a part of project, to mitigate
the dust pollution, State of Art water sprinkling system at various locations.
Around 30 people are working daily to operate the DSS.
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» The DSS comprises of canons supported by electrical motors and operated at
regular intervals to cover water fog all over cargo stacks and other areas. The
water is sprayed from various points by water cannons at pressure of about 2-4
Kg/cm? to form a mist over the cargo stacks and other places and the mist
attracts the dust to settle it down without spreading along the wind.

» Provided hooded conveyor for transferring dusty cargo to nearby industries like
APGENCO, SEMBCORP and Penna Industries. Established Direct pipelines to
nearby edible oil cluster industries to pump edible oil from vessels to industries.

» Operating 16 no. of hydraulic broom sweeping machines for cleaning of berths,
backup and roads. Operating 2 nos vacuum sweeping machines to control dust
on roads, berths & pavements.

1. Mechanized Operations:

The State of art mechanical dust suppression system is provided at various critical
points i.e., equipment (Hopper & reclaimer), hooded conveyor belts and the storage
yards have been functioning well throughout the system. Ensuring these measures,
the Port can mitigate all the dust that is being generated during the operations. The
other berths are being used to handle other cargos such as Project cargo, fertilizer
(Urea), Sugar etc.

» AKPL using Grab ship unloaders and conveyers with water sprinkling system for
handling coal from berths to storage yards and to nearby power plants which
reduced dust generation, compared to dumpers for transporting coal.

» AKPL operating silo facility with telescopic chute system for loading the cargo
in railway wagons. After those entire rakes covered with tarpaulin covers to
avoid the fugitive spillages.

» Established fully mechanized and closed operations associated with mist
sprinkling system to prevent fugitive emissions.

» Provided Dust suppression systems at Hoppers, discharge/feeding points of belt
conveyors at each transfer tower.

» Provided and operating Stacker cum re-claimers for loading and unloading the
coal. Dedicated mist sprinklers are provided to prevent fugitive emissions.

M\

Mist Spraying Sytem Silo Facility with teliscopic chute
system
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Grab ship unloaders and Hoppers, discharge/feeding points
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2. Dust Suppression - Mechanical Dust Suppression System (MDSS) :

AKPL has Established Mechanical Dust Suppression System with 248 no’s of water
cannons at stack yards for dust suppression. The water cannons at 50 -100 metres
intervals which covers a horizontal radius of approx. 50 meters and reaches a height
upto 15 metres and rotates in 180 degrees.

The water is sprayed from various points by water cannons at pressure of about 2-
4 Kg/cm?2 to form a mist over the cargo stacks and other places and the mist attracts
the dust to settle it down without spreading along the wind.

Dust suppression through Sprinkling system in AKPL
Dust suppression through Tankers

Water sprinkling is being carried out on the general cargo berth and in other areas
viz. Roads and yards through water tankers of 26 nos. to arrest the dust pollution
causing by the vehicular movement in the port. AKPL is spending around Rs. 7 lakhs
per month on an average towards water charges and maintenance.

Deployed 12 Nos. of Truck mounted sprinklers for roads and transit areas &
stockpiles.
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Dust suppression system through Atomizers

AKPL being operated 4 heavy duty atomizers as innovative technology in dust
suppression system.

These Atomizers helpful to efficient water distribution in uniform spray patterns
through pressurized nozzles. It reduced water consumption also.

As part of sustainable development activities, using these special devices ensure to
prevent the dust pollution and to ensure the pollution parameters are within the
permissible limits stipulated by statutory departments.

3. Truck/Wagon Tarpaulin Covering facilities:

AKPL established 14 No. of truck tarpaulin covering stations at various locations
within the Port to facilitate and ensure all the outgoing cargos by Trucks are
covered with tarpaulin.

AKPL ensuring that the tarpaulin is covered in all sides of the truck and tightly tied
with rope to avoid transit spillages till the truck reaches the destination.
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Ensuring all the outbound cargo rakes are covered with tarpaulin and tightened
with rope to avoid transit spillages.

4. Cargo covered with tarpaulin:

AKPL has been maintaining the tarpaulin covering on the cargos to the extent
possible to avoid fugitive emissions.

5. Deployment of Road Sweeping Machines:

2 No of Heavy-Duty Vacuum Sweeping Machines are being deployed at operational
areas and all internal roads.

Provided 8 No. tractor mounted hydraulic broom sweeping machines for cleaning
the roads and jetty areas.

T

T EPEE—Te—

= e
=,

6. Truck Tyre washing facilities:

Provided 2 no. of automatic sensor-
based truck/tyre washing facilities at
north side and south side of the port to
ensure of all the outgoing vehicles to
avoid dust passage on to outside roads.

Truck tyre washing facility wheel
washing facility is established with | North side of the
advanced technology which having Port
cleaning water recycling & reusing South side of the
system with oil skimmer facility. Port




1320 1206

7. Specific measures towards Habitation:

Erected wind breaking walls towards Krishnapatnam village and Arketpalem to prevent
any dust transfer to habitation and a thick green belt developed supporting to the wind
breaking wall to arrest the dust emissions to the villages.

AKPL maintained 100 m width of plantation towards port periphery and 20 m width
around the coal stack yard zones as per the CTO condition.
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. Environmental Monitoring Program in AKPL

As per the statutory guidelines AKPL appointed an authorized 3™ party agency, for
monitoring of the environmental parameters of the port as well as nearby villages
such as Krishnapatnam village, Gopala Puram Village, Chalivendram village and
Thamminapatnam Village areas.

A. Ambient Air Quality

Operating 3 No. of CAAQM stations of Beta Ray Attenuation technology to measure
the parameters NOx, NH3, SO2, CO, PM 10, PM 2.5, at the following locations and
data connected to APPCB website.

Station Location Direction Coordinates Distance
code W.I.L. Latitude & from
Project site Longitudes Port
CAAQMS -1 At CVR Building WNW 14°16'33.45"N 1.4 KM
80° 5'54.46"E
CAAQMS - At S 14°13'39.25"N 2.5 KM
2 Thamminapatnam 80° 6'5.84"E
Village
CAAQMS -3 At Krishnapatnam NNW 14°16'47.69"N 3.0 KM
Village 80° 6'23.17"E

CONTINROUS Amarey

AR QUALITY MowTmm
STATION 2

Station - 1 CVR Amenities Station - 2 Station - 3 Krishnapatnam
Complex Thamminapatnam Village Village

The Port appointed an NABL accredited SV Enviro Laboratories to monitor the air
quality and submitting the Monitoring reports to APPCB on monthly basis along with
the Compliance reports & to MoEF & CC on Half-Yearly basis.



Station
code

A1

A2

A3

Ad

A5

A6

A7

Location

At Zero Point

At Thamminapatnam
Village

At CVR Building

At Gopalpuram Village
At Chalivendram

At Krishnapatnam

At Light House

B. Noise Monitoring

Direction
W.I.L.
Project site
w

S

WNW

NW

WNW

NNW

SwW

1208

—— C—

e ey

(8
L |

e

O
({y' CAM) Monitoring
lacatiom
Distance from
X OPetation wes

Coordinates Distance
Latitude & from Port
Longitudes

14°16'2.44"N 2.5 KM
80° 4'26.66"E

14°13'39.25"N 2.5 KM
80° 6'5.84"E

14°16'33.45"N 1.4 KM
80° 5'54.46"E

14°16'41.22"N 2.5 KM
80° 6'24.46"E

14°16'38.40" 2.5 KM
80°5'11.84"

14°16'47.69"N 3.0 KM
80° 6'23.17"E

14°17'37.33" 2.5 KM
80°7'49.46"

Noise monitoring is being carried out as per the statutory regulations for the seven
locations and the reports are well within the statutory limits and the same are being
submitted to the APPCB monthly.

Station
code

A1

Location

At Zero Point

Direction
W.r.Lt.

Project site

W

Coordinates Distance
Latitude & from
Longitudes Port
14°16'2.44"N 2.5 KM

80° 4'26.66"E
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A2 At Thamminapatnam S 14°13'39.25"N 2.5 KM
Village 80° 6'5.84"E

A3 At CVR Building WNW 14°16'33.45"N 1.4 KM
80° 5'54.46"E

A4 At Gopalpuram Village NW 14°16'41.22"N 2.5 KM
80° 6'24.46"E

A5 At Chalivendram WNW 14°16'38.40" 2.5 KM
80°5'11.84"

A6 At Krishnapatnam NNW 14°16'47.69"N 3.0 KM
80° 6'23.17"E

A7 At Light House SW 14°17'37.33" 2.5 KM
80°7'49.46"

C. Ground Water quality monitoring

Ground water quality monitoring is being carried out on half yearly monthly basis as
per the statutory regulations for the Krishnapatnam Port premises and reports are
within the statutory limits and the same are being submitted to the APPCB along
with 6 months report.

Location Direction Coordinates Distance
W.r.t. from Port
Project
site
South side of the Port S 14°13'39.25"N 2.5 KM
80° 6'5.84"E
Port side WNW 14°16'33.45"N 1.4 KM
80° 5'54,46"E
At Gopalpuram Village NW 14°16'41.22"N 2.5 KM
80° 6'24.46"E
At Krishnapatnam NNW 14°16'47.69"N 3.0 KM

80° 6'23.17"E
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D. Marine Water / Sediment monitoring

The marine water and sediment quality monitoring is being carried out weekly basis
of tidal sampling for the Four locations as

1. Port entrance (Approach Channel)
2. Turning Circle
3. Coal berth
4, Reclamation area (Mutable)
S.No Location Coordinates
1 Port entrance (Approach Channel) 14°14'53.66"N
80° 8'48.42"E
2 Turning Circle 14°14'49.35"N
80° 7'45.64"E
3 Coal berth 14°15'2.92"N
80° 7'42.16"E
4 Reclamation area (Mutable) 14°14'57.36"N
80° 8'17.74"E

Map Showing Marine sample collection Points
Physical, chemical and biological parameters were analysed for water as well as for
sediment to assess the quality and the same is being submitted to the APPCB. The
reports indicate that the waters are not having any noticeable contamination.
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9. Environment Sustainability Measures:
a. Commitment towards Environment Sustainability:

AKPL is surrounded by human habitation and many major industries viz., Thermal Power
Plants, Cement Industries, Edible Qil Industries etc.,

All the mitigation measures are being implemented & adopted to control the dust
emissions.

AKPL is continuously evaluating the environmental impacts during port operations and
will promote long-term environmental sustainability by continuing all the mitigation
measures to prevent the dust pollution.

The funds allocated and utilized for Environmental Management for the last three years
as below:

Iltem Year 2021-22 Year 2022- 23 Year 2023 -24
(in Rs.Cr.) (in Rs.Cr.) (in Rs.Cr.)

Budget Allocated 9,33,80,083 9,02,55,160 9,64,83,786

Budget Utilized 6,83,10,659 6,16,76,369 9,48,68,251

b. Weather & Meteorological monitoring:

Installed Weather station on the top

of Port
weather

Operation Control for

forecasting &

meteorological data generation.
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c. Water Conservation Measures:

Rainwater harvesting pits are provide across the port premises for recharging the
ground water.

Settling ponds provided at yards for collection of yards runoff and the supernatant
water is being used for dust suppression.

Rainwater harvesting pits around the buildings are being maintained.
Rainwater drains are being maintained periodically & pre-monsoon season to avoid

stagnation & free flow of water and the water is using for dust suppression to the
possible extent.

SEOTMENT COLLEC
RAIN WATER

MG

10.Sewage Treatment Plants:

STP Domestic sewage collected from office buildings from different locations of Port
is being treated with FBBR technology in STPs of 500 KLD & 40 KLD and being used
for greenbelt development.

| M pr—

500 KLD STP 40 KLD STP

The STP inlet & outlet water is being analyzed through a 3rd party agency on
fortnight basis and as per the analysis reports, the values are meeting the prescribed
standards of APPCB.




1327 1213

Inlet and outlet sample collection

11. Waste Management in AKPL:

- Hazardous waste (Waste oil) — as per
the CFO & HWA of APPCB, AKPL is
permitted to generate & dispose of
waste oil including bilge oil. AKPL is
quantifying the waste oil and disposing
to SPCB authorized Waste oil recyclers
through APEMCL portal and submitting
the details in Form - 4 to SPCB
regularly. The latest submission is on
25.06.2024 for the Year 2023-2024.

E - Waste is being collected and disposed to SPCB authorized E-waste recyclers and
submitting the details in Form - 3 to SPCB regularly. The latest submission is on
25.06.2024 for the Year 2023-2024.

Plastic waste is being collected and
disposed of to SPCB authorized plastic
waste recycling units.

- Bio-Medical Waste - Occupational

Health Centre (OHC) to provided First Segregation of BMW through Bins
Aid facility to the victims and . /.‘ o
generating very less quantity of Bio- "'
Medical Waste. M/s. SS Bio Care an
authorized Bio-medical waste
Treatment Facility, Safe Collection,
Transportation & disposal of properly
segregated and packed BMW as per the
norms.

- Battery Waste is being collected and disposed of to SPCB authorized Battery waste
recycling units.

- Solid waste Provided collection bins at about 120 locations for collection of dry &
wet solid & domestic waste. Developed bin collection system with dedicated
collection vehicles and manpower. Segregating recyclable at the source and being
recycled through vendors. Biodegradable food waste is sent to the pig farms.



12. Details of Green belt in Adani Krishnapatnam Port

Development of greenbelt is a continuous process in AKPL. Up to Financial year 2023-
2024, the total plantation in the Port is about 196.25 Ha.

Green cover needs to reduce the pollution levels
Improve the standard of Ambient Air Quality
Meet the statutory requirements & compliance.
Reduce the carbon emissions

The environment department is fixing its own targets besides statutory requirements
and achieving the targets from time to time.

The land available in AKPL is mostly sand dunes and salt pans which are not supportive
for plantation.

AKPL developed a good plantation with saplings suitable for the available land and
achieved good results.

Due to the Michaung Cyclone occurred in December 2024, the existing greenbelt was
damaged badly. To achieve good and dense plantation, AKPL adopted Miyawaki
plantation

Damaged Nursey due to Michaung Present status of Nursery after cyclone
cyclone
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High Density Plantation (Miyawaki)

Miyawaki afforestation / plantation involves several different types of native plants
closely just to form a Green Wall and a completely chemical free forest in an organic
way that sustains itself, supports local biodiversity, and attracts birds and insects. In
'Miyawaki' forests, the trees grow more quickly and absorb more CO2 than plantations
grown for timber.

Ilts benefits include lowering temperature, making soil nutritious, supporting local
wildlife and sequestration of carbon.

With the spirit of Miyawaki type plantation, AKPL continued further plantation in
Miyawaki method in the other locations, viz., LC3 location and Chalivendram boundary.

Below details show the periodical development of Greenbelt during the last 3 years:
Table

AKPL: Periodical Development of Greenbelt during the last 3 years
S.no Financial year Target Achieved Survival
1 2021-2022 100000 103890 85 %
2 2022-2023 100000 103242 89 %
3 2023-2024 200000 220953 89%
TOTAL 400000 428085
Nursery:

AKPL Established an exclusive nursery in an extent of 4.5 Acres within the Port
premises and maintaining about 1.9 L to 2.0 L saplings of Avenue, Ornamental & Fruit
bearing species viz., Badam, Tabebuia argentea, Polyalthia longifoloa. Spathodea
campanulata, Samanea saman, Mangifera indica, Psidium guava, Bougainvillea, Pheonix
palm, Ixora chinensis rosea, Pendanus Veitchi, Cocos Nucifera, Allamanda nerifolia ,
Bougainvillea Pedilanthus, Cassia fistula, Peltophorum, Cassia siamea, Delonix regis,
Hibiscus rosa-sinensis, Clitoria ternatea, Casuarina Equisetifolia, etc.

The captive nursery played a significant role in restoration / reforestation after series
of cyclones.

Photographs of Nursery & Greenbelt:




AKPL: Green belt photographs
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13. Mangrove Conservation In AKPL:

>

>

Protecting and conserving the existing
mangrove areas with suitable barricading,
erection of display boards and ensuring the
tidal flow. As a part of Phase | EC compliance,
and area of 9 acres (3.64 ha) of mangroves
are being conserved in the port areas since
its inception.

Mangrove restoration is to be considered as
3 viable option for enhancing the green belt
cover.

The proponent shall continue to restore
mangroves in the suggested sites with
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species like Avicennia marina, a resilient and
common species along the creek.

» Afforestation of mangrove cover along the
creeks shall be continued and intensified.

» Raise awareness in the local community
about the importance of mangroves and
their importance.

» Measures should be taken for desilting the
creeks for easy tidal water flow which will
enhance the natural flushing leading to
healthy growth of mangroves.

» lllegal cutting of mangroves during the
construction and operation phase of port
should be prevented.

° Completed Electrification of Cranes &
Compressor from diesel Cranes

. Usage of EV 4 - wheelers for Employee
transportation

. Started plantation program ‘Each One Own
One Plant’ with "Geotagging".

° Converted 9 no's Liebherr cranes from
diesel operated to Electrically operated.

° Converted 1 diesel operated oil compressor
to electrically operated.

° All Marine tugs provided with shore power
100% while at jetty.

° Established hooded conveyor belts to
mitigate  dust  emission into the
atmosphere,

° Provided Fire hydrant system for Wagon
loading station.

° Provided facilities for truck tarpaulin
covering stations of 14 nos. at various
transit locations to facilitate and ensure
tarpaulin coverage to all the outgoing
cargo trucks.

° Provided facilities for Railway Rake to
ensure tarpaulin coverage to all the
outgoing cargo rakes.

EV vehicle
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Parts and
Logistics

Letter No AKPLYJEHS/APPCB/ - /2024-030 Date:20.06.2024

To

The Environmental Engineer,
A.P. Pollution Control Board
Regional Office

SPSR Nellore

Dear Sir,

Sub:- Adani Krishnapatnam Port Limited - E-Waste Annual Returns for
the FY 2023-2024 - Form - 3 - Submitted - Reg.

Ref:- CFO & HWA order no APPCB/VJA/NLR/11344/CFO/HO/2019 dated
11.11.2022 valid up to 31.08.2027

eeEe

In compliance with the conditions stipulated in CTO & HWA orders vide
reference cited above we are herewith submitting the Annual Returns of
Generation, Storage & Disposal of E — Waste for the FY year 2023 - 2024 in
Form- 3 as per the E-Waste (Management) Rulés, 2016 and amendments
thereof.

Kindly acknowledge receipt of the same.

Yours sincerely,

Dr.D. Jyéthi
Vice President - Environment

Encl: a/fa
Adari Srehrecetnan Pot L Ted =91 861 2377599
SRaroeny Port Compaoy Crcl! Fae =91 861 277 746
PO Bag Me 1 Methulosr Mandal, e afecan com

SPER Wedare Disirice 524334 — O3 TL SO
Arghra Pragesh, inda
Cr: LES20BAPTISEPLOCIIES

Apgsiered Offcr Adati Corporate Souse, Shadtigran, Nr veetno Desi Ciege, 5 G, Highwaary, fhodpar, hmedebad - 382427, Gojorat, india
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[See rules 4(5), 5(5), 8(6), 9(4), 10(8), 11(9), 13 (1) (xi), 13(2)(), 13(3)(vii) and

13(4)(v)]

FORM FOR FILING ANNUAL RETURNS

[To be submitted by producer or manufacturer or refurbisher or dismantler or
recycler by 30* day of June following the financial year to which that return

relates).

Quantity in Metric Tons (MT) and numbers

NMame and address of the producer or

manufacturer or refurbisher or dismantler
or recycler

Adani Krishnapatnam Port Limited,
Krishnapatnam (V),

Muthukur (M) - 524344

SPSR MNellore Dist., Andhra Pradesh

i. Quantity of e-waste processed (Code
wise);

ii. Details of materials or components

recovered and sold;

Quantity of e-waste sent to recycler;

Residual quantity of e-waste sent to

Treatment, Storage and Disposal Facility.

iii.
iv,

2 | Name of the authorized person and Dr. D. Jyothi - Vice President - Enwv,
complete address with telephone and Adani Krishnapatnam Port Limited,
fax Krishnapatnam (P),
numbers and e-mail address Muthukur (W) - 524344
SPSR Nellore Dist., Andhra Pradesh
Phone : 9441046788
jyothi@gangavaram.com
akpl.ehs@adani.com
3 | Total quantity of e-waste collected or | Nil*
channelized to recyclers or dismantlers for :
processing during the year for each
category of electrical and electronic
equipment listed in the Schedule | (Attach
list) by PRODUCERS
Sl Sale Order No. Date E - Waste Type Quantity
MNo. MT,
1. - e e
Total
Details of the above TYPE QUANTITY No.
3(A)*| BULK CONSUMERS: Quantity of e- waste NIL NIL NIL
3(B)* | REFURBISHERS: Quantity of e-waste: X X X
3(C)*| DISMANTLERS: X X X
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3(D) | RECYCLERS: X X X
* | i, Quantity of e-waste processed (Code
wise);
ii. Detalls of materials recovered and
sold in the market;
iii. Details of residue sent to Treatment,
Storage and Disposal Facility.

4 | Name and full address of the destination -
with
respect to 3(A)-3(D) above

5 | Type and quantity of materials Type Quantity
segregated or recovered from e-waste e
of different codes as applicable to
3(A)-3(D)

Enclose the list of recyclers to whom e-waste has been sent for recycling.

Place: Krishnapatnam (P),

Muthukuru (M), SPSR Nellore Dist. D 7
Andhra Pradesh L O EM i;;

< Oir.D. Jydthi ",
Date: 20.06.2024 Vice President - Environment

Signature of the authorized person

Note:-

—

* Strike off whichever is not applicable

2 Provide any other information as stipulated in the conditions to the
authorizer

3 In case filing on behalf of multiple regional offices, Bulk Consumers and

Producers need to add extra rows to 1 & 3(A) with respect to each office.
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Date:20.06.2024

Letter No AKPL/EHS/APPCB/  ./2024-:

To

The Environmental Engineer,
A.P. Pollution Control Board
Regional Office

SPSR Mellore

Dear Sir,

Sub:- Adani Krishnapatnam Port Limited - Hazardous Waste Annual
Returns for the FY 2023-2024 - Form - 4 - Submitted - Reg.

Ref:- CFO & HWA order no APPCB/VJA/NLR/11344/CFO/H0/2019 dated
11.11.2022 valid up to 31.08,2027

eee

In compliance with the conditions stipulated in CTO & HWA orders vide
reference cited above we are herewith submitting the Annual Returns of
Generatian Storage & Disposal of Hazardous Waste (Wastersed Qil) for the
year 2023 - 2024 in Form- 4 as per the Hazarduus and other Waste
(Management and Transboundary Movement) Rules, 2016 (HOWM Rules, 2016)
and amendments thereof.

Kindly acknowledge receipt of the same.

Yours sincerely,

r.D. Jydkhi
VII‘:G President - Eﬂ\ﬂl‘ﬂﬂl‘l‘lﬁl‘lt

Encl: a/a
Adani Ershrepstnan Pot Lig Tel =01 861 2377999
FaTTeTe Pot Copaoy (i) Fea =91 861 237 7046
PO Bag M2 1 Mathular Mandal, M aSesdeni con
SP5R Nelore Dsirict 524384 WA, BCEMI3ITE IO
Argtra Pragesh, nda
CR: LASMSAPTISSPLDC 2529

Aegisteres Office Adsr| Corporate Sasse. Shentigram Nr Weifno Devi Orze. 5 G Highwey, Dhodps, Ahmedeted - 38247 Gojarat, ndae
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FORM 4
[See rules 6 (5), 13 (8), 16(6) and 20(2)]
FORM FOR FILING ANNUAL RETURNS

[To be submitted to state pollution control board by 30™ day of June of every year for
the preceding period April to March]

5I.  General Details ¢ Information
Mo
1. MName and address of facility : Adani Krishnapatnam Port Limited,

Krishnapatnam (P),
Muthukur (M) - 524344
SPSR Mellore Dist.
Andhra Pradesh

2. Authorization No. and Date of : CTO & HWA Order No.
Issue APPCB/NJA/NLR/M1344/CFO/HO/2019
11.11.2022 valid up to 31.08.2027
3, Mame of the authorized person : Dr. D. Jyothi - Vice President - Env.
and Adani Krishnapatnam Port Limited,
full Address with telephone, fax Krishnapatnam (P),
number and e-mail Muthukur (M) - 524344

SPSR Mellore Dist.
Phone: 9441046788
g i@

kpl i.com

4, Production during the year : Cargo Handled April 2023 to March 2024

Cargo handled 57.39MMT+0.TTMTEUSsA
is (Coal, Iron ore, General Cargo, and
Container cargo)

Part A. To be filled by hazardous waste generators

1. Total quantity of waste generated
Category wise

Previous | Generation | Disposal | Stored | Generation | Disposal | Stored
Storage | 2022 -23 2022-23 2023 -24 2023-24
GQuantity in MT
05 | 509.41 | 505.26 | 4.15 | 353.827 | 351.72 | 2.107*

2. Quantity dispatched

Waste 0il /Used 0il ¢ 31.54 MT
(Port equipment generated)

I To disposal facility i NA

ii. To recycler or co-processors @ 31.54 MT
Or pre-processor

To disposal facility through : M/s. Jyothi Lubricants,
APEMCL Plot No.185, Kondapalli, Vijayawada,
Andhra Pradesh,
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Waste / Used Oil sludge generated : 320.18 MT
in ships

To disposal facility through : B88.06 MTto

APEMCL M/s, Supreme petro products
S.F. No225/1A2J,225/1A2K,
Matharpakkam Road, Eguvarpalayam(V)
Gummidipoondi (Tal),
Tiruvallur District, Tamil Nadu State,

: 232,12 MT to

M\/s Sri Balaji Petrochem

No 52/ 2B, Chinnazambad village,
Vijayapuram Mandal,Chittoor District,
Andhra Pradesh

Total to recycler or co-processors i 351.72 MT
Or pre-processor

@uantity utilized in-house, if any- 1 2907 * T
Quantity in storage at the end of : NiL
the year

Part B, To be filled by Treatment, St:;rage and disposal facility operators
Total quantity received -

Quantity in stock at the beginning
of the year

Quantity treated

Quantity disposed in landfills as
such and after treatment,

Quantity incinerated (if applicable)

Quantity processed other than
specified above-

Quantity in storage at end of the
year

Part C. To be filled by recycler or cu-p}ucesmrs or other users
Quantity of the waste received
during the year-

i) Domestic Sources
ii) Imported (if applicable)

Quantity in Stock at the
beginning of year -
Quantity recycled or co-
processed or used-

Quantity of product dispatched
(wherever applicable) -
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Quantity of waste generated-
Quantity of waste disposed-

GQuantity re-exported (wherever
applicable)

Quantity in the storage at the
end of the year-

Date: 20.06.2024
Place: Krishnapatnam (P),

Muthukur (M), SPSR Nellore Dist.

BECL
Br.0. Jydthi 2
Vice President - Environment

Signature of the Occupier or
Operator of the Disposal facility
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FORM 10
[See rule 19 (1)]

MANIFEST FOR HAZARDOUS AND OTHER WASTE

or's Name & Mafling Address

incleding PhoneNo. and email)

Name : Adani Krishnapatnam Porl Limited

dress: P.0. Bag No:1, Muthukur Mandal, SPSR Nellore Dist., AP, - 524344,
Phone No : 8866192789
Emall: venugopalreddy.g@adani.com

Sender's Authorisation No:

IAF"F"GBNJAJNLRH 1344/CFOMHO2019 11/11/2022

|Manifast Document Mo:

IB&EB?

Transporter Nama & Malling
lAddress: (Including PhoneMNo.
Jand amall):

ame: Jyothd Lubricants
ress: plot no 185, IDA Kondapalli ,Vijayawada
No : 6300244004
mail : jyothilubricants@gmail.com

Type of Vehicla:

Truck

VahicleRegistralion No:

AP16TJ2618

Receiver's Namas

ame : Jyothi Lubricants
dress: Plot No. 186-8, IDA,IDA, Kondapalli (V)ibrahimpatnam (M), Krishna Dist.,

7 [mailingAddress, (includi
R Ei":u_ - hone No : 6300244004
i i Emall: [yothilubricants@gmail.com
8 |Receivers Authorisation No: IK-1 125/PCB/RO-VIACFOMLAR01T-
LB \Waste O ption: la} HW - RW& Waste - 5.1 Used or spent oll, Waste oillUsed oll from D.G Sets, Viehicles, dredgers and
othar machinery
Total Quantity :
10Im ol Contiidngm: Ia} 10 - Tonnes, 1 Container
11|Physical Form: Ja) Liquid
Special Handling Instructions &
12 ladditional Information: IUsa PPE, usa hand glove, use helmet
| hereby dectare thal the contents of the consignment are fully and accuratelydescribed above by proper
13]Sender's Certificate: hipping name and are categorised, packed, marked and labelled, and are in all respects in proper conditions
0 transport by readaccording to applicable national government regulations. -
I'&ignah.rﬂ:
eme and stamp: Acknowledged from IP: 163.116.195.96 1] oDlwMlm ¥ vy | v
3 0 o 8 2 2 3
H[L:;ﬂrﬁpnrlar ackrowledgement of
of Wastes:
Signatura:
[Mame and stamp: Acknowledged from IP: 152.58.197.78 D ocIMIM vy |y ¥ Y
3 1 1] B 2 o 2
15[Rumhm corification for receipt
lof hazardows and other waste:
|Signature:
Mame and stamp: lAcknowiedged from IP: 117.255.60.4 plolmm]ly |l Y |Y]Y
0 2 0 8 2 1] 2 3
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MANIFEST FOR HAZARDOUS AND OTHER WASTE

FORM 10
[See rule 19 (1)] N

ender's Mame & Mailing Address
including PhoneMo. and email)

Mame : Adan| Krishnapainam Por Limited

Phone No : 9866182789
Emall; venugopalreddy.gi@adani.com

dress: P.O. Bag No:1, Muthukur Mandal, SPSR Nellore Dist., AP, - 524344,

2 [Sarvdﬂr's Authorisafion No:

IAPPCBAJAMNLRM 1344/CFOMHOR2018 11/11/2022

3 [Man!feal Document No:

7521

[Transporter Name & Mailing
4 |Address: (including PhoneMo.
Jand amall}:

ame: Jyothi Lubricants
ss: plot no 185, IDA Kondapalli ,Vijayawada
hone No : 6300244004
il : [yothilubricants@gmail.com

5 |Type of Vehicle:

Truck

|6 [VehicleRegistration Mo:

(AP16TI2E19

Receiver's Mame&
T ilingAddrass, (including
Mo. and Email:

ame : Jyothi Lubricants
ress: Plot No, 186-B, IDA,|DA, Kondapalli (V)ibrahimpatnam (M), Krighna Dist.,
one No : 6300244004
all: jyothilubricants@agmail.com

8 |Receiver's Authorisation No:

kd 125/PCB/RO-VJACFO/WEA201T-

2] lﬂaula Description:

t} HW - Recyclable Waste - 5.1 Used or spant oll, Waste oil'Used ol from D.G Sels, Vehicles, dredgers and

ther machinery

[Mame and stamp:

otal Quantity
4-T 17
. of Containers: Ia] STIBENSESm0
11|Physical Form: fa) Liquid
peclal Handling Instructions & : ] .
I
12 i i 1o et se PPE while loading, unloading & Transit handling
| heraby daeclare that the contents of the consignmant are fully and accuratelydescribed above by proper
13{Sender's Carificate: ipping name and are categorised, packed, marked and labelled, and are In all respects in proper conditions
transport by roadaccording to applicable national government regulations.
ISIQMMI'&:
Mame and stamp: lAcknowledged from IP: 163.116.195.116 oplo Ml M ¥ ¥ ¥ ¥
0 4 0 9 2 1] 2 3
14l Transporter acknowledgement of
lreceipt of Wastes:
{Slgnature:
IName and stamp: Acknowledged from IP: 117.255.40.44 D [¥] M M Y ¥ Y
o 4 0 ) 2 0 2 3
— —_—
4 ecalvers certification for recaipt
hazardous and other wasta:
Signature;
|Acknowledged from IP: 117.213,209.107 D o M M Y ¥ b'd Y




1341 1227

FORM 10
[See rule 19 (1)) ;

MANIFEST FOR HAZARDOUS AND OTHER WASTE

1

nder's Name & Mailing
dress (including PhoneMo. and
miail)

: Adani Krishnapatnam Port Limited
drass: P.0. Bag No:1, Muthukur Mandal, SPSR Neallora Dist.,, AP, - 524344,
Phone No ; 9866192789

Emall: vmugopahduy.q@adanlmm

2 |sender's Autherisation No:

IAPPCBVJANLR/M1344/CFOMOI2019 11/11/2022

3 [Manifest Document No:

120579

Transporter Name & Mailing
Address: (including PhonaMo.
|and email):

|Name: Coastal waste management project unit 2 - Rapur

|Addrass: Coastal Waste Managemeant Project (Unit-2) (A Subsidlary of M/s. Ramky Enviro Enginears Lid.,)

Govt.Veterinary polytechnic college opposite Road, Sy, Mo, 20-2P1, 20-2P2, 20-2P3, Raviguntapalli Village of
anapalll Grampanchayat, Rapur Mandal. SPSR Mellore District-524408, AP

Phone No : 8154252860

Emall : madhubabu@ramky.com

Type of Vehicla:

Special Vehicle

6 |VehicleRegistration Mo:

AP3OTHADS4

amae : Coastal Wasle Managamant Project (Unit-2) - Incineralor

Recaiver's Name& ress: Govi.Velerinary polytechnic college opposite Road, Sy. No, 20- 2P1, 20-2P2, 20-2P3, Raviguniapali
7 lingAddrass, (Including llage of Bojjanapalll Grampanchayat, Rapur Mandal. SPSR Mellore District-524408, AP
PhoneMNo. and Email; ona No : 9154252851
all: madhubabu@resustainability,com
8 |Receivers Authorisation No: APPCB/UH-IV/HWM/CFE/CWMP-NLR/2017
I Imm —— ﬂ HW - Incinerable Waste - 3.3 Sludge and filters contaminated with ol Sludge and filters contaminated with
1 oﬁlﬂmam: I:al,';1.'12-T|::l|1!115|:’r1 1 Container
11}Physical Form: fa) solid
12E;':::;:ﬂm;:::jm'°“* % IUua PPE while loading, unloading & Transit handiing
heraby declare that the contents of the consignment are fully and accuratelydescribed above by proper
13|Sender's Certificate: ipping name and are categorised, packed, marked and labelled, and are In all respects in propar conditions
or transport by roadaccording to applicable national government regulations.
lSignalura:
|Mame and stamp: lAcknowledged from IP; 163.116.185.113 oDlo Ml M|y ¥ ¥ Y
o|5]o]a 2 ] 2| 4
14 [Transportar acknowledgament of
receipt of Wastes:
[Signature:
ame and stamp: Acknowledged from IP: 152.58.234.218 plolmMlm]ry|lry]lYlyY
]N 0|5 |o]a3ajz]jo]2]4
Recelvers certification for recalpt
hazardous and other wasle:
Signature;
Marne and stamp: [Acknowledged from IP: 47.247 120,234 D D M M ¥ ¥ ¥ v
a T 0 3 2 0 2 4




1342 1228

"

FORM 10
[See rule 19 (1)] .

MANIFEST FOR HAZARDOUS AND OTHER WASTE

Sender's Mame & Mailing Address
(including PhoneMo. and email)

ame : Adani Krishnapatnam Porl Limbted
ress: P.O. Bag No:1, Muthukur Mandal, SPSR Mellore Dist., AP. - 524344,
one No : BA66182789

all: venugopalreddy.g@adani.com

2 [sender's Authorisation No:

|APPCBAVJAINLR/11344/CFOMOI2018 11/11/2022

13 In‘.l'lanlfasl Document No:

121000

Transporter Name & Mailing
4 |Address: (including PhoneMo,

ama: Jyothi Lubricants
ress: plot no 185, IDA Kondapalli |Vijayawada

fand email): s
) mall : [yothilubricants@gmall.com
5 |Type of Vehicle: Truck
6 |VehicleRegistration Mo: IAP16TJ2619

eceivar's Mames
7 |mailingAddress, (Including
PhonaMo. and Emall:

ame : Jyothi Lubricants
dress: Plot No. 186-8B, IDAIDA, Kondapalli (V)ibrahimpatnam (M}, Krishna Dist.,
Phone No : 6300244004
Emall: jyothilubricanis@gmail.com

8 |Receiver's Authorisation No:

]K—1125FFGEIHO-W&GFOM&NZB1 7-

9 [Waste Description:

} HW - Recyclable Waste - 5,1 Used or spant oil, Waste oll/Used oil from D.G Sets, Vehicles, dredgers and
ther machinary

Total Guantity
mmn‘ of Containers: a) 8.42 - Tonnes, 39 Drum
11|Physical Form: |a) oily
Speclal Handling Instructions &
12 ional Information: Lise PPE while loading, unloading & Transit handiing
| hereby declare that the contents of the consignment are fully and accuratelydescribed above by proper
13|Sender's Cerlificate; hipping name and are categorised, packed, marked and laballed, and are in all respecis in proper conditions
- transport by roadaccording lo applicable national government regulations.
ISIgnnhlm:
|Name and stamp: IAcknowledged from IP: 163.116.185.119 D polmlim]ly ]l v |y W
0 a 0 3 2 o] 2
o ——_ —
» Transporter acknowledgement of
keceipt of Wastes:
|Signature:
o ] 0 ] 2 0 2 4
— =
4 vers certification for recaipt
f hazardous and other waste:
ruatire:
@ and slamp: knowledged from |P; 152.58,192,202 D D Ml wm Yy | Y Y Y
| 0 ) 0 3 2 0 2 4




1343

= 1229

~ [Seerule 19 (1)] .

MANIFEST FOR HAZARDOUS AND OTHER WASTE

(Including PhonaMo. and email)

er's Mame & Mailing Address

Name : Adanl Krishnapatnam Port Limited

dress: P.0. Bag No:1, Muthukur Mandal, SPSR Nellore Dist, AP. - 524344,
Phone No : 9866192780
Email: venugopalreddy.gi@adani.com

2 ISandar's Authorisation No:

IAPPCENJANLRM 1344/CFOMHOI2018 1111102022

3 |Manifest Document Ne:

121777

ransporter Name & Mailing
4 rass: (including PhoneNo.
nd emall):

Name: Jyothi Lubrcants

dress; plot no 185, IDA Kondapalll Vijayawada
Phone No : 6300244004
Email : jyothllubricants@gmaill.com

5 [Type of Vehicle:

I Truck

6 [vahicleRegistration Mo:

AP16TJ2619

Receiver's Named
7 ilingAddress, (including
honaMo. and Email:

MName : Jyothl Lubricants
ress: Plot No. 186-B, IDA,IDA, Kondapalil (V)ibrahimpatnam (M), Krishna Dist.,
ne No : 6300244004
all: mmliuhﬂmnmggmll.oom

Recaiver's Authorisation Mo:

b(-1 125/PCB/RO-VJACFOAMNEAZ201T-

9 [Waste Description;

) HW - Recyclable Waste - 5.1 Used or spent oll, Waste oll/Used oll from D.G Sets, Vehiclas, dredgers and
ther machinery

Total Quantiy

U 8 - Tonne Drum

1«10. of Contalners: ) 53
11|Physical Form: fa) Oity

pacial Handling Instructions &

1 l ing, i Transit handl

2| nai | e }JsaFPEwhlahadng unloading & Transit ing

JS | hereby declare that the contents of the consignment are fully and accuratelydescribed above by proper
13{Sender's Certificate: pping name and are categorised, packed, marked and labelled, and are In all respacts in proper conditions

r fransport by roadaccording to applicable national government regulations.

Signature:
[Mame and stamp: lAcknowledged from [P: 163,116.219.32 plolmMmliIMmliylylylYy
1 3 1] 3 2 0 2 4
14 [Transporter acknowledgament of
recalpt of Wastes:
[Slgnature:
Mame and stamp: lAcknowledged from IP: 117.213.222.239 D Dl Ml M Y| v ¥
1 3 0 3 2 0 2
45 Receivers certification for recaipt
of hazardous and other waste:
|Signature:
ame and stamp: IAcknowledged from IP: 152.50,197.136 D D M Y Y
1 4 0 3 2 0 2 4




1344 1230

FORM 10
[See rule 19 (1)] .

MANIFEST FOR HAZARDOUS AND OTHER WASTE

ISan:lﬂr’s Mame & Malling Address

i
(Including PhoneMo. and email)

ame : Adanl Krishnapatnam Port Limited
dress: P.O. Bag No:1, Muthukur Mandal, SPSR Nellore Disl., A.P. - 524344,
Phone No : 9866192789
Emall: wnumpﬂmddr.g@adanl.m

2 |Sender's Authorisation No:

IAPPCBIVIANLR/M 1344/CFOMO2019 111172022

13 Manifest Document Mo:

|65645

Transportar Mama & Mailing
4 Address: (including PhoneMo.
Tand amall):

MName: Thirupathi oil company wnit 1
dress: Mfs. Thirupathi Oil Company Unit-1, 5.F.Na. 128/2, Venmaniyatoor(V), Tindlvanam (Tal}, Villupuram
sirict, Tamil Madu State, TN-TN-TAMIL MADUmeu ip
hone Mo : 8318444215
mail : toc5B0026@gmall.com

5 [Type of Vehicla:

Tanker

6 |VehicleRegistration No:

TN18E4300

Recelver's Name&
7 [mailingAddress, (including

ame : Thirupathl Oil Company Unit-1
ress: Mis. Thirupathl Oll Company Unit-1, 5.F.No. 128/2, Venmaniyatoor(V), Tindivanam (Tal), Villupuram
istrict, Tamil Madu Stata

PhoneMe, and Email: hone No : B318444215
mall: toc580026@gmall.com
8 |Receiver's Authorisation No: 180518936880

9 Iwnsla Description:

|2) HW - Recyclable Waste - 3.1 cargo residue, washing water and sludge contalning oll, Oll containing cargo
residua washing water and sludge from ships

i 4 a) 20.6 - Tonnes, 1 Container
. of Contalners:
11|Physical Form: la) studge
12 m:'n:md;":;:::‘”"“"s & |USB PPE while loading, unloading & Transit handling
| heraby declare that the contents of the consignmant are fully and accuratelydescribed above by proper
13|Sender's Certificate: hipping name and are categorised, packed, marked and laballed, and are In all respects in proper conditions
fransport by readaccording to applicable naticnal government regulations.
gnature:
Mame and stamp: knowledged from IP: 27.58.221.217 DjoDIMIM]Y]Y]Y]Y
2 a4 0 ] 2 o 2 3
A Transporter acknowledgement of
pt of Wastes:
ignatura:
|name and stamp: ﬁdmwdndgad from IP: 157.51.35.117 ololmiImlylylvyly
2 4 0 b 2 1] 2 3
celvers cerlification for receipt
f hazardous and other waste:
|Signature:
Name and stamp: JAcknowledged from IP: 157.51.35.215 plo MlyYylylyly
2 & 1] 5 2 i 2 3




1345 1231

MANIFEST FOR HAZARDOUS AND OTHER WASTE

FORM 10
. [See rule 19 (1)] .

ISender's Name & Mailing Address

Name : Adani Krishnapainam Porl Limited
ress: P.0. Bag No:1, Muthukur Mandal, SPSR Nellore Dist., A.P. - 524344,

1
lincluding PhoneMNo. and email) hone Mo ; BBBG19278S
ail: venugopaireddy.g@adani.com
2 der's Authorisation No: IﬂF‘PCBNdNNLRH 1344/CFOMHO2018 1111142022

3 |Man|laal Dacument No:

71238

Transporter Namea & Mailing
ress: (Including PhoneMo.
nd email);

ama: Suprama patro products
ress:; 5.F.No225/1A2),225/1A2K, Matharpakkem Road, Eguvarpalayam{V) .Gummidipoondi (Tal),
ruvallur District, Tamil Nadu State, TN-TN-TAMIL NADU
hone No : 8444431111
mall : supremapatroproducts@gmail.com

5 |Type of Vehicle: Tanker
6 |VehicleRegistration Mo: [TN20AW4455
Mame : Suprema Petro Products (Waste Oil)
|Recsiver's Name& dress: Mfs, Suprema Patro Products{Waste Qi) 5.F.No225/1A2),225/M1 AZK, Matharpakkam Road,
7 |mailingAddress, (including Eguvarpalayam{V) .Gummidipoond| (Tal), Tiruvailur District, Tamil Nadu State

IPmneNn. and Emall:

Phone No : 9444431111
Emall: supremepeaftroproducts@gmall.com

ti] IF!ecnhrﬂr's Authorisation No: 2408236379833
2] IWaal.a Description: {a) HW - Recyclabla Waste - 5.1 Used or spent oil, Waste ol from Ships
otal Quantity
1 12.58 - i
. of Contalners: la} 58 - Tonnes, 1 Conlainer
11|Physical Form: |a) oty

pecial Handling Instructions &
ditional Information:

|L.|5a PPE, use hand glove, use helmeat

13I3under's Certificate:

| hereby deciare that the contents of the consignment are fully and accuratelydescribed above by proper
hipping name and are categorised, packed, marked and labelied, and are in all respects in proper conditions
transport by roadaccording to applicable national government regulations,

k:nmdedgad from IP: 112.133.252.82 8] DIM]M ¥ Y Y | ¥

|Name and stamp:
0 3 0 ] 2 0 2 3
_—
14 Transporter acknowledgement of
recelpt of Wasles:
|Signature:
{Name and stamp: Acknowledged from IP: 48.37.184,222 D D M M ¥ ¥ \'d L'
0 3 0 i 2 0 2 3
=i
4 ecelvers cerlification for receipt
hazardous and other waste:
[Signature:
JAcknowledged from IP; 49,37.104,222 ololmMm]Imliyly |y ]|y

rlﬂma and stamp:




1346 1232

FORM 10
[See rule 19 (1)] .

MANIFEST FOR HAZARDOUS AND OTHER WASTE

Sender's Name & Mailing Address
(including PhoneMo. and email)

ame : Adani Krishnapatnam Port Limited

ddress: P.O. Bag No:1, Muthukur Mandal, SPSR Nellore Dist., AP. - 524344,
one No : 9866192789
all: venugopalreddy.g@adani.com

2 |Sender's Authorisation No:

APPCEASJANLRA 1344/CFOMO20189 11/11/2022

3 |Man||‘es1 Docurment Mo:

71649

Transporter Name & Mailing

|[Nama: Suprama patro products
|Address: 5.F.No225M1A2), 225 AZK, Matharpakkam Road, Eguvarpalayam(Vv) ,Gummidipoondi (Tal),

IPhoneMo. and Email:

4 |Address: (Including PhaneMo. [Tiruvallur District, Tamil Nadu State, TN-TN-TAMIL NADU

fand email): Phone Mo : 92444431111

Emall : supremepetroproducts@gmail.com
5 |Type of Vehicle: Tanker
6 |VehicleRegistrafion Mo: [TM4SBEGS1T
ame : Supreme Petro Products (Waste Oil)

|Receiver's Nama& Address: M's, Supreme Palro Products(Waste Oll) 5.F. No225M A2, 2251 AZK, Matharpakkam Road,

7 ImallingAddrass, (including guvarpalayam(V) ,Gummidipoondi (Tal), Tiruvallur District, Tamil Nadu State

hona No : 9444431111
mail: supremepetroproducts@gmail.com

8 |Receivar's Authorisation No:

2408236379833

2] IWasle Description: Ja) HW - Recyclable Waste - 5.1 Used or spent oll, Waste cil from Ships
otal Quantity
19.06 - Tonnes, 1 Container
. of Centainers: |a]
11|Physical Form: fa) Oily
pecial Handling Instructions & - _ -
o Use PPE
\ddllional Information: se PPE while loading, unloading & Transit handling
| hereby declare that the contents of the consignment are fully and accuratelydescribed above by proper
13{Sender's Certiflcate: shipping name and are categorised, packed, marked and labsllad, and are in all respects in proper conditions
for transport by roadaccording to applicable national government regulations.
lgmature:
Name and stamp: Acknowledged from |P: 163.116.195.119 olm Y
0 L] 0 L] 2 0 2
» (Transporter acknowledgement of
recelpt of Wastes:
Iii;natum:
IName and stamp: nowledged from IP: 48.37.184.222 ololmlimlylyly
0 i} 0 L] 2 0 2
45 vars certification for recelpt
hazardous and other waste:
|Signature:
me and stamp: lAcknowledged from IP: 49.37,194.222 Dlo]lmImMm]lY ] Y|y
1] T ] B 2 0 2




1347 1233

FORM 10
[See rule 19 (1)]

MANIFEST FOR HAZARDOUS AND OTHER WASTE

Sender's Mame & Malling Address
including PhoneNo. and email)

[Name : Adani Krishnapatnam Port Limited

Address: P.O. Bag No:1, Muthukur Mandal, SPSR Nelflore Dist., AP, - 524344,
Phone No : 9866192789

Emall; muuupalmddy.g@adanl.mm

2 [Sender's Authorisation No:

APPCBAVJANLR/11344/CFO/HOR2019 11/11/2022

3 [Manifest Document No:

105792

Transporter Name & Mailing

Name: SRI BALAJ| PETROCHEM
s; No 52/ 2B, Chinnazambad village, Vijayapuram Mandal, Chittoor District, Andhra Pradesh -517586

t .:::!:::iél:‘dmhg Phonstn: one No : 8325842243
ail : gm@sbpetrocham.in
|5 |Type of Vehicle: Truck
6 [VehicleReglstration Mo: THNOSAL482T
ame : Sri Balajl Paetrochem
Receivar's Names ress: M/s. 5ri Balajl Petrochem, Sy.No.52/28, 52/38, 52/48, Chinnazambada (V), Vijayapuram (M),
7 |mailingAddress, (including hittoor District, Andhra Pradash.
neho. and Email: hona No : 8925842240
mall: sribalajipetrochem@gmall.com
6 |Receiver's Authorisation Mo; Order Mo, CTR - 1747T/APPCB/ZO-KNL/CTO &HWM/2023 Date:24.07.2023

9 [Waste Description:

|a) HW - Recyclabla Waste - 5.1 Used or spent oil, Waste oll from Ships

10

[Total Quantity
|No. of Containers:

IH}E‘I.EH - Tonnes, 1 Container

11|Physical Form:

la} Oily

Special Handling Instructions &
diticnal Information:

Use PPE while loading, unloading & Transit handling

der's Certificate:

| hereby deciare that the contents of the consignment are fully and accuratelydescribed above by proper
Ipping name and are categorised, packed, marked and labelled, and are in all respects in proper conditions
transport by roadaccording to applicable national government regulations,

l51grlatum:

ame and stamp; Acknowledged from IP: 163.116.195.115 D o M M b'd v Y
2 1 1 2 2 0 3
 ——]
14 ransponar acknowledgament of
pt of Wastes:
|Signature:
[Mame and stamp: Acknowladged from IP: 103.98.110.218 D D M M b ' Y
2 1 1 2 2 0 2 3
—
!EIRucﬂh'm cerification for recaipt
of hazardous and other waste:
|Slgnatura:
Mame and stamp: lAcknowledged from IP; 103.99.110.218 o olwMmIlm ¥ Y ¥ ¥
2 2 1 2 2 i 2 3




1348 1234

FORM 10
[See rule 19 (1)] .

MANIFEST FOR HAZARDOUS AND OTHER WASTE

nder's Mame & Mailing Address

4
including PhoneNo. and email)

ame : Adani Krishnapatnam Pord Limited
ress: P.O. Bag No:1, Muthukur Mandal, SPSR Mellore DisL., A.P. - 524344,
one No : 9866182788
all: venugopalreddy. g@adanl.com

2 |Sender's Authorisation No:

APPCBNJANLRM 1 344/CFOMO2019 111172022

3 [Manifest Document No:

106085

Transporier Name & Mailing
4 lAddress: (including PhoneMo.
{and email):

|Name: SRI BALAJI PETROCHEM

|Address: No 52/ 2B, Chinnazambad village, Vijayapuram Mandal,Chittoor District, Andhra Pradaesh -517586
Phone No : 8825842243

Emall : gmilsbpetrochem.in

5 |Type of Viehicla:

Tankar

B |VehicleRagistration Mo

[THOSADS538

eceivars Name&

7 |mallingAddress. (including
0. and Email:

|Name : Sri Balajl Patrochem

lAddress: M/s. Sri Balajl Petrochem, Sy.No,52/28, 52/3B, 52/4B, Chinnazambada (V), Vijayapuram (M),
[Chittoor District, Andhra Pradesh,

hone Mo : 8925842240

mall: sribalajipetrochem@gmail.com

8 |Receiver's Authorisation MNo;

Iﬂfﬁﬂf No. CTR - 1T47T/APPCB/Z0O-KNLICTO SHWM/2023 Date:24.07.2023

9 |Waste Dascription:

Ia} HW - Recyclable Waste - 5.1 Used aor spant oill, Waste oll from Ships

Tatal Quantity
MNo. of Containers:

Ia!l- 24.72 - Tonnes, 1 Container

11|Physical Farm:

Ja) oy

0 Special Handling Instructions &
ndditional Information:

IUsl PPE while loading, unloading & Transit handling

hereby declara that the contents of the consignment are fully and accuratelydescribed above by proper

13|Sender's Cadilicate: pping name and are categorised, packed, marked and labelled, and are in all respects in proper conditions
transport by roadaccording to applicable national governmeant regulations. §
lS#gnuMn:
ame and stamp; Wcknowladged frem IP: 163.116.195.113 D o THETH R ¥ ¥ ¥
r 2 3 1 2 2 1] 2 3
14 ransporter acknowledgament of
pt of Wastes:
|Signature:
|Mame and stamgp: lacknowladged from IP: 103,98.110.218 D DIM|M]Y Y Y ¥
2 3 1 2 2 0 2 3
_— .
15 Receivers cerlification for recaipt
hazardous and other waste:
[Signature:
{Name and stamp: Acknowledged from IP: 157 .48,130.250 [a] D Ml MY ¥
2 4 1 2 2 ] 2 3




1349 1235

FORM 10
[See rule 19 (1)]

MANIFEST FOR HAZARDOUS AND OTHER WASTE

Sender's MName & Malling Address
(including PhoneMo, and email)

ame : Adani Krishnapatnam Port Limited
ress: P.O. Bag MNo:1, Muthukur Mandal, SPSR Nellore Dist., AP, - 524344,
'hone No : BBG6192T89

Emall: vmmopahddy.q@adanlmm

2 |Sender's Authorsation No:

|APPCBAVJAINLRI11344/CFOMHO/2018 11/11/2022

13 [Manifest Document No:

106097

Transporter Mame & Mailing
4 (Address: (Including PhoneMao.

ame: SRI BALAJI PETROCHEM

ddress: No 52/ 2B, Chinnazambad village, Vijayapuram Mandal,Chittoor District, Andhra Pradesh -5175886
ne No : 8925842243

nd iy:
_— mail : gm@@sbpetracham.in
5 [Type of Vahicle: [Tanker
il Ll.l’vm'llt:IaF!nnglchlrl Mo [TNOSARTT28

|Racaivers Nama&
7 |malingAddrass, (including
PhoneMo. and Email;

[Name : S Balajl Petrochem

|Address: M/s. Sri Balajl Patrochem, Sy.No.52/28, 52/3B, 52/4B, Chinnazambada (V), Vijayapuram (M),
Chittoor District, Andhra Pradesh.

Phone Mo : 8925842240

I£mlll: sribalajipatrocham@gmail.com

|8 |Recaiver's Authorisation No:

Order No, CTR - 1747/APPCBIZO-KNL/ICTO AHWMW/2023 Date:24.07.2023

o !W'aal.a Dascription:

{a) HW - Recyclable Wasta - 5.1 Usad or spent oil, Waste oll from Ships

olal Quantity
1 T - I&}ZZ.N-Tunnes.‘l Container
11|Physical Form: la) oty

ecial Handling Instructions &
ditional Information;

|Us& PPE while loading, unlcading & Transit handling

| hereby declare that the contents of the consignment are fully and accuratelydescribed above by proper

1 s Certificate: hipping name and are categorised, packed, marked and labelled, and are in all respects in proper conditions
r transport by roadaccording to applicable national government regulations,
lSlgna.m:
me and stamp: Acknowledged from IP: 163.116.195.113 o M Y Y v | v
2 3 1 2 2 0 2 3
-
14 Transporter acknowledgement of
racalpt of Wastas:
Elgrutu'a:
Name and stamp: edged from IP: 103.99,110.218 pololmMmIim]lylyYy Y]y

Recelvers cortification for recalpt
hazardous and other waste:

INam.a and stamp:

|Signature:
JAcknowledged from IP: 157.48.130.250 D|lD




1350 1236

FORM 10
. [See rule 19 (1)]

MANIFEST FOR HAZARDOUS AND OTHER WASTE

(including PhoneNo, and email)

Sender's Name & Mailing Address |[Address: P.0. Bag No:1, Muthukur Mandal, SPSR Nellore Dist., AP, - 524344,

ame : Adanl Krishnapatnam Port Limited

hone No : 9866192780
mall: venugopalreddy.g@adanl.com

2

Sender's Authorisation No:

|APPCEVIANLR/1344/CFOMOI2019 11/11/2022

3

II‘u'FanIfesl Document No:

109588

4

Transporter Name & Mailing
Ihddress: (Including PhoneMo,
fand ermail):

e: SRI BALAJI PETROCHEM
ddress: Mo 52/ 2B, Chinnazambad village, Vijayapuram Mandal,Chittoor District, Andhra Pradesh -517586
ne No : B925842243
Emall : gmi@sbpetrochem.in

5

Type of Vehicle:

[ Tankar

5

[VehicleRegistration No:

[TNOSAR2616

|Name : Sr Balaji Petracham

ecaiver's Namea& |Address: M/s, Sri Balaji Petrochem, Sy.No.52/28, 52/3B8, 52/4B, Chinnazambada (V), Vijayapuram (M),
7 |mailingAddress, (including Chittoor District, Andhra Pradesh,
honeMo. and Emall: Phone No : 8925842240
Emall: sribalajipetrochem{@gmail.com
B |Receivers Authorisation Mo: (Order Mo, CTR - 1747/APPCBZO-KNUCTO &HWMI2023 Date:24,07.2023

9 |waste Dascription:

|a) HW - Recyclable Wasta - 5,1 Used or spent oll, Waste oll from Ships

Total Quantity f
m]N'u, o - Ia} 16.4 - Tonnes, 1 Container
11|Physical Form: ) Cily
Special Handling Instructions &
12 additional Information: lUsa PPE while loading, unloading & Transit handling
| heraby declare that the contents of the consignment are fully and accuratelydescribed above by proper
1:*Ssnder's Cartificate: hipping name and are categorised, packed, marked and labelied, and are in all respects in proper conditions
L transport by roadaccording to applicable national government regulations.
lEIgnmum:
ame and STBITIF: Mkmrl.dg.d from IP: 163.116.185.118 D o] M M \'d Y Y 'y
r 1 2 0 1 2 0 2 4
——— ———— ——— . —— T ——
R |Iranapnrte-r acknowledgement of
Ipt of Wastes:
s
|Mame and stamp: owledged from IP: 103.98.110.218 plolImImlylylylly
1 2 0 1 2 0 2 4
= — ____ _— |
4 ers certification for receipt
hazardous and other wasle:
Ii‘rgnaﬁ.ra.
rﬂmﬂ 1 3 0 1 2 ] 2 4




1351 1237

FORM 10
: [See rule 19 (1)] '

MANIFEST FOR HAZARDOUS AND OTHER WASTE

including PhoneNo. and email)

ender's Name & Malling Address ress: P.O. Bag Mo:1, Muthukur Mandal, SPSR Mellora Dist,, AP, - 524344,

ama : Adani Krishnapatnam Port Limited

one No : 3866192789
all: venugopalreddy.g@adanl.com

2 ISEn:dar's Authorisation No:

|APPCBAVIANLRI 1344/CFOMOr2019 1171172022

3 [Manifest Document No:

109681

[Transporter Mame & Mailing
4 |Address: (including PhoneMo,
jand emall):

[Name: SRI BALAJI PETROCHEM

|Address: Mo 52/ 28, Chinnazambad village, Vijayapuram Mandal,Chittoor District, Andhra Pradesh -517586
Phone No : 8925842243

all : gm@sbpetrocham.in

5 |Type of Vehicle:

[Tanker

|6 |VehicleRaglstration Mo:

[TN1BBLTE01

~

Recalvar's Names&
IingAddress, (including
0. and Email:

|[Name : S Balaji Petrochem

|Address: M/s, Sri Balaji Petrochem, Sy No.52/2B, 52/3B, 52/4B, Chinnazambada (V), Vijayapuram (M),
Chittoor District, Andhra Pradesh.

Phona Mo : B925842240

Email: sribalajipairochem@gmail.com

|B |Receiver's Authorisation No.

Ordar No. CTR - 1747/APPCB/ZO-KNUCTO &HWM/2023 Date:24.07.2023

2] IWEEIa Description:

fa) HW - Recyclable Wasts - 5,1 Used or spant oil, Waste oil from Ships

13lSendar's C:_artl!‘inﬂta:

‘otal Quantity
7.6 - Ti 1 I
. of Contalnars: Iﬂ} 2 annes, 1 Container
11[Physical Form: leyouy
[Special Handiing Instructions &
12 | Additicnal Information: se PPE while loading, unloading & Transit handling
hereby declare that the contants of the consignment are fully and accuratelydescribed above by proper

hipping name and are categorised, packed, marked and labelled, and are in all respects in proper conditions
transport by roadaccording fo applicable national ga'u'.rammant ragulations.

ignature;
Name and stamp: owladgad from IP: 163.116.195.98 plolwmlmlylylyly
1 2 0 1 2 0 21 4
4 Transporter acknowladgement of
receipt of Wastes:
nature:
[Name and stamp: owladged from IP: 103.99.110.218 oplolmlmlylyllyly
1 2 0 1 210 21 4
4 leceivers certification for recaeipt
hazardous and other wasle!
|Slanature:
e and stamp: Acknowledged from IP; 106.78.86.133 plo|lM]lmMmIy]lyYy|lYl|Y
ram 1 ) 4] 1 210 2]4




1352 1238

MANIFEST FOR HAZARDOUS AND OTHER WASTE

FORM 10
[See rule 19 (1)] i

andar's Name & Mailing Address
Including PhoneMa, and email)

ame : Adani Krishnapatnam Porl Limited

ddress: P.O. Bag Mo:1, Muthukur Mandal, SPSR Nellora Dist,, AP, - 524344,
ona No : BAGE182788

mall: venugopalreddy.g@adani com

2 |Sender's Authorisation No:

|APPCBAVIANLRI 1244/CFOMOM2019 11/11/2022

3 Manifest Document No:

111689

Transporter Name & Mailing
4 Address: (including PhoneMo.
Jand amail):

ame: SR BALAJI FETROCHEM

ddross: Mo 52/ 2B, Chinnazambad village, Vijayapuram Mandal, Chittoor District, Andhra Pradesh -517586
one No ; BE25842243

mall : gm@@sbpetrochem,in

5 |Type of Vehicle;

Tanker

ehicleRegistration No:

TN20BM3TE2

Raceiver's Name&
7 ingAddrass, (including
PhonaMo. and Email;

ame : Sri Balajl Patrocham

ddrass: M/s, Sri Balaji Patrochem, Sy.Mo.52/2B, 52/3B, 52/4B, Chinnazambada (V), Vijayapuram (M),
hittoor District, Andhra Pradash,

hone Mo : 8925842240

mall: Mbma]ipdmmamgumaﬂ.cam

B JReceiver's Authorisalion No:

lﬂ‘l'dﬂ-r Mo, CTR - 1T47/APPCB/Z0-KNL/CTO AHWM/2023 Date:24.07.2023

9 [waste Description:

Ia} HW - Recyclable VWaste - 5.1 Used or spent oil, Waste oil from Ships

otal Quantity
TOI;::. of Containers: I“l' 19 - Tonnes, 1 Containar
11}Physical Form: foiy

ecial Handling Instruclions &
diticnal Information;

l()sa PPE white loading, unloading & Transit handling

13§Sender's Certificate:

hipping name and are categorised, packed, marked and labelled, and are in all respects in proper conditions

Eﬂhemny deciare that the contents of the consignment are fully and accuratelydescribed above by proper
r transport by roadaceording to applicable national gavernment regulations.

[Signature:
ame and stamp: lAcknowladged from IP: 163.116.219.60 O olmlimly ¥ ¥ ¥
2 4 0 1 2 '] 2 4
14 ransporter acknowledgement of
eceipt of Wastas:
|Signature:
& and stamp: lAcknowledged from IP: 103.99.110.218 8] DimIiIm Yy | ¥ v | v
2 4 0 1 2 V] 4
—_—
A Recelvers cerification for receipt
f hazardous and other waste:
|Signature:
Name and stamp: Acknowledged from IP; 103,99,110.218 oclolwmlimlyl vy ¥
1 2 0 6 2 0 2 4




1353 1239

l FORM 10
- [See rule 19 (1)] .

MANIFEST FOR HAZARDOUS AND OTHER WASTE

MName : Adani Krishnapatnam Porl Limited
Sender's Name & Mailing Address dress: P.O. Bag No:1, Muthukur Mandal, SPSR Nellore Dist., AP, - 524344,

Including PhoneNo. and amail) hone No : 9866192789
Emall: mugupahddm@admimm
2 Sender's Authorisation No: JAPPCBNVJANLEM 1344/CFOMOR2019 1111/2022
3 |Manifest Document No: 113265
|[Name: Supreme petro products
Transporter Name & Malling |Address: 5.F No225M1A2J,225MAZK, Matharpakkam Read, Eguvarpalayam(V) .Gummidipoondi (Tal),
b [Mdrafsa: (Including PhoneMo. Tiruvallur District, Tamil Nadu State, TN-TN-TAMIL NADU
and amall): Phone Mo : 9444431111
Email : aupremap-e-tmpmdums@gmall.mm
5 |Type of Vehicle: Tanker
{6 |VahicleRegistration Mo: TH20AW4455
Mame : Suprema Petra Products (Waste OIf)
Recelver's Name& drass: M's. Supreme Petro Products(Waste Oil) 5.F.No225/1A2J,2251 AZK, Matharpakkam Road,
7 |mailingAddress, (including Eguvarpalayam(V) ,Gummidipoondi (Tal), Tiruvallur District, Tamil Nadu State
onaio. and Email: Phone Mo : 9444431111
Email: supremepetroproducts@gmail.com
|& hmrn Authorisation No: 2408236375833
9 'Nnula Dascription: {2) HW - Recyclabla \Wasta - 5.1 Used or spent oll, Wasta oll frem Ships
|
ﬂ‘a ufq::::ﬁm: |a} 21.3 - Tonnes, 1 Container
11|Physical Form: ia] Olly
12 ﬁﬁnﬁ:ﬂ‘:;ﬁrmm : }Jsa PPE while loading, unioading & Transit handling
Eﬁmhy declare that the contents of the consignment are fully and accuratelydescribed above by propar
13{Sender's Cedificate; pping name and are categorised, packed, marked and labelled, and are in all respects in proper conditions
r transport by roadaccording to applicable national government regulations.
fgnature:
Mame and stamp: lAcknowledged from IP: 163.116.195.122 D DIM]| M Y Y Y Y
3 1 0 1 2 0 2 4
A [Transporter acknowledgeament of ﬂ
“lreceipt of Wastes:
[Signature:
[Mame and stamp: Acknowledged from IP: 49.47.241.91 plofimMIm]|Y]Y(lY]Y
3 1 0 1 2 0 2 4
— —
4 'eceivers certification for receipt
hazardous and other waste:
Slgnature:
[Mame and stamp: Acknowledged from IP: 49,47 243.201 D olwmlm Y vy | v ¥
1 ] 0 2 2 0 2 4




1354 1240

FORM 10
[See rule 19 (1)] "

MANIFEST FOR HAZARDOUS AND OTHER WASTE

ndar's Name & Malling Address
including PhoneMo. and email)

ame : Adani Krshnapatnam Port Limiled

ddress: P.O. Bag No:1, Muthukur Mandal, SPSR Nellore Dist., AP. - 524344,
hone Mo : 8866192789

mall: venugopalreddy.g@adani.com

2 ISandar's Autharisation Na:

APPCBAVIANLR1344/CFO/HOI2019 11/11/2022

3 l‘.lanil’ast Document No:

114376

ransporter Name & Mailing
4 drass: (Including PhaneMo.

me: SRI BALAJI PETROCHEM
dress: Mo 52/ 2B, Chinnazambad village, Vijayapuram Mandal,Chittoor District, Andhra Pradesh -517586

Phone No : 8926842243

¥ Email : gm@sbpeirocham.in
5 |Type of Vehicle: Tanker
6 |VehicleRegisiration Mo: [TNO4AJ1188

|Receiver's Name&
7 |mailingAddress, (including
IPhﬂnuNn. and Email:

|Name : Sd Balaji Patrochem

|Address: M/s, Sr Balajl Petrochem, Sy.No.52/2B, 52/3B, 52/4B, Chinnazambada (V), Vijayapuram (M},
Chittoor District, Andhra Pradesh,

Phone Mo : BO25842240

Emall: sribalajipetrochem@gmall.com

8 IFinc:ah'ars Authorisation No:

Order MNo. CTR - 1747T/APPCB/Z0-KNL/CTO &SHWMI2023 Date:24.07.2023

la I'-'nfaste Deascription;

|a) HW - Recyclabla Waste - 5.1 Used or spent oil, Wasta oil from Ships

m]::;m:;:?mm: Ia} 19.7 - Tonnes, 1 Container
11|Physical Form: |a) cily
17L5::$L:“|::2:£:$w°"5 & IUsa PPE while loading, unloading & Transit handling
JL | hereby deciara that the contents of the cansignment are fully and accuratelydescribed above by proper
131Sender’s Certificate: hipping name and are calegorised, packed, marked and labelled, and are in all respects in proper conditions
A transport by readaccording to applicable national government regutations.,
|3lnmn:
Mame and stamp: IAcknowledged from IP: 163.116.185.115 D plmMmlImMm] Y Y Yy | v
0 5 0 2 2 o 2
14 [Transporter acknowledgemaent of
eceipt of Wastes:
fSignatura:
IName and stamp: Wcknowledged from IP: 103.98.110.218 D plmMmImM]Y Y Y | v
0 0 2 2 0 2
ﬁlm certification for recaipt
of hazardous and other waste:
Signature:
|Mame and stamp: Acknowledged from IP; 103.99.110.218 plolmMmIm]| Y Yy | v
0 T 0 2 2 1] 2 4




1355 1241

FORM 10
[See rule 19 (1)]

MANIFEST FOR HAZARDOUS AND OTHER WASTE

(including PhoneMo. and amail)

Sender's Name & Malling Address ress: P.0. Bag No:1, Muthukur Mandal, SPSR Nellore Dist., AP. - 524344,

ame : Adanl Krishnapatnam Port Limited

one No : BEGGE182789
mall: venugopalreddy gi@adanl.com

2 |sender's Authorisation No:

APPCB/VJANLR/1344/CFO/HO2019 11/11/2022

3 ]Mardl‘aal Document No

116389

ransporter Name & Mailing
o ress: (including PhoneMo.
nd amail):

me: SRI BALAJI PETROCHEM
ddress: Mo 52/ 2B, Chinnazambad village, Vijayapuram Mandal, Chittoor District, Andhra Pradesh -517586
Phone No : 8025842243
Email : gm@sbpetrochem.in

5 {Type of Vahicle:

Tanker

6 |VahicleRegistration No:

THOSADS538

’Remlrvars Named&
7 |mailingAddress, (including
[PhonaMo. and Emall:

|Mame : Sd Balaji Patrochem

|Address: M/s, Srl Balaji Petrochem, Sy.No.52/28, 52/3B, 52/48, Chinnazambada (V), Vijayapuram (M),
(Chittoor District, Andhra Pradesh.

Phone No : BI25842240

Emall: sribalajipetrochem@gmall.com

8 |Receivers Authorisation Mo:

I'Clrdar Mo. CTR - 1747IAPPCBIZO-KNL/ICTO &HWM/2023 Datec24.07.2023

2] Iwusla Description:

) HW - Recyclable Wasta - 3.1 cargo residue, washing water and sludge containing oil, Oil centaining cargo
sidue washing water and sludge from ships

otal Cuantity
1 2-T ;

o Pontadnors |a}| 21.22 - Tonnes, 1 Container
11}Physical Form Ja) studge

eclal Handling Instructions &
ditlonal Information;

iJsa PPE while loading, unloading & Transit handling

L hereby declare that the contents of the consignment are fully and accuratelydescribed above by proper
13lSender's Cerfificate: ipping name and are calegorised, packed, marked and labelled, and are in all respects in proper conditions
transport by readaccording to applicable national government regulations.
ESim-iture:
[Mame and stamp: lAcknowladged from IP: 163.116.196.90 D plmlm]| Yy Y v | ¥
1 4 0 2 2 ] 2 4
14 [Transporter acknowledgement of
recalpt of Wastes:
Signature:
IMame and stamp: lAcknowledged from IP: 103.89.110.218 plolMIm]ly]lY |y lYyY
1 4 0 2 2 il 2 4
—
4 eceivars cerlification for recelpt
hazardous and other waste:
[Slgnature:
e and stamp: IAcknowledged from IP: 157.47.33.223 plolwMmImlylyYylylyY
r&m 2 0 0 2 2 il 2 4




1356

1242

+ [See rule 19 (1)] N

MANIFEST FOR HAZARDOUS AND OTHER WASTE

Sendar's Name & Mailing Address
including PhoneMo, and email)

Mame : Adani Krishnapatnam Porl Limited

Address: P.0O. Bag No:1, Muthukur Mandal, SPSR Nellore Dist., AP, - 524344,
Phone Mo : 9866192788

Email; wnuuupalmddy.g@manl.m

2 JEmdar'u. Authorisation No:

IAPPCBMNVJANLR/ 1344/CFOMHO2018 1111/2022

3 blnnll‘nm Document No:

122953

ransporter Name & Mailing

Mame: SRI BALAJI PETROCHEM
ress: Mo 62/ 2B, Chinnazambad village, Vijayapuram Mandal,Chittoor District, Andhra Pradesh -517586

* i, .:‘::llgl:tdudlnu P, Phone No : 225342243
mail : gm@shpetrochem.in

5 |Type of Vehicle: Tanker

& |VehicleRegistration Mo: THOSAR2126

Raceiver's Name&
7 IIMHIngﬁddmas. (including

PhoneMo, and Email:

ame : Sri Balajl Petrochem
ress; M/s. Sri Balajl Petrochem, Sy.No.52/28, 52/3B, 52/B, Chinnazambada (V), Vijayapuram (M},
hittoor District, Andhra Pradesh.
hone No : Ba25842240
mall: sribalajipetrochem@gmail.com

B |Recelvers Authorisation Mo:

Order Mo, CTR - 1TT47T/APPCB/ZO-KNL/CTO EHWM/2023 Date:24.07.2023

9 hﬂtﬂ Dascription:

|2) HW - Recyclable Waste - 3.1 cargo residue, washing water and sludge containing oil, Oil containing cargo
rasidue washing water and sludge from ships

olal Quantity :
WL" of Cort - |5|} 18.96 - Tonnes, 1 Container
11|Physical Form: la) Siudge

pecial Handling Instructions &

9 ditional Information:

Lsa PPE while lcading, unloading & Transit handling

13|Sender's Certificate:

heraby declare that the contents of the consignment are fully and accuratelydescribed above by proper
hipping name and are categorised, packed, marked and labelled, and are In all respects in proper conditions
transport by roadaccording to applicable national government regulations.

| Signature:
Mamea and ﬂamp; Mknmdgad from IP: 163.116.210.55 D D M M Y Y s L'
1 8 0 3 2 i) 2
» Transporter acknowledgement of
Irocalpt of Wastes:
|Signature:
|Mame and stamp: Acknowledged from IP; 103.98,110.218 ololmImlylylvyly
1 B ] 3 2 0 4
" acelvers certification for receipt
f hazardous and other waste:
[Signature:
|Name and stamp: lAcknowledged from IP: 103.98.110.218 plo|lMIM ¥ Y vy | ¥
2 0 0 3 2 2 4




1357 1243

FORM 10
[See rule 19 (1)]

MANIFEST FOR HAZARDOUS AND OTHER WASTE

Sender's Mame & Malling Address
{including PhoneMo. and emall)

ame : Adanl Krishnapatnam Port Limited
ress: P.O. Bag No:1, Muthukur Mandal, SPSR Nellore Dist., AP, - 524344,
hone No : 3866192788

ail: venugopalreddy.g@adani.com

Sender's Authorisation No:

|APPCBAVJAMNLRI 1344/CFOMHOI2018 11/11/2022

3 Manifest Document No:

122947

Transporter Name & Mailing
Wddrass: (including PhoneMo.
fand amail):

ame: SRI BALAJN PETROCHEM
ress: Mo 52/ 28, Chinnazambad village, Vijayapuram Mandal Chitloor District, Andhra Pradesh -517586
ona Mo : BI25842243

mall : gm@sbpetrocham.in

Type of Vehicle:

‘anker

6 |vVehicleRagistration Mo:

ITNOSARIGTO

|Receivar's Named&
mallingAddrass, (including
|PhonaMo. and Email:

ame : Sri Balajl Petrochem
dress: M/s. Sri Balajl Petrochem, Sy.No.52/28, 52/3B, 52/48, Chinnazambada (V), Vijayapuram (M),
Chittoor District, Andhra Pradesh,
Phone No : 8925842240

Emall: sribalajipatrochem@gmail.com

|Recsiver's Authorisation No:

Order Mo, CTR - 1747/APPCBIZO-KNL/ICTO EHWMW/2023 Date:24.07.2023

|a) HW - Recyclable Waste - 3,1 cargo residue, washing water and sludge containing oifl, Oil containing cargo

ta D fion:
. residue washing water and sludge from ships
Total Quanitity
k 18,94 - Tonnes, 1
ci]Na, of Containers: i“i' 8.94 - Tonnes, 1 Container
11|Physical Form: o) Siudge

al Handling Instructions &
ditional Information:

Lise PPE while loading, unloading & Transit handling

1$|ﬂunder‘a Coertificate:

| hereby declare that the contents of the consignment are fully and accuratalydescribed above by proper
hipping name and are categorised, packed, marked and labslled, and are in all respects In proper conditions
transpaort by roadaccording to applicable national government regulations.

Signature:
@ and stamp: A cknowledged from IP: 163.116.219.55 D clmMmlIml]y ¥ vy | ¥
1 9 0 3 2 { 2 4
14 ransportar acknowiedgement of
raceipt of Wastes:
i
Name and stamp: owledged from IP: 103.98.110.218 plolmlImlyly |l vy
1 8 0 3 2 0 2 4
Raceivers cerification for receipt
hazardous and other waste:
1Signature:
Name and stamp: Acknowledged from IP: 157.47.85.104 op|lD MY Yy | Y




1358

1244

. [See rule 19 (1)] .

MANIFEST FOR HAZARDOUS AND OTHER WASTE

ender's Mame & Mailing Address
Including Phoneho. and email)

Name ; Adani Krishnapatnam Port Limited

dress: P.O. Bag No:1, Muthukur Mandal, SPSR Nellore Disl., A.P. - 524344,
Phone No : 9866192789
Email: venugopalreddy, g@adanl.com

2 |Sender's Authorisation MNo:

APPCBNVJANLR 1 1344/CFOIHO2019 11/11/2022

S—b-'lan'rfest Document Mo:

122849

[Transporter Mame & Mailing
4 WAddress: (Including PhoneMo.
|and email):

Mame: SRI BALAJI PETROCHEM
dress: No 52/ 2B, Chinnazambad village, Vijayapuram Mandal Chittoor District, Andhra Pradesh -517586
hone No : BB25842243
Emall : gm@sbpetrochem.in

5 |Type of Vehicle:

Tanker

|6 |VehicleRegistration No:

TNOSBZB285

Receiver's Name&
T |mailingAddrass, (Including
naho. and Email:

amea : Sri Balaji Patrocham

ress: M/s, Sri Balajl Petrochem, Sy No.52/2B, 62/3B, 62/4B, Chinnazambada (V), Vijayapuram (M),
hittoor District, Andhra Pradesh,

o Mo : B925842240

mail: sribalajipetrachem@gmaill.com

B [Receivar's Authorisation No:

k)r:lar Mo, CTR - 1747/ APPCBIZ0-KNLICTO SHWMI2023 Date:24.07.2023

9 }Mmg Dascription:

a) HW - Recyclable Wasta - 3.1 cargo residue, washing water and sludge containing cil, Oil containing cargo
residue washing water and sludge from ships

mrl’NalaI Quantity

la} 20.86 - Tonnes, 1 Container

0. of Containars:
11|Physical Form: |a) siudge
12'22'::;:1:“':1":;?:%"‘ . |Use PPE while loading, unlcading & Transit handling
hereby declare that the contants of the consignment are fully and accuratelydescribed above by proper
13|Sender's Certificale: hipping name and are calegorised, packed, marked and labelled, and are in all respects In proper condltions
transport by roadaccording to applicable national government regulations.
@ and slamp: mmgad from [P: 163.116.219.565 D D M M N L' bl b
r&m 1 8 0] 3 2 0] 2 4
s ‘[Lr:r:pmm acknowiedgement of
pt of Wastes;
[Signature:
[Mame and stamp: lAcknowledged from IP: 103.80.110.218 D D M M ¥ ¥ ¥ Y
1 ) 0 3 2 0| 2 4
‘{e‘mm cartification for recelpt
hazardous and other waste:
{Slgnalure:
ame and stamp: IAcknowledged from IP: 157.47.72.251 plolmlim]ly ]yl vyl vy




1359 1245-1246

FORM 10
[See rule 19 (1)) ;

MANIFEST FOR HAZARDOUS AND OTHER WASTE

Including PhoneMo, and emall)

der's Mame & Mailing Address

ame : Adanl Krishnapatnam Port Limiled

dress: P.0. Bag No:1, Muthukur Mandal, SPSR Nellore Dist., AP. - 524344,
hone No : 9866192780
mall: venugopalreddy.g@adani.com

[Sender's Authaorisation No:

APPCBNVJAMNLR/1344/CFO/HOMR2019 11/11/2022

E'lariFaal Document Mo:

124663

Transporter Name & Mailing
Address: (including PhoneNo,
Jand email):

|[Name: Supreme patro products

|Address: 5.F No225MAZ),225M1AZK, Matharpakkam Road, Eguvarpalayam{V) ,Gummidipoondi (Tal),
Tiruvallur District, Tamil Nadu State, TN-TN-TAMIL NADU

Phone No : 9444431111

mail : supremapetroproducts@gmall.com

PhonsMo. and Email:

5 [Type of Vehicle: Tankar
|6 |VehicleRegistration No: THZ0AW44565
Mama : Suprema Petro Products (Wasta Oil)
Recelvar's Nama& dress: Mis, Supreme Petro Products(Waste Oil) 5.F No225MA2J,225M1 AZK, Matharpakkam Road,
7 [mailingAddress, (Including Eguvarpalayam(V) ,Gummidipoondi (Tal), Tiruvallur District, Tamil Nadu State

Phone No : 9444431111
Email: supremepeiroproducts@gmail com

8 |Receiver's Authorisation No:

2408236379833

19 lﬂuste Dascription:

) HW - Recyclable Waste - 3.1 cargo residue, washing water and sludge containing oll, Oll containing cargo
sidue washing water and sludge from ships

otal Quantity
! . of Containers: F} 14,52 - Tﬂl'il'lﬂﬁ_ 1 Conlainer
11|Physical Form: la) Siudge

ISpacial Handling Instructions &

1
EMGMQI'IH Information:

}Jae PPE whila loading, unloading & Transit handling

heraby declare that the contents of the_cnnn'lgnmnl are fully and accuratelydescribed above by proper

13|Sender's Certificate: ipping name and are categorised, packed, marked and labelled, and are in all respects in proper conditions
transport by readaccerding to applicable naticnal government regulations.
Signature:
IName and gt,g_mp_' Mknwdadgad from IP: 163.116.219.56 D D M M Y Y ¥
2 8 0 3 2 0 2
—_—
4 Transporter acknowladgement of
ﬂmcnlpt of Waslas:
|Signature:
[Name and stamp: lAcknowiedged from IP: 49.47.241.51 D D M M Y ¥ Y Y
2 B 0 3 2 0 2 4
e
A ecalvers cerfification for receipt
hazardous and other waste:
Signatura:
and stamp: lAcknowledged from IP: 4947 241.51 D DIM|M ¥ Y Y Y
I 2 ] 0 a 2 0 2 4
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) 1360 1247
~adani . s

Logistics

Letter No AKPL/JEHS/APPCB/. ~/2024-031 Date:20.06.2024

To

The Environmental Engineer,
A.P. Pollution Control Board
Regional Office

SPSR Nellore

Dear Sir,

Sub:- Adani Krishnapatnam Port Limited - E-Waste Annual Returns for
the FY 2023-2024 - Form - 8 - Submitted - Req.

Ref:- CFO & HWA order no APPCB/VJA/NLR/M1344/CFO/HO/2019 dated
11.11.2022 valid up to 31.08.2027

ee@e@

In compliance with the conditions stipulated in CTO & HWA orders vide
reference cited above we are herewith submitting the Annual Returns of
Generation, Storage & Disposal of Used Batteries for the FY year 2023 - 2024
in Form - B8 as per the Batters {Management- & Handling) Rules, 2016 and
amendments thereof.

Kindly acknowledge receipt of the same.

Yours sincerely,

1
»
r.D. Jyd@Ethi

Vice President - Environment

Encl: a/a
Adati <rshregatnan Pot Lig Tel =91 861 2377399
Pot Compeoy (rd)  Fam <51 861 237 TO46
PO Bag Ma 1 Mathulor Mandal, M afeden con
SPSR Medore Dstrict 5243484 — FCRCI3ITE OAT
Asctra Pragesh, e
Ch: La5203APH 86 ALOCIISS

Argsieres CfMice Adani Corporate =kesse, Shatigram, Nr. Waistno Desi Ciroe. S G Highvwary, hodpar, Ahvmedebed - 382427, Gojanat. Inda
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1248

[see rule 10 (2) (ii)]

FORM FOR FILING RETURNS FOR BULK CONSUMBER OF BATTERIES
[To be submitted by the bulk consumer to the State Board by 30th June

every year]

(for the period October-March) and 31st December (for the period April-September)

Mame and Address of the bulk consumer

Adani Krishnapatnam Port Limited,
Krishnapatnam Village,

Muthukur Mandal 524344

SPSR Nellore Dist., Andhra Pradesh.

Mame of the Authorized person and full
address with telephone and fax number

Dr. D. Jyothi - Vice President (Env)
Adani Krishnapatnam Port Limited,
Krishnapatnam (P),

Muthukur (M) - 524344

SPSR Mellore Dist., Andhra Pradesh
Phone :9441046788

iyothi@gangavaram.com

Number of new batteries of different
categories purchased from the
manufacturer/importer/dealer or any
other agency during October-March and
April - September

Category:

(i) Automotive
(a) four wheelers
(b) two wheelers
(ii) Industrial

(a) UPS

(b) Motive Power
(c) Stand-by

(iii) Others

() Mo. of Batteries - 214*

(i) Approximate weight - 10.78
(in Metric Tons)

Number of used batteries of categories
mentioned in SI. No. 3 and Tonnage of
scrap sent to manufacturer/ dealer/
importer/ registered recycler/ or any other
agency to whom the used bat"teries scrap
was sent*.

M/s. Jayvel Enterprises,
Plot No.26 A, KIADB

Malur Industrial Area, Malur,
Kolar = 563130

Karnataka

**10.78 MT of Battery waste is sent to registered recycler
(2.4 MT Acid battery scrap + B.38 MT without acid battery scrap)

+ Enclose list of manufacture/dealer/importer/registered recyclers/or any other
agency to whom the used batteries scrap was

sent.
{ ]
Place; Krishnapatnam (P), Muthukur (M) M ) W’_
SPSR Nellore Dist., Andhra Pradesh r.D. Jygthi .

Vice President - Environment

Date: 20.06.2024 Signature of the authorized person

»
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{ADANI umsuuﬂnmnm PORT LTD

4 E; GOPALAPURAM, MANDAL MUTHUKUR . ..
uu;hlﬂeé 52434 munugainﬂnnssn LINDIA a a n I
CIN No. : uﬂzus&nwaptmzuzu
GSTIN A7AAACKRGSTIZ]

State Code : 37
Tax| nunlca
To: Invaice No: 193700001377 Date: 13.03.2024
: Order o 1143503325 Date: 12.03.2024
E
i;\;l:;l.;‘;i;:ﬂ:; PO No W51066040640 Date: 19.02.2024
AMALUR INDUSTRIAL AREA. MALUR, Ouyer JAYVEL ENTERPRISE
KOLAR-563130, PLOT MO 26A KIADL,
KARNATAKA INDIA MALUI IHMOUSTRIAL AREA, MALUR,
PAN Mo AAFFIPI0OP KOLAR-5G3130,
astN . ZIAAFFITIOBPIZR KARNATAKAINDIA
lace of supply KARNATAKAINDIA G5TIN 20ANFFI7590P120
ate Code 29 State Code: 29
SAP Ral Mo:3130504 512
JdLE00L 4080 =
Supply Typa Cade
Sub Supply Type Supply
Precoding involce Date
Tax Sehamo [
[E-way Din Validiey: | [Created on: ]
IsNo item Description Quantity UoM  Rate  Per Amount(INR)
T RATYERIRS (00 And 83BOMT 8040000 1 673.752.00
HEN/SAC Na.-B5489000
1M: ||'H.lql'l[h1 GST 8% 121275 Jj
Scrap TCS Base 1 % 1950.2

& Total Value : BD2,977.64

Payment ¢ 100% Advance Payment

Amount in words : Rupee Eight Lakh Two Thousand Mine Hundred Seventy Seven And Palse Sixty Four Only

Inca Terms : Ex-Works

For ADANI KRISHNAPATNAM PORT LTD

Authorised Sigﬂl;u§ F

SAFTEAELIAD AL 010y A LAWT 300 4000 v HNA 24 31 AATSG]

Bejoteed (dl-te A TRl 10 Dol b BB I M Vi Dee Dorcle 5 13 Fagna b mhathpar A d ibad O at
MARARIInck o) Tk #0019 JASESSSS, JAANIES Fun 81 1 BEASEE BEAAARSA
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ADAN|
ﬁﬂgg&ﬁ'ﬁmﬂﬂﬁm PORT LTD "
PAN No, % | LANDHRA PRAGE H""}"N'édﬂ;l. MUTHUKUR
CNG:  puackase) * adanl
: 9gp
State Coge I’;?’-‘-Clmam'rzl?mam
s Tax Invoice
To: ~""involca No: 193700000119 (ue. 27.042023
JAYVEL ENTERPRISE Oider No 1143502373 Date: 26 04.2023
PLOT NO 254 KIADB, M Mo HFARAKPL-2023.0460 Date: 17.03 2023
MALUR INDUSTRIAL AREA, MALUR Duyer. JAYVEL ENTERPIISE
KOLAR- 561130 FLOT N 26A KIADD,
KARNATAKAINDIA MALLUIR INDUSTRIAL AREA, MALUR,
PAN Mo - AAFEJ7398P KOLAR-563130,
GSTIN 2OAAFFJIQBPILD K:"?Nﬂ TAKAINDIA
Place of supply KARNATARAINDIA GSTIN 29AAFFIT398P12A
eate Code 20 State Code: 29
SAP Rel No 3138503054
1 f, 1 il Fi
11 Supply Typa Code 02i)
Y Sub Supply Type Supply
Praceding Involeo Date
Rigutat Tax Scheme i
N
No Item Description Quantity UoM Rate Per Amount(INR)
" Acid Battenes Serap 2400 MT 5420000 1 130.080 00
HSN/SAC No 85489000
IN: Integrated GST 8% 23414 a(]
Scrap 1CS Base 1% 1% 1534 99
Total Value : 155,029.35
Amount In words : Rupee One Lakh Fifty Five Thousand Twenty Nine And Paise Thirty Five Only
Paymant 1 100% Advance Payment Inco Terms : Ex-Warks
For ADANI KRISHNAPATNAM PORT LTD
RAGHUNATH BYSANI| H,ﬁ,‘;‘;:‘:,‘,‘,"“, Py
- Authorised Signatory
Acxd @atcerws Bonip 1y FAMTRHLI00N ¥ H lin KA DY AD 477 = E——

Begtreig Dinge e Coiprane Boune” SAaigem B b W ehag s C o § Heghiy b g bi A mad i 3 Gaagar ol
SEZAIMAsal Dol o1 P JRARYIYE BAVENHS Fan 00 By SS9 19T

Subject to Ahmedabad Junisdiction

Page 1af 1
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JATVFL DNTERPRYT

P FORM 10
My i ugtan o et 4 |See Rute 12(1] s
Koty Datnct, kot MANIFEST FOR HAZARDOUS AND OTHER WASTE
™~ R

i 1 Beymd . " ’f'u-ﬂ v} (o u"q
1. Sender's name and matng address § \ U ' "il""" T”- ! T 4

(inchuding Prone No and &-mai) L
: sfﬂﬂl‘flhiﬂ?\-;"mn!-;‘;?_l:: _ s —————
3 Manfest Document No - - ——
3 Transrorters name a%d aaseas TAWEL ) H.—F.IJRISF,.? - -
{inghnting Fhone N sl ool R ] — 1
e m— S e {"ur_t".ﬂlill’!pﬂlll Vahicla]
5 Type of Viehicle e —— e
i 1:*1:; ter's Regatraton N — _".,f‘_LJ“ 2L
* Vphicta Regatration N8 | _kaer ADL1h e
| — JAYVEL ENTERPRISE
! st Mo 28A, KIADE,
& Recovers name and maling address Watur Industriat Aras Matye-483 110
I (mehading Phone No and e.mail) W otae Dualriel, Katnataks
: CPCOREG NO. & 432
i)

g, Recewer's Authpnsation No _E{NC‘ [‘,_ ;L. %

10 Waste Desonplion
|
O wele ' oc MT

11 Tetal Quantity ) Lee™ 4

Nz of Containgrs ¢ . [- hl |, ..--\ Mo s

- 4= .

12 Physical form {?E-T.d.'s'umSo:.1'51udgl’ﬂuyrnrryﬁimrﬂle
11 Specal handling instructions and =

addtonal information

| herey decinre that the conlants of Ihie consgnmant

14 Sender's Certficate arg fully and accurately doscribod above by propor
shupping  namo  and  ara cologonsed, packed,
marked, and labelled, and aro in all respecla in
proper condiions lor transport by road accarding

to applicable natonal governmani regulahana

Manth Day Year
| e
LU~ i A [ lal 1e |2

(, Name and Stamp Signature

15. Transporter acknowledgement of

fﬂﬂdﬂlﬂmm b :11.":'*‘”"“":".
Name and Stamp Signalure lllth\'f 3 ‘::.. P '- h!ﬂhm' Day Year
M 59 2 IE B ETIS BN E

18, Receivers cetificatiorf Tor receipt of hazardoub-and pihes waglgcainstahs
MName and Stamp Signatu et St Lo iisiMenth Day Year
; 3: ['}_| U e 132

Copy 1 (VWhie) Ta be forwardid by the sender (o the Slata Pollulian Conlrol Doard afler signing all Ine Seven copies

Copy 2 (Yeflow ) . | To bo retaned by the sendar after Lak ARinen 4 kom G
five sigred copies 1o ba camed by m'?n:ﬂm., 9244 7P 119 lfeospane rest of the

_ﬁmr 3 (Pink): To be relained by the receiver (aclual user or realment storage and disposa i

| tacility o
o afer receiving the waste and the remaining four copies are o be duly signed by 1;:: m
Copy 4 (Orange) | To be handed over to the lransparter by the receiver alter accepling waste.

Capy 5 (Green) | To be sent by tha recelver lo the State Poliution Control Board.

Copy 6 (Blue) ' | To be senty by the recaiver to the sender

Copy 7 Grey) To be sent by the recelver lo the State Poll
sender is b anothics Eulu.m a Stale Pollution Conlrol Boardef the sender in case the

e = s [

- -

]

|

i
£
-

Tt 2 8 SRS ST B LY s N sl




FORM 10
{See Rule 19 (1)]
MANIFEST FOR HAZARDOUS AND OTHER WASTE

1 251

, Sender's name and mailing address ..f'n,( M: P"I'E.ﬁ"l'h Fojm Ph l Cl u J
(including Pnone No. and e-mail)

N lowel
2, Sender's Aulhorisation No.
3. Manifest Dacument Mo,
4. Transporter's name and nddross : ‘:]'HHU&»{. E nlov- | riSe-
5. Type of Viehiclo (TickiTanker/Spacial Vehlelo)
6, Transporter's Registration No. 3 Dé S|
7. Vehiclo Registralion No. 'K Aol A h'-"HS'E 3
JAYVEL ENTERPRISE
8. Receiver's name and malling address Plat No. 26A, KIADB
(including Phone No. and e-mail) Malur b"ﬂ ‘:”5 gﬂ”r'k "“’“‘I":B’-" 130.
ar Dislricl, Rarnalaka.
r@ CPCB REG. NO.: gmL
9. Receiver's Authorisation No. 3 b H’ 22
10. Wasle Descriplion
Qe BoplebY s
11.Total Quantity | s 8.3 3 0. J{ﬂ.s m’ or MT
No. of Containers ...No.s
12, Physical form (So¥@ISemiSolid/Sludge/OilyTarry/Slurry/Liquid)
13. Special handling instructions and
addilional information - al
14, Sender's Cerlificate | hereby declare that the contents of the consignment

are fully and accurataly described above by proper
shipping name and are calegorisad, packed,
marked, and labelled, and are In all respects In
proper condltions for treansport by road according
lo applicable national government regulations.

{3‘* ame and Stamp Signalure Month Year
15. Transporter acknowledgemant of

ISR TSTeb T
racelpl of Wastes
Name and Slamp Signalture Monlh Da Year
SH—~ [o[3[1[23[2]o]2]Y

16. Receivers cartificalior Tor recelpl of hazardous and other waste
Name and Slamp Signalure Monith Day Year

E E!!,Amtdﬂﬂ |ﬂ|3|1 §IZ|Q|L|$
Copy 1 (While): | Tobe by the sender io the State Poliution Control Board ufter signing all the Seven coples.

Copy 2 (Yellow }: | To ba retalnod by Ihe sender aflar laking signature on it from Ihe lransporter and the rest of the
five signed copies to ba carred by the transporter,

Copy 3 (Pink) : To be ratained by the recelver (actual user or lreatment storage and disposal facilily operator)
after receiving the waste and the remaining four copias are to be duly signed by the receiver.
Copy 4 (Orange) : | To ba handed over to the lransporter by the receiver after accepting waste.

Copy 5 (Graen) : | To be sent by tha receiver lo the Stale Pollution Conlrol Board.
| Copy 6 (Blue) : To be senly by tha receiver lo the sender.

Copy 7 Grey): | To be sent by the receiver lo the Slate Poliution Control Boardof the sender In case the
sender is In anothar Stale,

- =
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Ref. No. AKPL/EC/ENV/007/2025-26

To

The Environmental Engineer,
A.P. Pollution Control Board,
Regional Office,

SPSR Nellore,

Andhra Pradesh

1366

Dear Sir,

Sub:

Ref:

12537+

Annexure 7

Date: 09.04,2025

Adani Krishnapatnam Port Limited (AKPL) - Complying with Phase Il
expansion of EC & CRZ clearance Conditions - Submission of NIOT Study

reports - Reg,.

EC & CRZ Clearance Order No.10-18/2016-1A-lll dated 11.01.2021 and APCZMA
MOC letter no. 202/CRZ/IND/2019 -30 dated 21.05.2020 accorded to AKPL by
the Ministry of Environment, Forests & Climate Changes, New Delhi and

APCZMA,
eee

Adani Krishnapatnam Port Limited had obtained Environmental and Coastal Regulatory
Zone clearances from MoEFECC and Andhra Pradesh Coastal Zone Management
Authority (APCZMA) for Phase lll expansion of Port. The clearances were subjected to
fulfilling of conditions for environmental monitoring as stipulated by the above
authorities. In this regard AKPL has approached NIOT to carry out various monitoring
studies letter dated 27,05.2021,

S.No. Condition Reference
A Continuous monitoring of circulation of seawater shall be | CRZ Clause:
carried out every six months by engaging in @ reputed | PART A: Specific
agency like NIOT. The port shall undertake the study of | Condition (iv)
multi-sensor, multi-data data to study the sedimentation
studies in the inner harbour channel in addition to the in-
Adani Krishnapatnam Port Ltd Tel +91861237 7999
PO Bag No 1, Muthukur Mandal, Fax +91 861 237 7046
SPSR Mellore District 524344 info@adani.com
Andhra Pradesh, India www.adan':puﬂs.mm

CIN: U45203APT1996PLCO235529

Reglstered Office: Adani Corporate House, Shantigram, Nr, Vaishno Dewvi Circle, 5, G, Highway, Khodiyar, Ahmedabad - 382421, Gujarat, India
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S.No, Condition Reference
house studies undertaken as part of regular monitoring of
sedimentation in the harbour channel. The monthly reports
shall be submitted to AFPCB.

g8 The Port shall also undertake the scientific studies by | CRZ Clause:
engaging reputed agencies like National Institute of Ocean | PART A: Specific
Technology (NIOT) and Indian Institute of Technology, | Condition (vii)
Chennai to study the feasibility of constructing submerged
breakwaters to protect the beach road from seasonal
erosion and also during cyclones.
C The applicant shall ensure that continuous mnniibring CRZ Clause:
systems of all likely affected parameters including | PART A: Specific
air/fish/flora/fauna/water quality/ waste water | Condition (viii)
discharges/solid waste disposal/construction material
disposal etc., are installed and reports shared with the
National Institute of Oceanography (NIO} on continuous
basis and a monthly report submitted to the APPCB by the
NIO, all through construction period and at least for one
year after commencement of operations.
D The proposed expansion entails 60 million cu m of dredging | EC Clause: -
in soft soil. As proposed, the PP shall utilize 26 million cu m | Specific

of dredged sand for reclamation of low-lying areas of port, | conditions (vii)
stockpile 2 million cu m on the coast north of north
breakwater for long term coastal protection as
recommended by NIOT and disposal of balance 32 million
cu m of dredged spoil in the identified dredge disposal area
of 56 Km2 beyond (-) 20 m contour, The impact of dredging
on the marine environment should be monitored and

necessary measures shall be taken on priority basis if any
adverse impact is observed. NIOT will oversee the work as
scientific body and continue to monitor its impact/benefits
for at least 5 years post project completion. Necessary
financial assistance to be provided by project proponent to
MIOT, The report of the same to be submitted to regional
office of MoEFE&CC by project proponent.

Adani Krishnapatnam Port Ltd Tel +91 861 237 7999
PO Bag No 1, Muthukur Mandal, Fax +91 861 237 7045
SPSR Mellore District 524344 info@adani.com
Andhra Pradesh, India www.adaniports.com

CiN: U45203AP1996PLCD23529

Registered Office: Adani Corporate House, Shantigram, MNr. Vaishno Devi Circle, 5. G. Highway, Khodiyar, Ahmedabad - 382421, Gujarat, Indla
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S.No, Condition Reference
E Shoreline should not be disturbed due to dumping. | EC Clause VI

Periodical study on shoreline changes shall be conducted | Waste
and mitigation carried out, if necessary. The details shall be | management (i)
submitted along with the six-monthly monitoring reports,

Complying with the above conditions, a study on Shore line changes from satellite
imageries and monitoring of shoreline from field measurements and Shoreline protection
from erosion report was prepared through National Institute of Ocean Technology
(Ministry of Earth Sciences, Government of India) As per the MoEF & CC, EC & CRZ
Clearance,

We therefore, submit herewith the study report to comply with the EC & CRZ Clearance
stipulated condition,

Thanking You,
Yours Faithfully,
For M/s Adani Krishnapatnam Port Limited,

©®

(Authorized Signatory)

Encl: a/a

Copy to:

SHRI N.S. MURALI, IFS

Inspector General of Forests (C),

Ministry of Environment, Forest and Climate Change,
Integrated Regional Office, Vijayawada Green House Complex,
Gopalareddy Road, Vijayawada - 520010, Andhra Pradesh

Adanl Krishnapatnam Port Ltd Tel +91 861 237 7959
PO Bag Mo 1, Muthukur Mandal, Fax +91 861 237 7046
SPSR Nellore District 524344 info@adani.com
Andhra Pradesh, India www.adaniports.com

ClN: U45203APT1996PLC023529

Registered Office: Adani Corporate House, Shantigram, Nr. Vaishno Oevi Circle, 5. G. Highway, kKhodiyar, Abhmedabad - 382427, Gujarat, India



1369 1256

Annexure 8

Mangrove Conservation In AKPL:

» Protecting and conserving the existing mangrove areas with suitable barricading, erection
of display boards and ensuring the tidal flow. As a part of Phase | EC compliance, and area
of 9 acres (3.64 ha) of mangroves are being conserved in the port areas since its inception.

» Mangrove restoration is to be considered as a viable option for enhancing the green belt
cover.

» Mangrove's development in 50 Ha. has been undertaken within the port as part of Phase Il
development.

» AKPL has conserves more than 200 Acres mangrove area in port premises by significant
conservation efforts.

» The proponent shall continue to restore mangroves in the suggested sites with species like
Avicennia maring, a resilient and common species along the creek.

» Afforestation of mangrove cover along the creeks shall be continued and intensified.

» Raise awareness in the local community about the importance of mangroves and their
importance.

» Measures should be taken for desilting the creeks for easy tidal water flow which will
enhance the natural flushing leading to healthy growth of mangroves.

> lllegal cutting of mangroves during the construction and operation phase of port should be
prevented.

IANGROVE IS NOT JUST ATREE|
MANGROVE IS LIFE .
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"Mangroves are one S
of nature’s most effeclilEsiR
tools in the fight againstss
climate change™ e e
= Wizrkd WilgETeFi

R 1 A TE e
o, = :i;;.-ir-,, F o

Crustaceans \ive a
their roots®




1371

Mangrove Conservation at AKPL
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Ref. No. AKPL/EHS-EC/MoEF&CC/112/2024-25 Date: 27.11.2024

To

Deputy Director,

Ministry of Environment, Forests & Climate change (MoEF & CC),
Integrated Regional Office,

Green House Complex, Gopal Reddy Road,

Vijayawada, Andhra Pradesh, 520010,

Dear Sir,

Sub:i- Submission of Half yearly compliance report on conditions of
Environmental and CRZ clearances for phase |, Il & Ill Development at
Krishnapatnam Port for the period of April to September 2024 - Reg.

Ref:- 1. EC & CRZ for Phase | of Krishnapatnam Port Ltr. No: 10-22/2005-1A-1I

dated 26.07.2006

2. MoEF EC & CRZ Clearance Order F. No. 11 - 62 / 2009 - |A.lll dated
13.11. 2009 extended vide Oder dated 18.08.2015 & 16.04.2018 and
amended order dated 16.3.2016.

3. EC & CRZ for Phase |l of Krishnapatnam Port Ltr. No: 10-18/2016-1A-111
dated 11.01.2021.

4. APPCB CTE  Order MNo: 633/APPCB/CFE/RO-NLR/HO/2010
Dt.25.02.2021 and amended order dated 06.04.2021 & 16.07.2021.

5, APPCBE CTO & HWA Order No: APPCB/AVJA/MNLR/M1344/CFO/HO/2019
dated 11/11/2022 valid up to 31.08.2027.

As per the Standard condition Xl, Miscellaneous condition no, (iv) of the EC &
CRZ Clearance and General condition No, 52 of the Consent to Operate (CTO)
cited

“The port shall submit Half yearly compliance reports to all the stipulated
conditions in Environmental Clearance (EC), Consent for Establishment (CFE)
and Consent for Operation (CFO) through website i.e., https.//pcb.ap.gov.in by
st of January and 1st July of every year, The first half yearly compliance reports
shall be furnished by the port and second half yearly compliance reports shall
be the audited through MoEF & CC recognized ang ANgtignal Accreditation Board
for Laboratory Testing (NABL) accredited

Adani Krishnapatnam Port Ltd Tel +91 861237 7999
PO Bag No 1 Fax +91 B61 237 7046
Muthukur Mandal www. adaniports.com
SPSR Nellore 524 344

Andhra Pradesh, India

CIN: UMS52036GJ1996PLC128239

Registered Office: Adani Corparate House, Shantigram, MNear Vaishne Devi Circle, S G Highway, Knodivar, Ahmedabad 382 421, Gujarat. India
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With reference to the above, we are herewith submitting the First half yearly
compliance report of Phase LIl & |l developments of Adani Krishnapatnam port
limited along with Environmental Monitoring reports for the period of April 2024
to September 2024,

Thanking You,

Yours Faithfully,
For M/s Adani Krishnapatnam Port Limited,

g

(Authorized Signatory)

Encl: a/a
1. Copy to regional Director, CPCB Zonal office, Bengaluru.
2. Copy submitted to the Environment Engineer, A.P Pollution control Board, Regional
Office, SPSR Nellore for kind information.

Adani Krishnapatnam Port Ltd Tel +91 B61 2357 7999
PO Bag Mo 1 Fax +91 B61 237 7046
Muthukur Mandal www. adaniparts.com

SPSR Nellore 524 344
Andhra Pradesh, india
CIM; L45203G)1996PLC12E8239

Registered Office: Adani Corporate House, Shantigram, Mear Vaishno Devi Circle, S G Highway, Khodiyar, Ahmedabad 382 421, Gujarat, India



Your (Half Yearly Compliance Reporq §7b£en Submitted with following d%aiﬁ 1

Proposal No IA/AP/MIS/566/2009

Compliance ID 113039143

Compliance Number(For Tracking) EC/M/COMPLIANCE/113039143/2024
Reporting Year 2024

Reporting Period 01 Dec(01 Apr - 30 Sep)

Submission Date 30-11-2024

RO/SRO Name V Geroge Jenner

RO/SRO Email tr025@ifs.nic.in

State ANDHRA PRADESH

RO/SRO Office Address Integrated Regional Offices, Vijayawada

Note:- SMS and E-Mail has been sent to V Geroge Jenner, ANDHRA PRADESH with Notification to Project Proponent.
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KRISHNAPATNAM PORT COMPANY LTD.

Ref No. KP/MOEF/113 Dated: 29" August, 201

To

The Director (IA-111)

Ministry of Environment and Forests
(I.A. Divison)

Paryavaran Bhavan

CGO Complex, Lodi Road

New Delhi — 110 003

Kind Attn: Shri Lalit Kapur

Sub: Environmental and CRZ Clearance for the development of
Krishnapatnam Port in Phase-11I at Krishnapatnam, Sri Potti Sriramulu
Nellore District, Andhra Pradesh by M/s. Krishnapatnam Port
Company Limited — modification to Specific Condition 5 (vii) — Request

- Reg.
Ref: Your Letter F.No.11-62/2009-1A.ITI dated 13.11.2009

Dear Sir,

(1), We invite your kind attention to Specific Condition No.5.(vii) of the CRZ &
Environmental Clearance Order No.11-62/2009-1A.II1 dated 13.11.2009

of the MoEF above cited.

(2). You may recall that during the public hearing held on the

20" February, 2009 at Krishnapatnam, Nellore District, Andhra Pradesh for
 Phase-II Development of Krishnapatnam Port, a request was made by one of
= the public (Jana Vignana Vedika) that a gre mbelt of 100 m width may be
provided around the port in lieu of the proposed 50 m width. KPCL
clarified during the public hearing that as per the Phase-11 development plan,
a minimum of 50m wide Greenbelt would be developed all along port
boundary and 20m along the stockyards. With these provisions the likely
impact on the air quality was predicted using ISCST3 model and the results
are within the standards stipulated by CPCB/MoEF. Our response on the
Minutes of the Public Hearing was incorporated in the Final EIA report
submitted to the MoEF vide KPCL’s Letter dated 06.05.2009 (copy of
relevant extract D-3 enclosed for ready reference as Annexure-I). In this
context we submit that the MoEF in their CRZ & EC stated that
“The greenbelt of 100 m width shall be developed around the coal stack
yard as per the request in the public hearing™, while the actual request made
during the public hearing relates to “greenbelt of 100 m width around the

port” %

e

Regd, Olice; 1259, Lakshmi Towers, Road No.36, Juldes Hifs, Hyderabad - 500 033 India '
Tel: +91-40-4455 Y789 Fax;+91-40-23557190 E-mall: inle@krishnapatramport.com  waw krishnapatnzmport com
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(3). We further submit that the APPCB in its CFE for Phase-1I development v1!f:

Order No.633/PCB/CFE/RO-NLR/HO/2010/390 dated 08.05.2010 (copy of
relevant extract enclosed as Annexure-II) directed at Condition 24 that
“Green Belt of width 100m shall be developed along the boundary of the
industry as committed by the proponent”. Accordingly a greenbelt of 100 m
width is being developed along the boundary of the port and a 20 m wide
Green belt alround the iron ore and coal stack yards. The status of
compliance was submitted to the Regional Office, MoEF, Bangalore in the
first half-yearly compliance report dated 11.06.2010 (copy of relevant
extract enclosed as Annexure-III). For ready reference, we are enclosing
herewith (Annexure-1V) a pictorial presentation of the actual field Ambient
Air Quality data from the monitoring stations along Port boundary for the
period 2010, 2011 and 2012 (upto July) which confirms the findings of the
model incorporated in the EIA Report and comply with the AA(Q) Standards.

(4). During the recent visit of the Senior Officers of the MoEF, Southern
Region, Bangalore to Krishnapatnam Port on 24.07.2012, we brought the
above anomaly to their notice and they have advised that the MoEF may be
addressed to modify the Specific Conditions 5 (vii) of the above cited EC
to reflect the actual request made by the public during the hearing held on

20" February, 2009.

We accordingly request you to kindly issue an early order modifying the provision
under Specific Condition 5 (vii) of the Environmental Clearance Order cited above

as under:-

Existing Requested
“The greenbelt of 100 m width shall be | “The Greenbelt of 100m width shall be
developed aruvind the coal stack vard | developed along The port boundary
as per the request in the public hearing”. as per the request in the public
hearing”.

Thanking vou,

Yours faitafully,
for KRISHNAPATNAM PORT CO. LTD.,

'ﬁu

(S.B. PURI)
Direclor

Encl: As above
Copy to: The Director, MoEF, Southern Region, Bangalore.

Encl: As Above
com k5 CFo, Ph w2 llove odingondh enclosuras
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Hearing Meeting
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Ela Study for Phase-ll Development of Krishnapatnam Port C1071310

Final ElA Report RPO04 rev. 0

Appendix D Responses on Minutes of Environmental Public Hearing Meeting on Proposed Phase Il
Development of Krishnapatnam Port

Date of Public Hearing : 20" February 2009

Venue : Mandal Parishat Elerentary School, Krishnapatnam, Sri Potti Sriramulu Nellore  District

S.No | Public View Response made by KPCL Section Reference in Final

ElA Report

1. | Environmental Impact Assessment | For better understanding of the local people, the Executive | Nil
(EIA) should have been written in | Summary of Environmental Impact Assessment Study Report
Colloquial Jargon for  better | which details the project development plan (Phase-Il), status of
understanding of local people baseline environmental conditions, Likely environmental and
social impacts due to Phase-ll development of Por,
environmental management plan (proposed mitigation measures,
menitoring plan and greenbelt development) and project benefits
etc. are written in local language (Telugu also). In the EIA report,
the Colloquial Jargon of some of the species is given to the extent
possible. The Executive summary (Telugu & English) was
displayed in all the four mandal offices and village panchayats for
easy access to the local people and to make them aware about
the project details.

2. | Rationale behind choosing 10 km | The study area of 10 km is considered as per the Guidelines of | Section 1.9.1 of Chapter 1
radius for EIA study MoEF. As per the EIA Manual of MoEF, the impact zone shall be
determined through a screening approach and accordingly the
monitoring location networks (for Air, water, soil and noise) are
developed. As per the EIA manual, the impact region would be
about 7-10 km from the periphery of the proposed development
area. Hence, a study area of 10 km from the project site centre
has been considered and the study was conducted accordingly.

In the study area, four mandals are falling. The socio-economic

_ Appendix D Responses on Minutes of Environmental Fublic Hearing Meeting on Proposed FPhase |l Development of Krishnapatnam Port
I
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S.No | Public View Response made by KPCL Section Reference in Final
EIA Report
conditions in these four mandals have been established.

3. | Greenbelt of 100 m width may be | As per the Phase-ll development plan, a minimum of 50 m wide | Existing greenbelt details
provided around the Port in lieu of | Greenbell would be developed all along port boundary especially | are discussed in Section
proposed 50 m width. Also, 33 % of | at places where the villages are in proximity to the port. Also, itis | 2.3.7.1 and  proposed
total area may be developed as | proposed to develop 20 m wide greenbelt along the stockyards. | greenbelt details are
Greenbell. The total area of proposed greenbelt is 80 ha, which is equal to | provided in Section 2.5.15

10% of total area for the Phase-ll development of Port. Also, as | of Chapter 2.
part of Phase-| development of Port, 60 acres of area is being
developed as Green belt. The likely impacts on air quality due to
the proposed Phase-ll developmental activities of the port have
been predicted using ISCST3 model and the results show that the
air quality parameters are found to be with in the standards
stipulated by CPCB/MoEF. Since port development is a water
front based facility and relatively less pollution intensive, it may
not be required to allocate 33% of the total area for Green belt
= development.

4. | Dedicated transportation for | The Government of Andhra Pradesh (GoAP) has developed a | Section 2.5.13 of Chapter 2.
Krishnapalnam Porl  shall be | dedicated four lane road cum rail comidor from Venkatachalam on
developed to avoid inconvenience | NH-5 to Krishnapatnam Port.
io the local people by using village | This dedicated rail road link to the port will ensure quick
roads. movement of goods, safety to the local people and the existing

traffic in the region as the NH-5 itself forms a part of the Six Lane

Golden Quadrilateral.

KPCL will also strictly adhere to the Environmental mitigation
| measures while transporting the cargo.

5 | Roads were damaged due 1o | The dedicated four lane road now diverted the traffic from the | Nil
transportation of lron Ore. village roads. Road damages, if any are however not directly

related to lron Ore transportation to the port, but due to overall
ongoing developmental activities in the region.

6. | Port authorities have to take | All the fatalities (traffic accidents) caused are not directly related | Nil

Appendix D Responses on Minutes of Environmental Public Hearing Meeting on Proposed Phase || Development of Krishnapatnam Port
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Order No 633PCBICFE/RO-NLRMOIZ010 5T 0

REGD.POST WITH ACK.DUE
CONSENT ORDER FOR ESTABLISHMENT

Su PCE - CFE - Mfs. Krishnapatnam Porl Co. Ltd,, Krishnapatnam

Raf

ViLTemmenapatnam [V}, Narikellapalil [V), Pantapalemn [V], Epury

(], Muthubur (V), Muthukur (8], 5PSR Nallore district = Consant

for Estabishmant (Expansion) of the Boasd under Sec 25 of Watar

(P& Cof P} Act, 1974 and Undar Sac. 1 of Alr (F&C of P) A, 1981 -

Issued - Reg, J

1} CFE order No. APPCBAJAMLASIIHOIZ004, di 25.5.2004,

2y Envwonmanial Clepancg and CRZ Clearance dt 13.11.2008
issued by BICESF, GOL

i} indusing's application received on 28122008 & addl infonmation
recaived an 1.2 2010,

D.08,05,2010

4] R.Os mepection repord dt 152 2010
2) Indusiny’s F.dl 8.4.2070
Ej CFE Committes meating held on B.4.2010
T Industry's Ir.dt 18.4.2010

In the reference 3% cited, an application was submited to the Boand sesking

Consamt for EstabBshment (GFE) for expansion of Phasedl develesment of
Krshnapatram Port to handis the camo 23 menlionsd below, with a project cosi of .
Ra A (0 croras (for axpansion)

J’s!. T Existing capacity (Phase 1) Propesad Expansion (Phase —il) |
| Me | [as per the CFE crder di.25.05.2004) |
Type of Cargo ﬁuantiry' ﬂrpa of Cargo Cuantity [
- |
1 | Coal | & milson tons fannum | Dry Bulc Cargo (Coal) 35 MTPA [
| [Coal — 20000 o
20000 TPO) ]
*2. | Iron Cre 18 Mition tons/ | Container Cargo | 330 Mo
Foad anum = TELUstynar
[ {50,000 to BD,000
TPO) I
|
3 | Fartlizers, Food 4 Millien tonsfannum | General Cargo 5.0 MTPA
graine, Sugar,
,. | Cement & Cement
clinser, baritas,
Feldspar, Edible
oils.
i |- ] - Bulk Liquid Cargo (FOL) | 0.30 MTPA
Tatal 28.0 Million | Total 443 MTPA & 33
tons/annem Million
1' TEUsfvear of
| confainer carga |
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| Mo. of Barths 2 Mos. Mo of Barths 14

= Coal Barths - 5 Nos,

(4 Morth port & 1 South | Total length —

por) 4700 m

» Contminer berths - G
Nos. (T Morth side + § | (North pont -
South sida) 2.000 m, So

= General Cargo Barths | pont = 2,100'/m]
=2 Nog

» POL barth — 1Mg.

Thee devalopmental works as pad of proposed Phase =|i develcpmant of the port
are & fotiows -

¢ Breakwalers will be extanded as foflows |

¥ Modh Breakwater = Length @ 1312 m, Depth: (<) 5.5m
*  South Breakwater — Length 1 1624 m, Cepth | (-) 5.2 m.

o Dredpgng of ecslng approach chanhel, befhs and fuming circla for
afequate deptha

¥ Dredging quantty  : 52 million cum
#  Dredging materiai 1o be used for reclamation : B milian cu.m

% Dredge matoral {o be dsposed at 20m, depth & bayond : 43 million

eu.um

o Exchisive comveying system of length 12 m  for Ultra Mega Power Projecio
(UMTT), APGENCO Power Plant, Southern side Power Planis.

2. Az per ihe applcation, the above aciivity s 1o ba lopaled within the exdsting port
arga localed al Knshnapatmam (V) Tammenapatnam (W), Narkefapalli 00,
Pantapaiemn (), Epuns (W), Muthukor (V). Muthukur (M), SPSR Neflore districl

3. The above sds was inspected by the Envicanmental Enginesr, Regional office,
Nefore, AP Poluton Control Board on 312010 and found that the s#%e s
suriounded by

North ' Vacant lamds
South : Bayof Bengal
East i Kandalery Creak

Wast ¢ Kandalens Cresk

4 The Boand, afer carefyl scuting of the application and varfication report of
Raegidnal Officer, hereby Esues COMSENT FOR ESTABUSHMENT for Expansion
to your activity Under Section 25 of Waber [Prevention & Control of Pailution) Act
1974 and Saction 21 of Air [Preventon & Contred of Pollution) Act, 1931 and the
fules made there undar, This order is saued to the activity -as mentloned at
para (1} only.

5. ﬁiis Consen® Omder now issued s sublect 1o tha conditions mentioned in
Sehedule ‘A and Schedule B

1268
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;] This arder is Esued from pollution conrol pont of view onty. £oning and other
regulatons ara not considased

Enci: Schedule ‘A’
Schedule "B

adl-
MEMBER SECRETARY

e

. To
Mis, Krishnapatnam Port Cio, Lid.,
#1253, Lakshmi Towers,
Road No, 38, Jubilee Hills, Hyderabad — 500 633

fi M T.C.F.B.OM

=

iy JOINT GHIE
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Solid Waste;
1B, The proponant shall comply with the following:
Sl | Solid Waste | Cuantity Mathod of Disposal
MHa,

149:

21.

1. | Domestc use | 250kgs./day | Aler composting, Biodegradable
vrasie ls proposed {0 be used as
manura. Mon Biodagradabia
wasie will be disposed o

wemdors,

2 |
2. | 5TP sludge - |  Tobeusad es manure,

The following rules and regufations nolified oy the MOEAF, GOl shall ba
implarmpnied

a] Harardous wasie (Managemenl Handling and Transboundary
Movament), Rubes, 2008,

bl Manufactire, Siorage and Import of Hazardous Chemacals Rules,
1388,

€} Coastal Reguialory Zane (GRT) Metification, 1881,

d] Municipal Solid Wasie (Management & Handling) Rules, 2000 &
amendmeants thaseaf.

The storage facities of fuel aifs shal be made in well desgnated area where
rizk B minimem o storage faciities to prevent fire hazand and wnauthorizsd
accass to unauthorized elemants

Fire defection ard fire fighting faciiibes with adequate water slorege facility
shall be provided in fise prone area in consultsfion with Direclorate of Fire
Frafizhtong

Onsfa & offsite Disaster Management plan  shall be prepared to mest any
avamntuality in case of any accident. Mock drills shall be conducted atieat twice
d year and modifications requined if any shall be incorporated in Dsaster
Managament Plan,

In case of any leakage container of hazardous cargo is found, permission shat
be abtained from the Board {or disposal afier astablishing type and quaniity of
the washo.

24,

25

Graen bell of wicth 100 m shall ba deveioped aslong the boundary of the
indusiry as committed by the proponent. The greenbel shall be under teken in
anamea of 1687.5 ha in phase-1l. WMWWIMWIM
with the construction activity.

The indusiny shall nplemant the comamitmant geven in action plan submistted
wide Irdl 19.4°2010 with in the scheduled time period and shall subnit
comphianca ta the concermed Regional Cificer,

1270
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KRISHNAPATNAM PORT COMPANY LTD.

Ref. Mo. KP/MaEFS0) Diate: 11% June, 2010

To

The Director {3)

Ministry of Enviroament & Forests (MaEF)
Regional Office (Southerm Zone)

Kendriya Sadan, 4th Floor

E&F Wings, 1Tth Main Road

Ind Block, Koramangala

Bangalore = 560 034

Kind Attn: Dr. A, B. Harapanahalli

Sul: Submission of Half Yearly Complinnce Reports of Krishnapatnam Port Fhase- T & 11
Environmental Clearances for period — September, 2009 to March, 2010 - Reg.

Rel: 1. MoEF Clearance Letter Mo, 10 -222003-[A 111 dated 26.07.2006 for Krishnapatnam Port

Phase-1
2. MoEF Clearance Letier No. 11-622009-[A100 dated 13.11.2009 for Krishnapatnam Port

Phase-II

Dear Sir,

Please find herewith enclosed condition wise compliance reports of above cited MoEF
Environmental Clearances for Krishnapatnam Port Phase-1&1] respectively. As desired, we are also
enclosing results of monthly Environmental Monitoring Reports of Krishnapatnam Port Phase-]
for period of six months from September, 2009 to March, 2010

The analysis of Environmental Monitoring Reports for the quarter ending December, 2009 &
March, 2010 are alzo enclosed.

Thanking you,
Yours faithfully, o
for ATNAM PORT CO. LTD.,

(MLAR ANSART]

President (Engineering)

Enclosures:-
1. Compliance Reparts for Phase-1 & I
2. Monthly Progress Reports from September, 2009 to March, 2010
3. Quarterly analysis reports for December, 2009 & March, 2010

Regd. Qffice: 12549, Lakshmi Towers, Road No 35, Jubiles Hills, Hyderabad - 500 0533 Indi
Tel:+91-40-23557 196 Faxz +97-40-235571%0 E-mall info@@knshnapatmamportcom  wwe krishnapabnamoot com
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DEVELOPMENT OF KRISHNAPATANAM PORT

‘{ Environmental Clearance Compliance Report for Phase-II E

Period
November 2009 to March 2010
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Action taken on MOEF Clearance for Krishnapatnam Port -I"hase-11 dated 13.11.2009

the shoreline in the stretch and ecologically sensitive areas and the report

shall be submitted to the Ministry.

SL.No. Observations as per MOEF Action taken
5. Specific Conditions
I All the conditions as stipulated by the Forests & E.nvirnnmeﬁ[ﬁéaa_rta;gﬁ-f, Noted - a -
Govt. of Andhra Pradesh wvide letter MNo.2286/CZMAS2000, dated
11.05.2009 shall be strictly complied.
2. All the details / information submitted by the project proponent vide letter | Noted -
No.KP/MOEF/PH-1I/174, dated 17.08.2009 shall be strictly complied.
3. | The I?{ht;t_i}numm studies shall be undertaken to ascertain the impact to | The hydro-dynamic studies to ascertain the bmpagt of port

development to the shoreline in the stretch have heen earried out
through M/s.HE Wallingford, London, No long term impact is
noticed due to minimal net drift along the coastline. However as
recommended by them in their report dated October, 2007 -
7 Kins. both North and South of the coastline is being monitored
through M/s.Indian National Centre for Ocean Information
Services, Hyderabad using satellite imagery. From the INCOIS
report for the years ending October, 2008 and January 2010 the
coastline is found to be stable. Further studies are being

continued.
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4, -Minislry has taken a decision that the pléi?‘lliﬁiun ol mangroves shall be | As lhcmﬂﬁmw sensitive to the soil conditions and |
undertaken on an area of 50 ha., as the Phase-1I of the project spreads over | the tidal and hydrological conditions, suitable areas around the
800 ha. port are being 1dentified through the District Administration for
allotment of land for development of mangroves as a part of
| Phase-11 of the project.
- Six mDHtIﬁS; mumtt_‘}_mE_::hﬁhe_mrHcd_oul_anda comparative analysis Periodic monitoring of various parameters is being carried out
shall be made to examine for any mitigative measures required. and six monthly comparative analysis reports are being made to
| identify mitigative measures required of any
&, The temperature, salinity and tidal inflow shall be monitored ﬁckly. These are the studies prescribed for the Inlakg Pump House.
The parameters would be monitored on commissioning of the
Desalination Plant.
T The preenbelt of 100 m. width shall be developed around the coal stack | As per the request in the public hearing 100m width of Greenbelt
vard as per the request in the public hearing. is being developed around the port boundary.
8. Impact on the drawal of the water from the Kandaleru Creek shall be | The pattern of siltation, currents and impact on Navigation at the
regularly monitored and report submitted to the Ministry. Intake Pump House will be monitored on commissioning the
facility.
9. | Continuous monitoring on disposal of dredged material shall be put in | The dispersion of dredged material at the dumping grounds shall
place [or both pre and post monsoon periods. be monitored during the process of capital dredging.
~ 10. | No construction work other than those permitted in Coastal Regulation | No construction work other than that permitted in Coastal
Zone Notification shall be carried out in Coastal Regulation Zone area. Regulation Zone Notification shall be carmed ou in CRZ Area.
{500m from Coast and 200m from Khandaleru),
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Annexure - IV

Krishnapatnam Port Company Limited

Pictorial presentation of Ambient Air Quality Monitoring data along the
Port Boundary for the period 2010, 2011 and 2012 (upto July)
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 Ambient Air Quality of Total Suspened_ Particulate Matter (TSPM)
Along Boundary of Krishnapatnam Port during the Year 2010
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"~ Ambient Air Quality of Reghi_réiilé Suspenea_ﬁéﬁiiﬁ_ﬁte Matter
(RSPM/PM,,) Along Boundary of Krishnapatnam Port for the Year 2010
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Ambient Air_QuaIity deeépiréble Suspened Particulate Matter
(RSPM/PM,,) Along Boundary of Krishnapatnam Port during the
year 2011
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~ Ambient Air Quality of Respirable Suspened Particulate Matter
(RSPM/PM,,) Along Boundary of Krishnapatnam Port during the

year 2012
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Ambient Air_QuaIity of Particulate Matter (PM, ;) Along Boundary of
Krishnapatnam Port during the year 2011
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' Ambient Air Quality of Particulate Matter (PM, ;) Along Boundary of
Krishnapatnam Port during the year 2012
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MOCK DRILL REPORT
Name of the Mock Drill Oil spills from vessel inside the Harbor
Type of Mock Drill OPR DRILL
Date 19/02/2025
Location of the Event NW3 Berth

MT EVERHARD SCHULTE reported - oil spill from the

Description of the event . .
vessel during operation.

Oil Spill from the vessel during operation inside the

Event harbour.

Mock drill conducted by Sk. Junead

Capt Rajat Garg (HoD)
Capt Sahoo (HoS)

Name of the Observers

Emergency declared at (Time) 15:00

All Clear declared at (Time) 16:10

Emergency Actions:

Time | VHF ACTIONS

MT EVERHARD SCHULTE at Berth NW3 Berth informed Port control at 15:00 hrs
15:00 | VHF/12 | that small quantity of crude palm oil spilled during cargo operation vsl stopped
discharging cargo.

Port control informed MT EVERHARD SCHULTE vessel master to stop
discharging cargo & initiate your oil pollution response operation.

The Port control conveyed above message to HOD, HOS, In-charge of port

15:20 | VHF/12 | control, Duty Port Captain & oil pollution team. Also informed other departments
concerned - Fire, Medical Services.

MT EVERHARD SCHULTE vessel master informed to port control cargo operation
stopped and a total of 35 liters of oil spilled onboard and crew standby.

In charge of port control one length containment boom is deployed pls advise
15:32 | VHF 12 | how much length to pay out, in charge advised to pay two more length and make
it total 60 mtrs containment boom.

In charge the team instructed to maintain this position and handover boom
15:45 | VHF/12 | towing team boom and make loop slowly to contained spilled oil and seal the
spilled oil movement.

60 mtrs contained boom head out and deployed. In charge advise to secure the
end with boat 821 and seal the movement oil.

Instructed team keep the boom and stand by at location as skimmer being
deployed for recovery of spilled oil and recovery started.

Oil recovery is completed. Collected above 100 Itrs which are being sent to EHS
dept for safe disposal.

Instructed all team to remove skimmer and booms and start picking up and
secure containment boom.

Drill was called off and all participants were instructed for Debriefing. All
departments concerned were informed regarding calling off the drill.

15:06 | PH

15:30 | VHF 12

15:55 | VHF/12

15:57 | VHF/12

15:59 | VHF/12

16:00 | VHF/12

16:10 | VHF/12
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Items/ resource consumed

Boat 821, Fiber Boats -2, Towing Ropes, OPRC Team

No. of persons reported at assembly

point (Attach list) /
No. of people inside the area/ building N/A
(Attach list)
No. of vehicles/ equipment evacuated 1 Boat
No. of vehicle /equipment inside the N/A
area
No of the people sent outside at safe

. N/A
place from assembly point
No. of victims rescued N/A

No. of people injured

a. Minor injuries

b. Major injuries

c. No.of victim Hospitalized
d. Fatal

None Injured

No.of Fire/ Rescue team involved Department No.of
persons
Nil
Type of vehicle / equipment used in drill Vehicle/ Equipment Q's Reg.
Number
Dolphin (Patrolling) Boat 1
Fiber (Patrolling) Boat 2
Time taken for the drill
Task People Vehicle/ Fire Rescue Total
Evacuation Equipment Extinguishing Operation
Evacuation
Actual N/A N/A N/A N/A 0 Min
Observer-1: None
Observations
Observer-2: None
Sl. No. Action Plan Responsibility Target Date
1 Immediate action taken Port control Immediate
by Port Control.
Drill Conducted by:
l w/Jl'
;' X l -
//7 )

In Charge - Port Control
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F. No. 11-62/2009-IA.1I1
Government of India
Ministry of Environment & Forests
(YA.III Division)
Room No. 534,
Paryavaran Bhawan,
CGO Complex, Lodhi Road,
New Delhi-110003.

Dated: 2 March 2010
CORRIGENDUM

Subject: Environmental and CRZ clearance ifor Phase II Development of
Krishnapatnam Port at Krishnapatnam, Sri Potti Sriramulu
Nellore District, Andhra Pradesh by M/s. Krishnapatnam Port
Company Ltd - Reg.

Sir,

This has reference to your letter No. KP/MoEF/PH-11/12 dated
19.01.2010 regarding change of the conditions. In this context, attention is
invited to this Ministry's letter of even no. dt. 13.11.2009. The condition No.
(xxii] be deleted and in condition (xxiii}, the reference VOC be deleted.

The all other terms and conditions clearance letter of even no. dated

13.11.2009 remain unchanged.
Yours faithfully,

=

(Bharat Bhushan
Director {1A)
Copy to:

1. The Principal Secretary, Director {(Environment), Forests &
Environment Department, Government of Gujrat, Block No. 14, 3t
floor, Sachiyalaya, Gandhinagar — 382 010.

2, The Chairman, CPCB, Parivesh Bhawan, CBD-cum-Office Complex,
East Arjun Nagar, Delhi - 32.

3. The Chairman, Andhra Pradesh State Coastal Zone management
Authority & Additional Secretary, Government of Andhra Pradesh,
Environment and Forests Science and technology Department,
Secretariat, Hyderabad — 500 022

4. The Member Secretary, Andhra Pradesh Pollution Control Borad,
Hyderabad.

5. The Chief Conservator of Forests, Ministry of Environment and Fo
Regional Office, Western Region, Kendriya Paryavaran Bhavan, Lmk
Road No. 3, Rav1shankar Nagar, Bhopal - 462016 (M.P.}.

6. Guard File,

7. Monitoring Cell. /

(Bharat Bhushan)
Director {IA})
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fleri® Magpur. Dated 2200 2024

lia,
Mis. Adani Krishnapatnam Port Ltd.,
"0 Bag No 1. Muthukur Mandal.
APSE Nellore Distrct.
Momfhrn Pradesh-324344,

Sub: Permission for commissioning of handling of LPG (Refrigerated Propane. Relrigerated Butane)
and Petraleum Products a1l Liquid Jetty L-4 at Adani Krishnapatnam Port, Nellore District, Andra
Pradesh Permission to operate - regarding.

Dear Sirs,

Plense refer 10 Dy, Chief Controller of Explosives, Visakhapatnam's inspection report memo of
even no. dated 26/0%2022 on the above subject and inspection by the aflicer on 25092022 7
vowr betler mo, ol dated 23002023 ol conlirmuing the compliznee of CHSED 136 & oiher nelaied
salutory provisions sabislactonly.

Since the subject construction of L-4 Jetty for handling of LPG (Refrigerated Propanc,
Hefrgerated Bwtane) and Petroleum Producis has been completed in all respect as per approval granicd
vide this office better of even no. dated 18/01/2021. there is no objection to vour commissioning L3
Jetly for handling of LPG (Refriperated Propane. Refrigermted Butane) and Petroleum Products under
Manufaciure. Stompe & Impont of Hazardous chemicols {MS1HCT Rules, 1989 arc sinictly complied
with

Adequaite sufely precaution and S0P s shall be strictly followed 1o prevent any acoudent.

Thiz approval/permission does nol absolve you from obtaining necessary permission/clearances
from other authorities or under other statutes as applicable.
I permission is valid for Three vear up 1o 01032026,
Your Lathiluliy
" ‘} -i' —
ik Thasgargan)
I Chiel Controller of Explosives
E(PL-. FIVES ,p-n.-'l-n‘-q » PPIZT for Chiel Controller of Explosives

Capy Torwarded 10 the Dy, Chiel Controller ol Fxplosi es, Visakhapatanim

for Chiel Controller of Explosives
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STATE DISASTER RESPONSE & FIRE SERVICES DEF#R“ENT
From : To:
The Director General, The Management,
State Disaster Response and Fire Services, M/s Adani Krishna Patnam Port Lid,
Andhra Pradesh, Vijayawada. located at Muthukur (M), SFSR Nellore
District.

Sir,
Sub: A.P. State Disaster Response and Fire Services Department -MSEB Section- Issue
of Mo Objection Certificate for Occupancy to M/s Adani Krishna Patnam Port
Ltd, located at Muthukur (M), SPSR Nellore District - Regarding.

Ref: 1. AP Gagzette Notification No. G.560 (W.No:2), Dated:18-01-2022
2. Application of M/s Adani Krishna Patnam Port Ltd, located at Muthukur

[M), SPSR Nellore District.
=N
The Management has requested for issuance of No Ohbjection Certificate for

Occupancy to the Existing Building of M/s Adani Krishna Patnam Port Ltd, located at
Muthukur (M), SPSR Nellore District in the reference 20 cited.

2) The Management constructed the Building with Ground + (05) Upper floors with a
height of 18.90 Mtrs., with Built up area of 5424 Sq.Mtrs for Business Occupancy.

3) Previously, the Management has not obtained Provisional NOC from this
Department and has now applied for No Objection Certificate for Occupancy.

4) f B
a) | Address of the Building | Mfs Adani Krishna Patnam Port Lid, located at
Muthukur (M), SPSR Nellore District.
b] | No. of Blocks/Floors + | 01 Block/ Ground + [U5) Upper floors
c] [ Height of the Building : | 18.90 Mtrs
d) | Total Built up area i | 4670866 S5q.Mtrs
¢) | Type of Occupancy ¢ | Business Occupancy
5] The Management has provided the following Means of Escape
8.No. Details of Staircases Required Provided ¥
1. | Internal Staircase 01.50 Mtrs. | 02.00 + 02,00 = 04.00 Mtrs
| 2. | External Staircase 01.50 Mtrs. 02.00 Mirs
Total: 06.00 Mtrs
f) The details of Occupant Load per Unit and Exit Width required and provided are
[urmshad as below: 1
| Bullt up Means of |
Bl. | Floor g Type of Occupant escape Provided in
No. | Occupancy Load Required in Mtrs.
By Mkra. Mirs.
1 Ground 1058 Parking Parking Required Provided |
2 First 1034 Business 103 01.03 06.00 |
3. Second 1034 Business 103 01.03 06.00
4. | Third 1034 Business 103 01.03 06.00
5 Fourth 690 Business 69 00.69 06.00
6. Fifth 574 Business 5% 00.57 06.00
Total: 5424 == p |

Contd...2p
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7] It iz submitied that as per instructions of kind Director General, State Disaster
Response and Fire Services, AP., Vijavawada vide this Office Rc.No.57T0B/MSB/2021,
Dated: 16-11-2021 on Fire Fighting system, the following Fire safety Equipment
suggested to the management for installation instead of conventional system keeping in
view of practicality, maintenance and resilience,

| B.No | Fire Fighting Equipment Prescribed Provided Deficit
1 | Fire Extinguishers ABC/CO2 type 92 Nos. Nil
2 | Underground parking /Cellar Temperature Sensors
/ Basement connected “Hooter”™ and NA
that can give alerts Mil
through cell phone
| 3 | Manual Call point Une number per floor 36 Nos, Mil
4 | Under Ground Static Water
Tank (or) Terrace Water Tank o 20,000 ltrs at s
10,000 Ltrs (minimum) Farrace Tani Nil
5 |2 HP (Pump + Electrical
Motors connected) @ one per 03 MNos-2HP
floor connected to normal One per each floor 03 Nos-5HP Nil
plumbing system instead of
down comer/special pipes. |

8) & i N Electrica
{1 | Al Eln:tnl:EII wirings in t.l'.u: hu:.l!-dmg shall cn-nﬂrm the n::ndr. of prnnt:s: : | Provided
for Electrical wiring 18:732:1989 and also shall confirm for Fire Safety
Wiring of the building Electrical Installations as per 13:1646:2015.
Most common mistake is that the neutral wires to the three pin plugs
are not of sufficient thickness to carry the current in case of any short
circuits.
| {ii) | Installation of Miniature Circuit Breakers, (MCBs) in all loors. : | Provided”
(iii) | No Overloading of power socket in any Existing Building. - Yes

liv) | 10 years old wiring to be changed specially where ever high power |: NA
consuming appliances such as Air conditioners, shopping complex,
Data Centers, etc.,

vl | Grounding /Earthing shall be done. For details refer IS 3043:1987, : | Provided
{vi) | Lightening conductors may be provided for high rise buildings | : Yes
exceeding 5 floors,
jvii) | No High Tension Lines should run inside or in close proximity [6 | : Yes
meters) to any Educational institution buildings. o
(viii] | All the above safety measures shall be certified by the authorized |:| Certified
Electrical Engineer.

9) In view of the above and based on the alfidavit submitted by the Management the
No Objection Certificate for Occupancy is issued to the existing building of M/s Adani
Krishna Patnam Port Ltd, located at Muthukur [M), SPSR Nellore District for Business
Occupancy that highest priority is accorded to Passive Safety measures such as ensuring
two exits, not co-locating with highly inflammable shops having cloths, chemical or
explosives and following Electrical Safety Checklist.

Contd...2p
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conditions compulsorily for safety purpose.

1288

It is informed that, the Management is requested to maintain the [ollowing

SL.No. | As Builder As occupant As Becurity Personnel
1"_ | All the fire protection (All the escapefexit|All the occupants must
|arrangm‘nmla shall be | routes shall not be kept | trained in correct method of
1 maintained in good | locked/blocked or | operation of the fire fighting
- condition as seen during | encroached system installed.
inspection.
|Any loss of life or | All occupants shall be | Mock drills should be
property due to non- | trained (o operate the | conducted once in 3 months
functioning of fire safety | fire safety equipments |for  initial two  years.
] measures and  other | during emergency. Therealter, once in every 6
installations shall be the months,
responsibility of the
management.

Addittion / alteration, il
any in the building may

Mock drlls should be
conducted once in 3

All securnity personnel shall be
trained to operate the fire

3 be verified by building | months for initial two | safety equipments during
authority. years. Therealler, once | emergency.
in every 6 months.
This No objection | Raise the alarm if the | Attack the fire using available

Certificate for occupancy
is issued from Fire safety
point of view.

fire cannot be controlled:
Evacuate the ArEa
completely at once with
nearest safe exit.

fire equipment only if you feel
capable of controlling. If not,
take all steps to isolate the
area by closing doors and

windows.

11} This No Objection Certificate is issued, subject to the outcome of O.As/W.Ps eic., if
amy, before Courts etc.,

12] This No Objection Certificate for Occupancy is valid for a period of Five years [rom
the date of issue of this letter to the management of M/s Adani Krishna Patnam Port Ltd,
located at Muthukur (M), SPSE Nellore District. The Owner/ Occupier/ Builder/
Management concerned of the Bullding shall submit Sell Declaration fAffidavit
JCertification with regard to working condition of above Fire Safety System every vear in
the prescribed format and submit /upload the photographs of the Mock Drills conducted
in the premises. It is the responsibility of the Builder to maintain the Fire Safety
Equipment in good working condition at all times and apply for next Periodical Renewal of
No Objection Certificate, duly remitting the User Charges as per G.0., twa (02) months
before expiry of this of No Objection Certificate.

13] The Management is hereby informed that this NO Objection Certifi
subjective to full compliance with provisions of Gazette Notificati
(W.No.2}, Dated.18-01-2022, including Mock Drills

Director General,
State Disaster Response and Fire Services,
Andhra Pradesh, Vijayawada.

Copy to the Management of M/s Adani Krishna Patnam Port Ltd, located at Muthukur
(M), SPSR Nellore District.
Note: In case of any emergency call to 101 or State Fire Control Room-9100108101.
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GOVERNMENT ESH
STATE DISASTER RESPONSE & FIRE SERVICES DEPARTMENT
From : To ¢
The Direcior General, The Management,
State Disaster Response and Fire Services, M/s Engineering Technology & Services
Andhra Pradesh, Vijayawada. [ETS-1 & 2], Krishnapatnam,

Muthukur (M), SPSR Nellore District.

AEEFAEEEEE ENE N NS - (R - - mrwn TR LLIE LIS RS R TA S LI Rl SR Lt LRl s Ll bl Lot ot bl Lol Ll iy bl Ll Ll ot Lot

Re.No.5116/NLR/DFO/2018 (MSB-SR], Dated; |2>-10-2022,

Sir,

Sub: AP. State Disaster Response and Fire Services Department-
MSB Section-lssuance of Renewal of Mo Objection Certificate to the
Existing Building of M/s Engineering Technology & Services (ETS-1 & 2)
represented by  G.Ravindranath belongs o Krshnapatnam Port
Company Ltd., Krshnapatnam, Muthukur (M}, SPSR Nellore District-
Regarding.

Ref: 1. Occupancy NOC File No.5116/NLR/DFO/2018, Dt:20.11.2018 of
District Fire Officer, SPSRE Nelloe.

2. Renewal NOC File No 10067 /NLR/DFO/2019, Dt:14.11.2019 of
District Fire Offlicer, SPSR Nelloe.

3. AP Gazette Part [I-Miscellaneous Notifications of interest to the
Public vide No.G-560 (W.No.02), Dated:18.01.2022.

4. Application of M/s Engineering Technology & Services (ETS-1 & 2)
represented by G.Ravindranath belongs to Krishnapatnam Port
Company Ltd.. Krishnapatnam, Muthukur (M,
SPSR Nellore District.

The Management of M/s Engineering Technology & Services (ETS-1 & 2)
represented by G.Ravindranath  belongs to  Krishnapatnam Port Company Lid.,
Krnishnapatnam, Muthukur (M), SPSRE Nellore District has requested (o issue Henewal of
No Objection Certificate by duly remitting the Renewal Fee towards Fire Precautionary Fee
vide reference 41 cited.

2) The No Objection Certificate for Occupancy Certificate was issued vide reference
1% cited to the Existing Building of M/s Engineering Technology & Services (ETS-1 & 2
represented by G.Ravindranath belongs to Krishnapatnam Port Company Lud.,
Krishnapatnam, Muthukur (M), SPSR Nellore District with Ground + First Floor with a Height
of 06.69 Mtrs., with Built-up area of 561.76 Sg.Mtrs., for Business Occupancy. Further, the
Management has obtained Renewal of NOC from this Department vide reference 2 cited.

3] The Management has submitted the Adavit/Sell Certification for
Existing Butlding with Ground + First Floor with a Height of 06.69 Mirs., with Built-up area of
561,76 5q.Mirs., and stated that they have provided the following Fire Safety measures also
they declared that no additions or alterations have been made in the Building affecting
Fire Prevention and Fire Safety measures including Means of Escape and that all Exits and
Passages are free from any obstruction.

[contd....2p)
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4) In view of the above and taking into consideration of the larger public interest and
also based on the Affidavit/Sell-Certiication submitted by the management, the Renewal of
No Objection Certificate is issued to the Existing Building of M/s Engineering Technology &
Services [ETS-1 & 2] represented by G.Ravindranath belongs to Krishnapatnam Port Company
L., Krishnapatnam, Muthukur (M), SPSR Nellore District with Ground + First Floor with a
Height of 06.69 Mirs., with Built-up area of 561.76 Sq.Mtrs., for Business Occupancy that
highest priority is accorded to Passive Safety measures such as ensuring two Exits,
not Co-Locating with highly inflammable Shops having Cloths, Chemical or Explosives and
[ollowing Electrical Safety Checklist.

5) It is supgested to the Management for providing the following Fire Safety measures
keeping in view of Practicality, Maintanance and Resilience.
:::‘ Fire Fighting Equipment Prescribed :il:ll. HI::. Deficit
i Blatrcases Minimum (03] shall be Provided. IF

the Second Staircase is not possible,
provide Slider or Tubse Lift with
Exhaust Fan {connected outside to 02 No.'s Bl
Builkding] or CGerman Chute or
Horizontal connection beteeen the
neghborhood Buildings.

Fire Extinguishers ABC/CO2 type 26 Hao's. Hil
Temperature Sensors connected  to
4 | Underground parking/ Cellar | * Hooter * aind that can be give alerts

[ =]

! Basement through Cell phone instead of Provided N
Sprinklers.
4 | Manual Call Point System One Number per Floor 02 No.'s Nil
o Under CGround Static Water . UG - ”
Tank {ar) Terrace Water Tank YO0 Lasa: iinimiae] TF [ 10,000 Lirs,| U
£ Smoke Exhaust {(Mobile) Fan
shall be procured to expel] the Reguired | Provided Hil
smoke in case of Fire.
T |2 HP (Pump + Electrical R
Motors connected) @ one per |
Flpor connected to Normal Orie per each F 1 No. il

Plumbing System instead of [Total 02 Floos)

Devwnn Comer/ Special Pipes.
B 5 HP [Mobile Pump * Petrol
Engine on wheels connected
o Ground Fleor Sump) shall A 01 Mo, il
provide instead of Down
ComerfWet Riser Sysiem:

L
|

g | Me Centrally Air e Fire Dampers Provided il
Conditioned: | Separation of Air Ducts to different )
Fioors Provided Nil
10 | Display the mentioned Phone | i) Fire Department Number
Nos. a unpartant Arcas. [ii) Ambudance Displayed Nil

| tiijPolice

(contd....3p)



il AH E:h:m:u.l wir‘.n;n in I.hr: Hullf.ll.ﬂ.g shall confirm tl'l.c cud: u!' pml:l.m: fmr
Plectrical wiring 15:732:1989 and also shall confirm for Fire Safety Wiring of

the Building Electrical Installations as per 15:1646:2015. Most common Provided
miistake is that the neutral wires to the Three Fin plugs are not of sufficient
thickness Lo carry the current in case of any Short Circuits.
fii] Installation of Miniature Circuit Breakers (MCB's) and to protect high power Provided
intensive equipment etc.,
{iif | Mo Overloading of Power Sockets. - Provided
{iv] | Electrical wiring to be changed for every ten #Hrll._ﬁ;fli?rﬁ'ﬁ'l‘mﬁ‘lgh power Provided
CONSUTIHTE np|:l[anr.:t-5 such as Alr Conditioners etc.,
¥l LED lights in Closed Rooms, Corridors, Staircases connected to Inverter
(Battery] to ensure well light pathways for Exit or Evacuation inspite of Provided
regular power faillure in any Emergency.
(¥i) | Grounding/Earthing Shall be done. For details refer 15 3043:1987. Provided
(vii) | To install non pressurized Aerosol suppression system (or] CO2 Flooding Provided
system in Electrical Panel Rooms.
[wiid] L.:gh:mm.g Conductors shall be provided for more than 05 Floors Hu:.'ldmg, NA
i) | All the above Safety measures shall be Certified by the authorized Electrical Chrined

Enginger.

L'H] ﬂylmduru shall be Inl:atcd nulal:lu the l:m:hm with proper vcnﬁlauun and

W protection from Rain and Sunlight. BA
(i} | LPG Detectors with Alarms shall be provided /installed. NA
... | There should be scparation between Electrical Water Heaters and LPG
fuuj ; KA
Cylinders,
fiv Five ways of putting up LPGO Cylinder Fires (Pictorial/Cartoon) shall be NA
' displayed in the kitchen,
Co2 Fire Extinguishers [Minimum 02 No's.] of 4.5 KG each shall be provided in NA

W | e idicken.

8] It is informed that, the Management is requested to maintain the following conditions
compulsorily for Salety purpose.
5l

Az Builder

As Occupant

As Security personnel

1.

All the Fire protection
arrangements shall be
maintained in good working
condition at all time.

The Escape/Exit roots
shall not be  kept
Locked /Blocked or
Encroached,

All the Occupants must be
trained the cormrect method of

operation of the Fire Fighting
aystemn installed,

Any loss of life or property due
o  non-functioning of Fire

Bafety Measures and other
Installations  shall be the
responsibility af the
Mansgemenlt,

Addition / Alteration, f any in
the Building may be verified by
Building Authority.

All Occupants shall be
trained to operate the Fire
Safety Equipment during

Mock Dnlls should e
conducted once in 03 months
for initial two years. Thereafter,

Emergency. once in every 06 months,

Mock Dnlls should be | All Security Personnel shall be
conducted once in ﬂaztminm to operate the Fire
months for initial two | Safety Equipment during
years. Thereafter, once in | Emergency.

every 06 months.

This Renewal of No Objection
Certificate is only from Fire
Saletv Poimt of View.

Raise the alarm If the Fire | Attack the Fire using available
cannot  be  controlled, | Fire Equipment only Il vou feel
Evacuate the area | capable of controlling it. If not,
compictely a8t once with | tade an steps o isolate the area
nearest Safe Exit. F by closing Doors and Windows.
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9] The Management shall ensure the following conditions:
i The Management is responsible for all risks involved in case of Fire Accident.

i} This Renewal of NOC is given based on the information, Documents and Drawings
provided by the Applicant. The Applicant confirms that the information provided
and the Documents and Drawings submitted are correct. Any deviation noticed will
lead w cancellation of NOC without any Notice.

(il The permission accorded does not confer any Ownership rights. If it is found that
the information furnished is false and fabricated, the permission will be revoked at
any stage and the Applicant will be liable for criminal prosecution as per IPC.

10} This Rencwal of No Objection Certificate is Issued, subject to the outcome of O.Asf
W.Ps ete., if any, before Courts etc.,

11} This Renewal of No Objection Certificate is valid for a period of Five (05) years from the
dute of issue af this letter subject to the Manapement of M/s Engineering Technology &
Services (ETS- 1 & 2) represented by G.Ravindranath belongs to Krishnapatnam Port Company
Lid., Knshnapatnam, Muthukur (M), SPSR Nellore District [or Business Occupancy.
The f.?wner..-"{]-:f_rtpuvrfHw!drr..-"!lh:jn_gpan! ﬁnwqu UL’HMHEML'MJM_ME
Self Declaration,/Certification with rege 3 N LS{Eh

year in the prescnbed format and suhrml:e’ uﬂnnd the Photographs of :he ‘Mock J:hﬂs mnd:mm
in_the premises. It is the responsibility of the Builder to maintain the Fire Safety Equipment in
pood working condition at all times and apply for next Periodical Renewal of No Objection
Certificate, duly remitting the User Charges as per G.0, two (02) months before expiry of this
Renewal of Ro Objection Certificate,

12} The Managemeni is hereby informed that, this Renewal of NO Objection Certificate is
issued subjective to full compliance with provisions of Gazette Notification vide No.G-560
(W.No.02), Dated: 18.01.2022 including Mock Drills,

Director General,
State Disaster Response and Fire Services,
Andhra Pradesh, Vijayawada.

Copy to the Director of Ports, Government of Andhra Pradesh.

Note: In case of any Emergency Call to 101 or State Fire Control Room-9100108101.
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Annexure - 14

adani

Logistics
AKPL/EHS/APPCB/Form-5/082/2024 Date: 26.09.2024

To

The Environmental Engineer
A.P. Pollution Control Board,
Regional Office,

SPSR MNellore District,

Sir,

Sub: -  Adani Krishnapatnam Port Limited, Krishnapatnam (PO) Muthukur
(M), SPSR Nellore Dist. - Environment Statement - FORM - V -
Submitted - Reaq.

Ref: - CTO & HWA Order No. APPCB/VJA/NLR/M1344/CFO/HO/2019, dated
11.11.2022, valid up to 31.08.2027.

eEE

In compliance with the Consent & HW Authorization Condition No.6 stipulated
in Schedule - A of CTO & HWA Order vide reference cited, and as per Rule
No.14 of E(P) Rules,1986 & amendments thereof, submitting herewith the
Environment Statement in Form V for the year 2023-2024.

Kindly acknowledge receipt of the same,

Thanking you.

Yours faithfully,
for Adani Krishnapatnam Port Limited.,

Vice President/Environment

Encl: Copy of Form - V — Environment Statement along with attachments.

Adani Krishnapatnam Port Ltd Tel +91 861237 7999
PO Bag No 1 Fax +91 B&1 237 7046
futhuwkur Mandal Wi adaniparts,cam

SPSR Mellore 524 344
Andhra Pradesh, India
CIN: U45203G)1996PLC128239

Registered Office: Adani Corporate House, Shantigram, Near Vaishno Devi Circle, S G Highway. Khodiyar, Ahmedabad 382 421, Gujarat, India
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adani

Ports and

Logistics
AKPL/EHS/APPCB/Form-5/082/2024 Date: 26.09.2024

To

The Environmental Engineer
A.P. Pollution Control Board,
Regional Office,

SPSR Nellore District,

Sir,

Sub: -  Adani Krishnapatnam Port Limited, Krishnapatnam (PO) Muthukur
(M), SPSR Nellore Dist. — Environment Statement - FORM - V -
Submitted - Reg.

Ref: - CTO & HWA Order No. APPCB/VJA/NLR/11344/CFO/HO/2019, dated
11.11.2022, valid up to 31.08.2027.

eee

In compliance with the Consent & HW Authorization Condition No.6 stipulated
in Schedule - A of CTO & HWA Order vide reference cited, and as per Rule
No.14 of E(P) Rules, 1986 & amendments thereof, submitting herewith the
Environment Statement in Form V for the year 2023-2024.

Kindly acknowledge receipt of the same.

Thanking you.

Yours faithfully,
for Adani Krishnapatnam Port Limited.,

Vice President/Environment

Encl: Copy of Form - V - Environment Statement along with attachments.

Adani Krishnapatnam Port Ltd Tel +91B61237 7999
PO BagNo 1 Fax +91B61237 7046
Muthukur Mandal www.adaniparts.com

SPSR MNellore 524 344
Andhra Pradesh, India
CIN: U45203GJ1996PLC128230

Registered Office: Adani Corporate House, Shantigram, Near Vaishna Devi Circle, 5 G Highway, Khodiyar, Ahmedabad 382 421, Gujarat, India



1408 1295

ENVIRONMENTAL STATEMENT
FORM -V
(See Rule - 14)

The Ministry of Environment & Forest vide its notification dated 13" March 1992
directed all industries which need to have consent under Water (Prevention &
Control of Pollution) 1974 and Air (Prevention & Control of Pollution) 1981 to file
the Environmental statement every year. This is to be filed for the period ending
March by September 30" every year. The format for the same is as follows:

ENVIRONMENTAL STATEMENT FOR THE YEAR ENDING 315T MARCH 2024

Name and address of the
owner / occupier of the
industry, operation or
process.

Corporate Office

Site Office

Operation or Process

PART - A

M/s. Adani Krishnapatnam Port Limited
Adani Corporate House, Shanti gram,
Nr Vaishno Devi Circle,

S.G Highway, Khodiyar, Ahemdabad-
382421, Gujarat.

M/s. Adani Krishnapatnam Port Limited
Post Box No. 1, Krishnapatnam Village
Muthukur Mandal

Sri Potti Sri Ramulu Nellore District
Andhra Pradesh - 524 344

Port - Services

IV. Industry category Primary-  :  ------
(STC Code) Secondary- (STC
Code)
V. Production category. Units Services
VI. Year of establishment 2009
VII. Date of the last 30.09.2023 for the period of 2022-2023

environmental
Statement submitted

PART - B

Water and Raw Material Consumption

Water consumption in m?/d

Process:
Cooling:
Domestic:

Please refer Annexure A

Name of Products

Process water consumption per unit of products

During the previous
financial year

During the current financial
year
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ii. Raw Material Consumption : Please refer Annexure B

Name of raw

Name of Products

Process water consumption per

materials* unit of products
During the During the current
previous financial financial year
year

Being a port activity, no raw material handling involved.
Only handling various cargo is being carried out at AKPL.

*Industry may use codes if disclosing details of raw material would violate contractual
obligations, otherwise all industries must name the raw materials used.

PART - C

I.  Pollution Discharge into Environment /unit: Please refer Annexure C
of output (Parameter as specified in
the consent issued)

Pollutants | Qty. of pollutants Concentration of Percentage of
Discharged (Mass/day) | pollutants in variation from
discharges(mass/volume) prescribed
standards with
reasons
A. Water - - -
B. Air - - -
PART-D
.  HAZARDOUS WASTE Please refer Annexure D

(As specified under Hazardous Wastes
Management & Handling Rules, 1989).

Hazardous Wastes

Total Quantity (Kg)

During the Previous During the current
Financial year financial year

1. From Process
2. From Pollution Control
facilities
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PART - E

. SOLID WASTES:

Solid Wastes

Total Quantity (Kg)

During the previous FTY 22-23 During the current FY23-24

a.

From process

From port operation i
and storage of cargo:

e Plastic waste, iron, aluminium | ¢ Plastic waste, iron,
& cardboard etc. are disposed aluminium & cardboard etc.
to authorized recyclers/ re- are disposed to authorized
processors permitted by recyclers/ re-processors
Andhra  Pradesh  Pollution permitted by Andhra
Control Board. Pradesh Pollution Control

Board.
- 3916.6 Tons of scrap
was sold to authorized - 235737 Tons of
vendors for the FY scrap was sold to
2022-2023. authorized vendors
- Sludge generated from for the FY 2022-
sewage treatment plant 2023,
is being used as manure - Sludge generated
for development of from sewage
green belt within the treatment plant is
port premises. being used as
manure for

e 991 Tons is used as manure development of

during the FY 2022-2023. green belt within the

.e.,, handling | From port operation i.e,
handling and storage of cargo:

port premises.

e 7.16 Tons is used as manure
during the FY 2023-2024,

From
Pollution
Control
Facility

Quantity
recycled or
utilized within
the unit.

PART - F

1. Please specify the characteristics (in : Not Applicable
terms of concentration and quantum) of
hazardous as well as solid wastes and
indicate disposal practice adopted for
both these categories of wastes.
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PART - G

1. Impact of the pollution control/
measures taken on conservation of
natural resources and conseqguently on
the cost of production.

PART - H
1. Additional measures/investment
proposal for environmental protection
including abatement of pollution.

Not Applicable

Please refer Annexure E
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PART -/

MISCELLANEOUS:

Sl

Any other particulars in respect of environmental protection and abatement of
pollution.

1.

World Earth Day 2024 on 22.04.2023.
Awareness campaign on

Environment sustainability, Protection measures to be adopted to save the
environment

Significance & need of plantation

Discharging usage of single use plastic

Water conservation & Rainwater harvesting

Adopting Reduce, Reuse, Recycle method

Celebrated World Environment Day 5" June 2023, Adani Krishnapatnam Port
actively participated in the green rally organized by the Andhra Pradesh
Pollution Control Board - Nellore, in collaboration with the Nellore Municipal
Corporation.

The green rally commenced at VRC Grounds in Nellore and culminated at Shri
Kasturbha Kalashetram Nellore. The event was honored by the M Hari
Narayanan IAS, Collector and District Magistrate of SPSR Nellore, who graced
the occasion as the chief guest and delivered a motivational speech to the
participants. To raise awareness about the environment, the APPCB
organized stage plays, and the district collector and magistrate flagged off
the green rally.

Adani Krishnapatnam Port, in association with the Adani Foundation,
conducted a sapling plantation drive in Krishnapatnam Village at various
locations of the village, including in the houses of villagers. The functional
heads from Adani Krishnapatnam Port and Adani Foundation guided kids in
sapling plantation in the village at various places and raised awareness
among the villagers about the significance of sapling plantation and the
importance of avoiding products which are made of plastic.

An awareness session was conducted for field staff on plastic pollution and
its effects on the environment. The session emphasized the significance of
avoiding single-use plastics and explored alternative options for various
purposes. The objective was to increase understanding among the staff
about the detrimental impact of plastic on the environment and encourage
them to adopt sustainable practices. The session aimed to raise awareness
and promote the adoption of eco-friendly alternatives to single-use plastics.
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